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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
IN
OA No. 150/2024/EZ
(Earlier OA No. 316/2024/PB)
IN THE MATTER OF

Geeta Devi

...APPLICANT(S)

VERSUS

State of Jharkhand
.... RESPONDENT(S)

REPLY ON BEHALF OF RESPONDENT NO. 03 i.e. CENTRAL POLLUTION
CONTROL BOARD

1. That the Hon’ble National Green Tribunal (hereinafter referred to as
"Hon'ble NGT") (EZ) vide order dated 04.02.2025 in Original Application
(hereinafter referred to as "OA") No. 150 of 2024 (EZ) has directed Central
Pollution Control Board (hereinafter referred to as "CPCB") to file affidavit
indicating the specific violations by Bharat Coking Coal Limited (BCCL).
Thereby, the submissions are made hereunder;

SUBMISSIONS:
2. That as per Hon’ble NGT order to indicate the specific violations by Bharat

Coking Coal Limited (BCCL), it is humbly submitted that CPCB along with
Jharkhand State Pollution Control Board (JSPCB) has carried out Ambient
Air Quality Monitoring (24hrs) in the alleged locations to identify the
impact of Coal transportation activities.
3. That, the report has been prepared indicating the analysis of the results
and is annexed as Annexure I.
4. That, the key violations observed and recorded in the said report are as
under:
a. Exceedance of PM, Standards in Barora, Block II, Govindpur, and
Sijua Areas:
As per the National Ambient Air Quality Standards (NAAQS), 2009,
PM concentrations have exceeded the prescribed limits in the

aforementioned areas. The exceedance is attributed to dust

emissions from coal excavation, coal transportation through public

~

public.
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Exceedance of PM:.s Standards in Sijua and Dugdha (Low-Impact
Zone):
PM..s concentrations were found to exceed the NAAQS limits in these
areas, indicating significant pollution from vehicular emissions,

particularly from coal-carrying vehicles and general traffic.

Poor Road Infrastructure Contributing to Dust Suspension:

The study reveals that in areas like Govindpur and Sijua, the
deteriorated condition of roads has led to increased dust
resuspension. This reflects a failure on the part of M/s BCCL to

ensure proper road maintenance, which is critical for controlling
particulate pollution.

Inadequate Wheel Washing and Water Sprinkling on
Transportation Routes:

The monitoring exercise also noted deficiencies in the
implementation of mitigation measures such as wheel washing and
water sprinkling on transportation routes, particularly in Barora,
Block 1I, Govindpur, and Sijua. This has contributed to the elevated

levels of PMuo, suggesting lapses in the handling and management of

coal transportation.

6. That, based on the above findings, the following recommendations are

respectfully submitted for consideration and necessary compliance by M/s
BCCL:

M/s BCCL should follow the guideline for coal transportation
notified by MoEF&CC Notification dated 21st May 2020 (Annexure
II) as given below:

(i) Coal transportation may be undertaken by covered Railway
wagon (railway wagons covered by tarpaulin or other means)
and/or covered conveyer beyond the mine area. However, til]

such time enabling Rail transport/conveyer infrastructure is not

available, road transportation may be undertaken in trucks,
D i

SUMITRA

Calcufta

Expi_ty Date:

1.4.2027

WP%\ 7#" b.If transportation by rail or conveyor facility is not
)",.r

TA 'ﬁ\)'\g\overed by tarpaulin or other means,

(i'*.[t shall be ensured by the thermal power plant that

‘8. Rail siding facility or conveyor facility is set up

e . .
¢-the power plant, for transportation by rail or conv
L@

at or near
eyor; and

available,
ensure that the coal is transported out from the Delivery Point
of the respective mine in covered trucks (by tarpaulin or other
means), or any mechanized closed trucks by road
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M/s BCCL should install wind barriers/view barriers along the
boundaries of the mining lease areas and also undertake two-tier
plantation in the same.

As coal transportation is carried out through public roads up to the
destination or highways, M/s BCCL should explore the use of
mechanical road sweeping machines and carry out adequate
plantation along public roads to minimize dust dispersion.

M/s BCCL must ensure regular implementation of air pollution
mitigation measures, including fog cannons and water sprinkling on
transportation routes.

Wheel washing facilities should be installed at both the pithead exit
and the lease boundary exits.

M/s BCCL should explore the construction of a dedicated coal
transportation corridor up to the connecting highway to reduce
dependency on public roads.

M/s BCCL should also explore the feasibility of replacing the
existing truck/dumper-based coal transportation system from the
pit head to the railway siding with a dedicated piped belt conveyor.
Additionally, construction of a coal silo at the railway yard for
primary storage and direct loading into rail rakes may be considered.
These measures will help minimize vehicular movement and
significantly reduce fugitive emissions arising from coal handling
and transportation activities.

Public roads being used by M/s BCCL for coal transportation should
be regularly maintained and black-topped.

All coal-carrying trucks/dumpers should be equipped with speed
governors to prevent coal spillage and minimize dust pollution

during transit.

7. That, in light of the above submissions, it is respectfully submitted that

this answering respondent, i.e., CPCB, shall abide by any order(s) or

direction(s) passed by this Hon'ble Tribunal in this Original Application.

Ene,
Mrinal Kanti'Biswas

SR Regional Director & Scientist ‘E’

ol e
WY TN\ CPCB, Kolkata
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I, Mrinal Kanti Biswas, S/

office at the Regional Direct

Conclave' Block No.502,

700107, do hereby solemnly a
1. That the deponent herein,

Respondent CPCB in the present case,

with the facts and ¢

information derived

and authorized to verify, sign and sw

Respondent CPCB.
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3. That the accom
instructions an
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ircumstances of the prese

from the official records,
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d maintained during ordinary course

ds and documents and the conten

identified by me
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Advo
eaalle

el
caLe.

ffirm and sincerely state as follows: -

is authorized representative to represent the

and as such, I am well conversant
nt case on the basis of the
and hence, | am competent

ear this affidavit on behalf of the

ying reply may be read part and parcel of the present

petent to swear this affidavit.

panying reply has been drafted and filed under my

ue and correct on the
of business of CPCB

ts of the same are

d to me and are not repeated herein for the sake of

DEPONENT

Sotemnly Affirmed and
lared befofe me
U/s 139 CPC (C) ygenry

Sumitra Bnattacharyys
Notary,Govt of W.B.
Regd. No. 065 of 2022
City Cwil Court. Calcutta
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' VERIFICATION

Verified at Kolkata on this day of 2025 that the contents of the

above reply are correct.and true on the basis of the record of the cases as
mentioned in the day—fto:{day'affairs; of the CPCB. Nothing has been concealed

therefrom or mis-stated. = - - e

Verified at Kolkata on this the... Day of~_ " 2025.

DEPONENT

tdentified by me
QHWX/V(J/T)C/ l/fkf\,t/
Ad ate
Ao e

g 5384/129y
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Arnnexuve I

/

STATUS REPORT

on

AIR QUALITY MONITORING
(18th to 21st March, 2025)

In Compliance with the

Hon’ble NGT Order dated 04.02.2025

In the matter of

Geeta Devi Versus State of Jharkhand

In

OA No. 150/2024/EZ
(Earlier OA No. 316/2024/PB)

-Submitted by-

Central Pollution Control Board
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1. Introduction:

The Original Application No. 316 of 2024, registered suo motu by the Hon’ble
National Green Tribunal (NGT), Principal Bench, New Delhi, on 29.05.2024,
originates from a letter petition dated 25.09.2023 (actual date 19.09.2023)
submitted by Smt. Geeta Devi, Pramukh of Baghmara Prakhand, District
Dhanbad, Jharkhand. The complaint raises concern over significant air
pollution caused by coal transportation activities managed by various
agencies outsourced by M /s Bharat Coking Coal Ltd. (BCCL).

The Hon’ble NGT, Principal Bench heard the case on 29 /05/2024 and
directed the following:

“...before taking any further action in matter we find it appropriate to obtain a
factual Report for which we constitute a Joint Committee comprising Jharkhand
State Pollution Control Board, District Magistrate, Dhanbad, Central Pollution
Control Board (CPCB) and Regional Director MoEF&CC, Dhanbad.”

“CPCB shall be the Nodal Agency for compliance and co-ordination of this
order”,

Subsequently, the case was transferred to the Hon’ble NGT, Eastern Bench,

Kolkata, and re-registered as Original Application No. 150 of 2024. The

Hon’ble NGT, Eastern Bench, Kolkata, vide its order dated 20.08.2024,
directed:

“Central Pollution Control Board to file factual Report on affidavit’.

In compliance with the order, the Joint Committee conducted two site visits
and submitted its report through an affidavit dated 04.11 .2024, filed by CPCB

as the nodal agency. The committee’s first visit, conducted on 6th and 7th
August 2024, noted;

“However, due to heavy rainfall during the inspection period and the
subsequent impact on mining operations, the committee was unable
to observe significant coal transportation activities. Most of the mines
were non-operational due to water accumulation and safety

concemns”.

336



— 1 -

During the second visit on 22nd October 2024, the committee recorded the

following observations:

“Complainant mentioned that there was rain two da ys before the date
of the visit”.

“Mining was underway at Block II, although transportation operations

were observed to be running at a lower capacity during the

inspection”.

The committee report has covered the overall status of the area also referenced
NEERI’s study report on “Source Apportionment Study of Ambient Air
Particulate Matter in the Jharia Coalfields”. However, specific violations
related to coal transportation could not be conclusively highlighted due to the

absence of real-time monitoring data under optimal traffic movement

conditions.

The Hon’ble NGT, Eastern Bench, Kolkata vide ordered dated 04.02.2025 that
“Central Pollution Control Board to file affidavit indicating the specific violations
by Bharat Coking Coal Limited (BCCL)".

To fulfil this direction, it was decided to conduct an air quality monitoring
study in the affected area, focusing on the impact of transportation activities
and identifying specific violations by BCCL. Since the two previous committee
visits coincided with adverse weather conditions, preventing the observation
of regular vehicular movement, BCCL was requested to continue mining
operations at an average capacity comparable with previous months to

facilitate accurate monitoring.

2. Objective of the Study:
As per the Hon’ble NGT PB order dated 29.05.2024 the core allegation is about
the significant air pollution caused by coal transportation activities.

Therefore, the Study is proposed to achieve the following objectives;

1. To carry out the Ambient Air Quality Monitoring in the areas where

transportation activities are being carried out.
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2. To verily the Pollution Clearance certificates issued for the vehicles
involved in the Coal Transportation

3. To verify the various mitigation measures adopted by M/s BCCL to
prevent the air pollution being caused particularly due to

transportation activities.

3. Methodology adopted:

M /s BCCL operates in the coal-rich regions of Dhanbad, covering an extensive
area of approximately 2,407 square kilometres, where public roads are also
utilized for coal transportation. Given this, the selection of sampling locations
was crucial to ensure a representative assessment of air quality impacts from

coal mining and transportation activities.

3.1 Study Plan and Methodology

The study was conducted in a systematic manner, following the steps outlined
below:

3.1.1 Route Mapping & Site Selection

* Analysed coal transportation route maps to identify potential impact
zones.

e Selected six monitoring locations at BARORA AREA, BLOCK II AREA,
GOVINDPUR AREA, KATRAS AREA, SIJUA AREA, and a LOW
IMPACT ZONE based on proximity to mining activities and
transportation routes, where in DUGDA was selected as LOW
IMPACT ZONE.

3.1.2 Installation of Ambient Air Quality Monitoring Stations

e Ambient air quality Monitoring stations were set up at BARORA
AREA, BLOCK II AREA, DUGDA, SIJUA for the parameters namely
PM o, PM3 5, SO2 8 NO2. Whereas for KATRAS AREA and GOVINDPUR
AREA, the air qualily monitoring parameters namely PMo, SO, &

NO; were monitored to cover different exposure levels.

3.1.3 Air Quality Monitoring

e Continuous 24-hour monitoring was conducted at each location.
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3.1.4 Sampling Methodology

* Air samples were collected as per the methodology prescribed in IS

5182 and National Ambient Air Quality Standards (NAAQS), 2009.

3.1.5 Coal Transportation Data Collection

e Details regarding coal transportation activities in the alleged areas

were documented during the study.

3.2 Details of Selected Monitoring Stations

Table 1: Description of the Location and Category of Each Sampling station.

Coo}cfinite_s 1T Siat;o;l

Classification

86°12'41.90"E

‘_S_r. ‘ Area
No. Coverea
1 w‘ Barora

i \ Sampling
| i Station
|
| |

|

|

|
| |
@ 1
' \
| ‘
- |

|

|
.
| 2 Block II
f | Sampling
| Station

"3 Govindpur |

Sampling
Station

|
|
|
|
J
|

|
|
\
\

86°11'55.54"E

23°47'0.74'N

86°15'34.23"E

| Source/ Imﬁét

| Station (Direct
| Impact Station)

| 23°47'48.80'N | Source/ Impact |

Station (Direct
Impact Station)

Station (Direct
Impact Station)

Description

23°47'54.38'N {’Sou:cé/ Impact | Located 500 m from the |

mining cluster in a sensitive
zone (Regional Hospital of |
M/s BCCL). Coal |
transportation occurs within |
the cluster from coal mines |
to the railway siding. The
sampling point is 100 m from |
a public road frequently used |
for transportation.

decaEdT,IST) ‘m from the |
mining cluster, near a CISF ;
camp. Coal transportation

occurs within the cluster
from coal mines to the

railway siding. The sampling

point is 300 m from a public

road used for transportation. |
Located 1,900 m from the
coal mining excavation site,
near the regional office of
M/s BCCL. Coal |
transportation occurs within |
the cluster, with a railway |
siding 1,500 m from the

sampling site. The station is

300 m from a public road
used for transportation.
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Katras | 23°46'44.18'N Recipient
Sampling 86°1838.70"E Station
Station (Exposure/
Downwind
Station)
|
5 Sijua 23°46'52.77°'N | Source/Impact
| Sampling 86°21'30.25"E } Station (Direct
| Station ‘ Impact Station)
*
| |
‘ \
| |
|
6 Low  23°44'56.40°'N  Urban/Traffic |
Impact 86” 9'22.60"E Corridor
Zone Station
Sampling
Station }
| |
% |
3.3 Monitoring team

| Located 2,950 m from the

| mining activity. It is located

representing pollution from

coal mining excavation site,
near a primary school within
the M/s BCCL cluster. Coal
transportation occurs from
the mines to a railway siding
1,890 m from the sampling
site. The station is not in
proximity to any public road
used for transportation.

Located 1,540 m from the
coal mining excavation site,
near a regional office within
the M/s BCCL cluster. Coal
transportation occurs from
the mines to a railway siding
1,130 m from the sampling
site. The station is 230 m
from a public road used for
transportation.
Thi;_m“;fﬁ]BAct Zone was
selected due to its 4,550 m
distance from the nearest

near a  general

transportation

public
route,

urban traffic rather than

mining operations.

To perform the compliance of Hon’ble NGT, order a virtual meeting was

conducted with the JSPCB on 27.02.2025. In the

meeting it was decided to

conduct Ambient Air Quality Monitoring in the alleged areas of M/s BCCL

during the 18th to 21st March. The team members involved in the sampling

are as follows:

Officials from CPCB RD Kolkata:

. Sr.No. | Name !

1. | Siddharth Jain |

2. | Pratima Mandal -
3. J ASH__N;:lr;yah Thakur | -

7Diesi£naiioxix 7
. sem
Sc’B ;

SsA -
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4. Tapan K. Mukhopadhyay |  SLA .
S. Debdeep Koner - __J!,A_ -
6. Soumyajit Banerjee - Field {\tt_en%gtﬁ -

Officials from JSPCB:

~ Sr.No. | Name 7 ﬂDesigtiatioh '
1. éougata Mahato Consulting Executive
2. | Kameshwar Singh Field Assistant
3. Bishwanath Roy Field Assistant

4. Vinay Singh N Field Assistant
5. | sanjay Singh o | Field Assistant ]

Clusters of Mdés BCCL

oOJe rth e o --"‘ %

Figure 1: The Figure is complete description of the alleged areas of M/s BCCL
and the Sampling Station identified by CPCB for Ambient Air Quality
Monitoring.
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4. Findings from the Study
4.1 BARORA AREA
The Barora area cluster and sampling station are as described in the

photograph below

Barova cluster map along with sampling location

' ~ s -
; A ; 2 o sl by = » .
il : ‘ LSRR g s
A £ i 4 . -
* g WO e v - ) L
: h e { P T 4 G ;
Go ; 7 5 . &) i .

Figure 2: The Figure is f:u:“:,'fre description of the Barora areas of M/s BCCL and
the Sampling Station identified bv CPCB for Ambient Air Quality \iomtormc

s+ The Coal Excavation carried out in the Barora Area during 18th to 21st

March is presented in the table below;

Alleged | | Coal Production in the areas (in Tonnes)
'Area  Date | 18.03.2025 | 19.03.2025 | 20.03.2025 | 21.03.2025 |
Barora 14491 14771 15101 ]L10776
Average coal production from 15t to 15t March was 11915 Tonnes

e The Coal Transportation activities carried out in the Barora Area
during 18" to 21%t March are presented in the table below;

TAl;g ed | Total Number of Vehicles used for transportation of Coal

Area ..o (18.03.2025 | 19.03.2025 | 20.03.2025 21.03.2025

Barora 248 208 1305 343

Average vehicle movement from 15 to 15! March was 290
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e The Vehicles involved in the Coal Transportation activities were

randomly checked by the team and vehicles were found having the

valid PUC Certificates. The details are attached as Annexure E-|

e The result of the Ambient Air Quality Monitoring samples collected by

the CPCB are presented in the table below

P eters PMo0 PM: s | 802 NO:

| (in pg/m3) | (in pg/md) | (in pg/md) | (in pg/m3)
' NAAQS

| 0

| STANDARDS, 2009 | 100 60 80 8 B
' Barora Area 129 53 BDL 18 B

4.2 BLOCK I AREA

The Block II Area cluster and sampling station are as described in the

photograph below

Google Esrth

\
Vo
"t"‘.

343

Figure 3: The Figure is complete description of the Barora areas of M/s BCCL and

the Sampling Station idenufie

d by CPCB for Ambient Airr Quahity Momitorning
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The Coal Excavation carried out in the Block II Area during 18'h to 21st

March is presented in the table below

Alleged 1| Coal Productlon in the areas (in Tonnes)
| 19.03.2025 | 20.03.2025 | 21.03. 2025

‘ Area
Block bi

| 18006

| Date 18.03. 2025

17307

17306

| 12504 ‘

Average coal productlon from 1t to 15t March was 17680 Tonnes

The Coal Transportation activities carried out in the Block II Area

during 18t to 21st March are presented in the table below

Alleged | Total Number of Vehicles used for transportatlon of Coal |

Date | 18.03

\ Area

.2025

19.03.2025

20.03.2025

21.03. 2025

Block II

l 628

692

754

479

Average vehicle movement from 1st to 15t March was 680

The Vehicles involved in the Coal Transportation activities were

randomly checked by the team and vehicles were found having the

valid PUC Certificates. The details are attached as Annexureﬁl.

The result of the Ambient Air Quality Monitoring samples collected by

the CPCB are presented in the table below

r *
‘ p - J PMio PM->s SO; ] z:z |
arameter: . O
(in pg/m3) | (in pg/m3) (in pg/m3)
L | pg/m3) |
i 1
] NAAQS STANDARDS, | _ o . - 80
| 2009 |
| Block II 116 54 | BDL | 18
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4.3 GOVINDPUR AREA
The Govindpur Area has
pPhotograph below

the cluster for Mining as described

in the

Figure 4: The Figure 1

“SUTE 1S complete description of the Barora areas of M/s BCCL
and  tHh Semnlime Céa : . AT 13
2nc the osampling Station identified bv CPCB for Ambient Air Qualit
| ¥ pros s N ——

\[_‘_.\.z-.*_\

The Coal Excavation carried out in the Govindpur Area during 18t to
21st March is presented in the table below

'Alleged | Coal Production in the areas (in Tonngs)_\_kff
|

Area Date | 18.03.2025
- Govindpur 9060 | 9009

The Coal Transportation activities carried out in the Govindpur Are

during 18t to 21st March are presented in the table below
All

eged ' Total Number of Vehicles used for transportatlon of Coal |
| Area Date | 18.03.2025 | 19.03. 2025 | 20.03.2025 | 21.03. 2025 |

i
\ o ) . o o }
| Govindpur 109 148 141 133 ‘
L

Average vehicle movement from 1 to 151 March was 109

13
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e The Vehicles involved in the Coal Transportation activities were
randomly checked by the team and vehicles were found having the

Q_«-
valid PUC Certificates. The details are attached as Annexure III.

e The result of the Ambient Air Quality Monitoring samples collected by
the CPCB are presented in the table below

PMo PM 25 SOz NO> ;
Parameters i ) }
(in pg/m%) | (in pg/m?) | (in pg/m?) | (in ug/m?)
NAAQS
80
STANDARDS,2009 100 60 80
Govindpur 135 = BDL 23 |

4.4 KATRAS AREA
The Katras Area has the cluster for Mining as described in the photograph

below

Y
4
&

Figure 5: The Figure is complete description of the Barora areas of M/s BCCL and
the Sampling Station identified by CPCB for Ambient Air Quality Monitoring

14



e The Coal Excavation carried out in the Katras Area during 18 to 215t

March is presented in the table below

 Alleged ‘7005\1 Production in the areas (in Tonnes)

' Area

1

| | Datew 18.03.2025 | 19.03.2025 | 20.03. 2025 ' 21.03.2025

' Katras

T’

13015

Average coal productlon from 15t to 15t March was 11500 Tonnes

13016

10006

S S

' ~6100

The Coal Transportation activities carried out in the Barora Area

during 18t to 21st March are presented in the table below

| Alleged Total Number of Vehicles used for transportatlon of Coal

' Area

li)ate 18.03. 2025 19.03.2025

20.03.2025 | 21.03.2025
!

256

F 247

Average vehicle movement frorn 1st to 15% March was 203 '

The Vehicles involved in the Coal Transportation activities were

randomly checked by the team and vehicles were found having the

valid PUC Certificates. The details are attached as Annexurefiv.

The result of the Ambient Air Quality Monitoring samples collected by

' Parameters
1

the CPCB are presented in the table below;

NAAQS

' STANDARDS, 2009

' Katras

PMo PMys SO,

(m ug/ m3) (in pg/m3) | (in pg/m3)
100 60 80

93 * - BDL

| NO2

80

30

15

(in pg/m?)
e (el
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4.5 SIJUA Area

The Sijua Area has the cluster for Mining as described in the photograph
below

Vs <amyiing loca
5
‘:" IR >

Figure 6: The Figure is complete description of the Barora areas of M/s BCCL
and the Sampling Station identified bv CPCB for Ambient Air Quality Monitoring

¢ The Coal Excavation carried out in the Sijua Area during 18th to 21st

March is presented in the table below

Alleged  Coal Production in the areas (in Tonnes)
Area Date | 18.03.2025 | 19.03.2025 | 20.03.2025 | 21.03.2025
Sijua 13007 13512 13000 8998

Average coal production from 1st to 15th March was 11677 Tonnes
e The Coal Transportation activities carried out in the Barora Area

during 18tk to 21st March are presented in the table below

Alleged | Total Number of Vehicles used for transportation of Coal
Area Date | 18.03.2025 | 19.03.2025 | 20.03.2025 | 21.03.2025
Sijua 193 213 241 261

Average vehicle movement from 1st to 15th March was 197

16
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* The Vehicles involved in the Coal Transportation activities were

randomly checked by the team and vehicles were found having the

valid PUC Certificates. The details are attached as Annexuréil.

The result of the Ambient Air Quality Monitoring sampl

es collected by
the CPCB are presented in the table below

Parsmretere [ PM0 [ PM,s 80, | NO, |
Eaea (in pg/m?) | (in pg/m?) | (in pg/m?) ‘iﬁinyz_/ms" |
NAAQS
80 80
STANDARDS, 2009 100 60 - I
M 134 83 6 '35

4.6 Low Impact Zone

The No Impact Zone was selected based on the 4550 m distance from the

nearest Alleged areas and near to the general public transportation route

where the vehicular and other activities by general public are carried out as
described in the map below.

The Figure is complete description of the Barora areas of M/s BLLL.
and the Sav.n;)ié:r‘g Station identified by CPCB {or Ambient Air Quality Monitoring

Figure 7-

17
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* The result of the Ambient Air Quality Monitoring samples collected by
the CPCB are presented in the table below
| . | NO
PMio (in | PM .5 SO, L
| Parameters /m3) . /m? ‘ (i /m3) (in
u in in pg/m
o g (in pg/m3) | g ng/Nm?3)
NAAQS  STANDARDS, |
c
2009 100 60 | 80 80
'No Impact Zone 190 74 'BDL 18

S. Observations from the Study

The following common observations are found for all the selected sites i.e.
Impact Zone & Recipients Zone:

Coal excavation and transportation activities were observed to be in

regular operation during the study period.

Vehicles used for coal transportation were verified randomly and

possess valid PUC (Pollution Under Control) certificates.

Dust emissions from coal transportation, Deteriorated Road

infrastructure, and inadequate coal washing facilities were also
observed.

Specific Observations:

w

N

BARORA AREA

In Barora area the Ambient air quality monitoring data reveals that PM.,
levels 129 pg/m?3 exceed the prescribed limits 100 pug/ms under NAAQS
2009. Whereas the other monitored parameters i.e. PM>s, SO> & NO»

values are within the prescribed norms.

BLOCK II AREA

In Block-II area the Ambient air quality monitoring data reveals that
PMis levels 116 pg/m3 exceed the prescribed limits 100 ug/md under
NAAQS 2009. Whereas the other monitored parameter re. PM) 5, SO» &

NOg3 values are within the prescribed norms.

18
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9.3

5.4

5.6

GOVINDPUR AREA

In Govindpur area the Ambient air quality monitoring data reveals that
PMio levels 135 pg/m3 exceed the prescribed limits 100 ug/m? under
NAAQS 2009. Whereas the other monitored parameters i.e. SO, & NO,

values are within the prescribed norms.

KATRAS AREA

The monitoring results indicate that all the Monitored Ambient Air
Quality parameters i.e. PMio, SOz & NO, values are within the
prescribed limits under NAAQS 2009. The station was located about 3

km from the active mining area and not in the proximity to any public

road used for transportation.

SIJUA AREA

The Study result reveals that in Sijua area PMyo levels 134 pg/m3 and
PM: 5 levels 83 pug/ms3 exceed the prescribed limits 100 pg/m3 (PMio)
and 60 pg/m3 (PM2 5) under NAAQS 2009. Whereas the other monitored
parameter i.e. SOz & NO> values are within the prescribed norms.
Apart from the coal transportations activities, public vehicular

movement were also observed during Ambient Air Quality monitoring.

LOW IMPACT ZONE

The ambient air quality monitoring result reveals that in Dugda (Low
Impact Zone) area PMz s levels 74 ug/ms3 exceed the prescribed limits 60
ug/m3 (PMz2s) under NAAQS 2009. Whereas the other monitored
parameter i.e. PMio, SO2 & NO2 values are within the prescribed norms.
The Public Transportation activities were being carried out in a regular

movement during the study period.

Key violation by M/s BCCL:

Based on the finding from ambient air quality monitoring of the alleged

area and also the observations made by the committee during its last two

visits, the following key violations by M/s BCCL (Bharat Coking Coal

Limited) have been identified;

19
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1. Exceedance of PM,, Limits in Barora, Block II, Govindpur, and Sijua
Areas
e As per NAAQS 2009, PM,, levels have exceeded permissible limits in
these areas. This exceedance is attributed to dust suspension in air
from coal excavation, coal transportation activities and vehicular
activities & other activities carried out by general public.
2. Exceedance of PM; 5 Limits in Sijua and Low-Impact Zone

e PM;s levels exceeded limits in these areas, directly linking the

pollution to vehicular emissions from transportation coal carrying
vehicles and vehicular activities carried out by general public.
3. Failure to Maintain Road Infrastructure, Resulting in Increased

Dust Suspension

* The study explicitly attributes higher PM,, exceedance to poor road
conditions in Govindpur, and Sijua.

» This highlights BCCL’s negligence in road maintenance, leading to
excessive dust resuspension from coal-laden trucks and vehicular
activities carried out by general public.

4. Inadequate Wheel washing and Water sprinkling on Transportation

Routes, Contributing to High PM;, Levels

e Observations indicate that improper Wheel washing and Water
sprinkling on Transportation Routes contributed to excessive PM,,
levels in Barora, Block II, Govindpur, and Sijua.

e This suggests failure in coal handling processes, leading to fugitive

dust emissions.

7. Recommendations for M/s BCCL

1. M/s BCCL should ensure the installation of the wind/ view barrier on
the boundaries of the lease area of mines and also carry out Two-Tier
plantation on the boundaries of the lease area of mines.

2. The coal transportation is being carried out through public roads up to
its destination or Highways. M /s BCCL should explore cleaning of Road

using mechanical type sweeping machine. Adequate tree plantation

20
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should be carried out along the Public Road sides. This will help to

minimize the flow

of suspended dust

transportation activitics.

particles due to coal

M/s BCCL should also ensure the proper implementation of air

mitigation devices such as use of Fog cannon, water sprinkling on

transportation routes on regular basis.

well as exit of Lease area.

. The wheel washing facility should be installed at exit of Pit Head and as

. BCCL should also explore the construction of Dedicated coal corridor

for Coal transportation up to connecting Highways.

. The coal from pit head to Railways siding is being carried out using

Trucks/ Dumpers. Replacement by dedicated Belt conveyor (piped type)

from Pit-head to Railway yard may be explored. Silo may be constructed

at Railway yard for primary storage of coal followed by Loading in the

rail racks. This will help to minimize the vehicular activities as well as

fugitive emission due to plying of vehicles.

. The public roads which are being used by BCCL for coal transportation,

should be maintained as Black topping/ carpeting on regular basis.

. All coal transporting Truck/ Dumpers should be equipped with Speed

limiters/ governors to avoid any spillage of Coal/ materials on public

road.

(Slddharth Jaln)
Scientist ‘B’

2 oﬁlt’“l

(Pratima Mandal)
Scientist ‘B’

Date: 8/4/2025

_.ls\ % / € s
(Mrinal Kanti Biswas)
Scientist ‘E” and RD
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Table 2: Photographs taken during the sampling

354
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Pic 4:Sampling station at Govindpur

>

g Pic 5: PMio sampler installed at Katras

Pic 6: PM. s sampler installed at Katras
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Pic 8: Sampling station at Sijua

' Pic 9 PM o FilterE)aper of Barqra Area

Pic 11: PM2.5 Filter pape?of Barora Area

' Pic 12: State highway (D-G Road) used
for coal transportation of M/s BCCL at
Borara area

23



2 356

Annexure-R1:

PUC Certificates of the Vehicles used in Coal
transportations activities in BARORA AREA
by M/s BCCL
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R "’Véhicle‘ search

~ Vehicle Number L JH10AJ4221
Owner Name b *FURN* FH*URA*
Registering Authority - DHANBAD, Jharkhand
Vehicle Class Godds_-Carriér(HGV)
~._Fuel Type : DIESEL_I |
Emission Norm BHAR'_AT ST. AGE il
Vehicle Age 11 Years & 11 months
Hypothecated No
Vehicle Status ~ ACTIVE
Tap to Check the impound/seizu_r_e-d-Q.tumeht- |
status
ﬁegistratioh Date T 15APr2013 L
Fitness Valid UpTo 09-Apr-2025
Tax Valid UpTo 14-Apr-2025
Insurance Valid UpTo ~ 21-Apr-2025

PUCC Valid Upto | 16-Aug-2025
Permit Valid UpTo . 23-Aug-2028

(¥ Scanned with OKEN Scanner
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< Vehicle search

Vehicle Number
Owner Name

Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated
Vehicle Status

JH10AH6977

*H*N*A* *E*'*
DHANBAD, Jharkhand
Goods Carrier(HGV)

DIESEL

BHARAT STAGE Il
11 Years & 10 months

No
ACTIVE

Tap to Check the impound/seizure document

status

Registration Date
Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

08-Feb-2013
25-Dec-2025
07-Feb-2025
08-Feb-2025
104un-2025
25-Oct-2028

(¥ Scanned with OKEN Scanner
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¢ Vehicle search

Vehicle Number JHO2AAG877
Owner Name *ARHEARPFAK FEFI*
Registering Authority HAZARIBAG, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE iil
Vehicle Age 11 Years & 1 months
Hypothecated No
Vehicle Sﬁtus ACTIVE
Tap to Check the impound/seizure document
status

Registration Date 20-Dec-2013
Fitness Valid UpTo 31-Dec-2025+"
Tax Valid UpTo - 19-Mar-2025
Insurance Valid UpTo 01-Nov-2025
PUCC Vvalid Upto 22-Apr-2025
Permit Valid UpTo 08-Feb-2029

= O 4

(¥ Scanned with OKEN Scanner



Form 59

[Soo rules 1156 (2)]

~palifion] U.ﬂ.def_ﬁmtmjﬁemﬁcmﬁ
 Authotised By

: '_Gnvcrmnmf of Jharkhand & ,
: : 23;&2/2925

| | Validity upto y, 2R /03 ; 25,25

;__'.-_,_-‘Da_te SR R
Time t12:21:59 PM / SRl et ety

— i Cenffiate St No..
- Registration No.
Date of Registmbon -
Month & Yoar of Manu?acwung;
Vali Mobile Numiber -
Emission Norms e

e her

| Fusl B R 5 e dy | VDIESEL
PUC Code e e e et JHOEU002
 GSTIN L S R S : :
Fees Sl DEEL A =3 Rs,300.00
|+ ML observation ' oy A No

Vehicle Photo with Reglstratzon plate

|60 mm x 30 mm
: 1

B
i T

Sr. No. _- app!lcable) - applicable)

=3y
i

e 5 3 ; 2 $ |
1 Carbon Monoxfde (CO} e e N S R
B nﬁing Em;csmns S el o0
; Hydmcarbon, (THCIHC) ppm :

co . percentage (%)

RPM
Lz:mbda _ W fe

Smakeammy Ltg{fg é‘:irgsc?erﬁgmn o { ;’me‘tre' : % 45

: not fequlre any signature‘ e

Pollutan (as o nits {as  Emission limits

RPM B 2500:{:200 |
11003 4 4

Measured Value
{upto 2 decimal
places) .

5

Thf‘-* ?UC’ ﬁeﬂ‘iﬁcate is syszem gz:-nerated thmugh thé natinna! mgister of mntar vehictas anci ﬁcas

_.\.

" Hﬁk‘ 1. Vehicte owners lo an ihwmohrié numha‘: _" S

: MOde 8j ‘r ;{W\T\‘.
= gnalure with stamp nfmzr‘ Naoralar | 4 2

(¥ Scanned with OKEN Scanner
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< Vehicle search

JH10BK7029
*N*R*J*E-k *0*’*

Vehicle Number

Owner Name

Registering Authority =~ DHAN BAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 7 Years &0 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document
' status

Registration Date | 28-Dec-2017

Fitness Valid UpTo 12-Dec-2025.
Tax Valid UpTo | 25-Mar-2025

Insurance Valid UpTo 12-Dec-2025

PUCC Valid Upto 20-Sep-2025

Permit Valid UpTo 09-Jan-2028

(¥ Scanned with OKEN Scanner



¢ Vehicle search

Vehicle Number JHO2AL2117
Owner Name *AKHFAKFAR FERPE
Registering Authority HAZARIBAG, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE lli
Vehicle Age - 8Years &8 months
Hypothecated No
Vehicle Status ACTIVE
Tap to Check the impound/seizure decument

_ status

 Registration Date  26-May-2016
Fitness Valid UpTo _ 29-Oct-2025
Tax Valid UpTo | 1d;Feb—20_25 -
Insurance Valid UpTo 26-Jan-2026
PUCC Valid Upto -  27qul2025-
Permit Valid UpTo 1 2-A;lg-2029/

(¥ Scanned with OKEN Scanner
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Fort 59

[See rules 115 (2)]

Pollution Under Control Certificate

363

‘Authorised By :

Government of Jharkhand

Date : 27/02/2025

Time :  11:18:58 AM

Validity upte :  26/08/2025 -/

Certificate SL. No. JH01000650003626
Registration No. - JH10AG6817

Date of Registration : 26/Nov/2012

Month & Year of Manufacturing = November-2012

Valid Mobile Numbar ? : weaare7838

Emission Norms 3 BHARAT STAGE III
Fuel : DIESEL

PUC Code : JH0100065

GSTIN '

Fees : Rs.300.00

MIL observation - No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as Units (as Emissi imits e imal
Sr. No. applicabie) . applicable) mission limi (up pigc?a:'; ma
1 2 3 4 5

) .Ca_lrban Monoxide (bm percentage (%)

Idling Emissions

Hydrocarbon, (THC/HC) ppm
co | percentage (%) |
High idling h S
emissions i Bem = e RPM U
Lambda i =
Smoke Density Light absorption ' 1/metre

coefficient i

This PUC certificate is system generated through the national register of motor vehicles and does

not require any signature.

2500 % 200

Measured Value

1+ 0.03

2.45 1.59

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:/puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm

(¥ Scanned with OKEN Scanner
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< vehicle search

JH10AN3710

Vehicle Number
FAK[F FUFAF *H*| *N*

Owner Name

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE il
Vehicle Age 10 Years & 9 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document
status

Registration Date 22-Mar-2014
Fitness Valid UpTo @
Tax Valid UpTo 21-Mar-2025
Insurance Valid UpTo 02-Mar-2025
PUCC Valid Upto | 25—Mar—2025
Permit Valid UpTo | ;‘28-jul-2029

— T “3

(¥ Scanned with OKEN Scanner

09.0L.26
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¢ Vehicle search

JH10AG5077

vehicle Number
*H*N*A* *E*[*

Owner Name

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE Ili
Vehicle Age 12 Years & 1 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document
status

Registration Date 09-Nov-2012
Fitness Valid UpTo 17-0ct-2025
Tax Valid UpTo 08-Feb-2025
Insurance Valid UpTo Zi—Déc-2025
PUCC Valid Upto 28;May-2025
Permit Valid UpTo 05-Mar-2028

(¥ Scanned with OKEN Scanner
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¢ Vehicle search

Vehicle Number
Owner Name

Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

JHO1BD1374

W A*J*E* *H*U & A*
RANCH), Jharkhand
Goods Carrier(HGV)

- DIESEL

BHARAT STAGE lil
11 Years & 0 months

No
ACTIVE

- Tap to Check the impound/seizure document status

Registration Date
Fitness Valid UpTo
Tax Valid UpTo

Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

24-Dec-2013
28-Aug-2025
14~Mar—2025
20-0¢—2025
24-May-2025
09-May-2028 -

(¥ Scanned with OKEN Scanner
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< Vehicle search

Vehicle Number JH10AL0275
Owner Name HTUT TUCA”
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGY)
Fuel Type DIESEL
Emission Norm BHARAT STAGE lil
Vehicle Age 11 Years & 3 months
Hypothecated Yes
Vehicle Status ACTIVE
Tap to Check the impound/seizure document
status

Registration Date 20-Sep-2013
Fitness Valid UpTo 30-Jul-2025
Tax Valid UpTo 19-Mar-2025
Insurance Valid UpTo 17-Dec-2025
PUCC Valid Upto | 25-jun~ZOZ§
Permit Valid UpTo 234ul-2029-

~ ViewChallan

(¥ Scanned with OKEN Scanner
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Form 59

[See rules 115 (2)]

Pollution Unider Control Certificate

Authorised By :
Government of Jharkhand

30/09/2024 -
10:59:56 AM ,
29/03/2025

Date
Time
Validity uptic

Certificate SL. iv...
Registration No.

Date of Registration
Month & Year of i.lanufacturing
Valid Mobile Nunher
Emission Norrs '
Fuel

PUC Code

GSTIN

Fees

MIL observation

JH01000710003118
JH10A19171

18/May/2013
May-2013
*it*h*4725

BHARAT STAGE III
DIESEL
JH0100071

Rs.300.00
No

Vehicle Photo with Registration plate
60 mm x 320 mm

Pollutant (as

Sr. Ne. applicable)

2
Carbon Monoxide (CO)

Idling Emissians
Hydrocarbon, (THC/HC)

(6(0)]
High if;llim;: RPM
emissicns
Lambda

Light absorption

sSmoke Denzity coefficient

This PUC ¢«

artificate is system generated through the national register
ire any signature.

Measured Value

ag;liitgagﬂ:) Emission limits (uptglgcdeit):imal
3 4 5
percentage (%)
ppm
percentage (%) &
RPM 2500 + 200
2 1 £ 0.03
" 1/metre 2.45 0.41

of motor vehicles and does

& owners fo link their mobite_numbers to registered vehicle by logging to https://puc.parivahan.gov.in
Lean] S

not requ
Note : 1. Vehici
S i ‘*'Q];.‘;‘.‘
: i e} i o A e
Authorised Signature ..W'th stam g; Eééy%é)ﬂa

-

60mm x 20 mni Q,,u 3

(¥ Scanned with OKEN Scanner
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Form 59
[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

— 369

Date :  23/02/2025

Time : 12:11:38PM

Validity upto :  22/08/2025

Certificate SL. No. : JH01000650003613
Registration No. : JH10ALBO11

Date of Registration - 30/Aug/2013
Month & Year of Manufacturing : August-2013

Valid Mobile Number H T2

Emission Norms : BHARAT STAGE III
Fuel : DIESEL

PUC Code : JHO0100065

GSTIN :

Fees : Rs.300.00

MIL observation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as Units (as
Sr. No. applicable) applicable)
1 2 3
Carbon Monoxide (CQ) percentage (%)
Idling Emissions :
Hydrocarbon, (THC/HC) ppm
CcoO percentage (%)
High idling '
emissions RPM RPM
Lambda -

Light absorption

coefficient 1/metre

Smoke Density

This PUC certificate is system generated through the national register of motor vehicles and does

not require any signature.

Emission limits (upto 2 decimal

Measured Value

places)
4 5
2500 + 200
1+ 0.03
2.45 1.82

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm

(¥ Scanned with OKEN Scanner
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Form 59

Pollution Under Contro] Certificate
Au.f}:_hor%sed By :
Gd&errament of Jharkhand

Date © 26/02/2025 ' T
Validity upto :  25/08/2025 i e
Certificate SL. Na. JHO1000710003484
Reglistration No. JHO1BRIS2E
Date of Registralion 20/un/201E
Month & Year of [danufacluring March-2015
Valig Mobile Number e S0
Emission Norms BHARAT STAGE 111
Fuel DIESEL
PUC Codle iR JH0100071
& )

GETIN
Fees
MIL chsarvation ' _ s

Rs.3(00.00
No

Vehicle Photo with Registration pEate_ _
60 mmx 30 mm |

o L R IR s e i R e R e P R e T T et e
RN P R 6l TR STl e B R T

3
o

(¥ Scanned with OKEN Scanner



¢ Vehicle search

Vehicle Number

371

JH10AM9421

Owner Name *GkQ* FHAUIAY

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE Il

Vehicle Age
Hypothecated
Vehicle Status

11 Years & 1 months

Yes

ACTIVE

Tap to Check the impound/seizure decument

status

Registration Date

Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

07-Dec-201 3
25-Nov-2025
06-Apr-2025
29-Nov-2025
14-Jun-2025
25-Dec-2029

(¥ Scanned with OKEN Scanner



< Vehicle search

Vehicle Number JH10AH2397
Owner Name RGEO* R pEpR
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE lil
Vehicle Age | 12 Years & 0 months
Hypothecated No
Vehicle Status ACTIVE
Tap to Check the impound/seizure document
status

Registration Date 28-Dec-2012
Fitness Valid UpTo 25-Dec-2025
Tax Valid UpTo 27-Mar-2025
Insurance Valid UpTo 1&Feb-20%5
PUCC Valid Upto 25-Jun-2025
Permit Valid UpTo 24-Apr-2028

— J

(¥ Scanned with OKEN Scanner
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1 Goweryment o PaAhand
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2170372025
11:47:34 AM
20/09/2025

LE

g

T T

: .\ h&w
Vel‘ude Ptmto with Registration piais
| 60 mm x 30 mm

Polluta.t (as
applicabi)

2

; 14 Carbun Maricude (L0
S ) -
Hydmr:rn {TrT/h
Co
High wdling —_—
emissions

Lamoda

Light 2DsOrpuen
coetficent

Smoke Density

This PUC ceruficate is §75

ﬂ'bOL e numbists

'L

Nt - 1. Verucle murws{ lager.

| Autrerised Signature
i ﬁfm 20 mm \t.

SLerm gcﬁcrx_,,_g; R
nol regadda a8 wf Al

Units (a5
applicable)
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T T 0
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!
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et
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¢ Vehicle search

Vehicle Number JH10AK8357
Owner Name KARYRDRO* FARTHA*
Registering DHANBAD, Jharkhand
Authority
Vehicie Ciass Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE il
Vehicle Age 11 Years & 6 months
Hypothecated Yes
Vehicle Status ACTIVE
Tap to Check the impound/seizure
document status

Registration Date 26-ul-2013
Fitness Valid UpTo 06-jun-2025
Tax Valid UpTo 25-Apr-2025\_/

Insurance Valid 08-jul-2025
UpTo

PUCC Valid Upto 25-Apr-2025

Permit Valid UpTo 22-Nov-2028

o — 1

(¥ Scanned with OKEN Scanner



T4 Vehicle search

Vehicle Number JH10AJ1653
Owner Name kAK[REF *UkAF
*H*U*H*R*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE llI
Vehicle Age 11 Years &9 months
Hypothecated Yes
Vehicle Status ACTIVE
Tap to Check the impound/seizure document
status
Registration Date 15-Mar-2013
Fitness Valid UpTo 26-Nov-2025
Tax Valid UpTo 14-Mar-2025
Insurance Valid UpTo - 22-Feb-2025
PUCC Valid Upto 21-Jun-2025
Permit Valid UpTo 11-Jul-2028

(¥ Scanned with OKEN Scanner
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< Vehicle search

Vehicle Number
Owner Name

Registering Authority
Vehicle Class
'Fuel Type

Emission Norm
Vehicle Age
Hypothecated
Vehicle Status

376

JHO9AC6634

*M* *O*H* *E*'*
BOKARO, Jharkhand
Goods Carrier(HGVY)
DIESEL
BHARAT STAGE |l

15 Years & 11 months

No
ACTIVE

Tap to Check the impound/seizure document

status

Registration Date
Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

07-an-2009

184ul-2025

28-Jan-2025 280425
01-May-2025
24-May-2025
22-Apr-2027

Il
)

g

(¥ Scanned with OKEN Scanner
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< Vehicle seurch

® ;

Vehicle Number JH10AG6917
Owner Name *A*TRGH *A*ARQ*

Registering Authority DHANBAD, |harkhand
Vehicle Class Goods Carrier(HGY)
Fuel Type DIESEL
Emission Norm BHARAT STAGE il
Vehicle Age 12 Years &1 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document

| status
Registration Date 26-Nov-2012
Fitness Valid UpTo 25-Dec-2025
Tax Valid UpTo 25-Feb-2025
Insurance Valid UpTo 29-Dec-2025
PUCC Valid Upto 28-jun-2025
Permit Valid UpTo 31-Mar-2028

(¥ Scanned with OKEN Scanner



N ¢ Vehicle search

(¥

Vehicle Number JH09T8781
Owner Name *HEA* FH*U*A*
Registering Authority BOKARO, Jharkhand
| Vehicle Class Goods Carrier(HGY)
Fuel Type DIESEL
Emission Norm BHARAT STAGE il
Vehicle Age 11 Years & 10 months
Hypothecated No
Vehicle Status ACTIVE
Tap to Check the impound/seizure document
status
Registration Date o | | 07-Feb-2013
Fitness Valid UpTo 29-Oct-2025
Tax Valid UpTo ‘06-Feb-2025
Insurance Valid UpTo 16-Oct-2025
PUCC Valid Upto 25-May-2025
Permit Valid UpTo 23-Oct-2029

(¥ Scanned with OKEN Scanner
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< Vehicle search

Vehicle Number JH10AG7992

Owner Name *AK|E kP kAR
Registering Authority DHANBAD, Jharkhand
Vehicle Class | Goods Carrier(HGY)
Fuel Type | | DIESEL
Emission Norm BHARAT STAGE ili
Vehicle Age | 12 Years & 1 months
Hypothecated ' Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document

- status

Registrétion Date 29-Nov-2012
Fitness Valid UpTo - 09-lan-2026 /
Tax Valid UpTo | 27-Feb-2025
Insurance Valid UpTo 14—Nov—2025
PUCC Valid Upto | 22-May-2025 .
Permit Vaiid UpTo 02-{».pr—20;8 ,

(¥ Scanned with OKEN Scanner
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Form 59 -
[See rules 115 (2)]

rC 1C
/| Authorised By :
/ Government of Jharkhand
I
Date :  28/01/2025
Time :  10:36:59 AM
Validity upto : 27/07/ 2025
Certificate SL. No. JH01001960030305
Registration No. JH10ALO358
Date of Registration 27/Sep/2013
Month & Year of Manufacturing September-2013
Valid Mobile Number #er2:402082
Emission Norms BHARAT STAGE III
Fuel DIESEL
PUC Code JHO100196
GSTIN
Fees Rs.300.00
MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Bz Ry

P | ' Measured Value

; Pollutant (as : Units (as i . a ! k

Sr. No. i ; ' Emission limits (upto 2 decimal
_. -applicable) .; applicable) | !' places) _.
1 o 2 i : ; e -
| ~ Carbon Monoxide (co) |  percentage (%) '

. Hydrocarbon, (THC/HC) | ppm -‘ ] ot 8
co ~ percentage (%) :
G Wil e RPM s s RPM ey 200 -
~ emissions D .. T ATRS: SIS ... SN ) '
Lambda ! - . 1003 !
e Light absorption ‘_ 5 5
Smoke Density | coctfidant ‘ 1/metre 2.45 0.5

This PUC certificate is system generated through the national register of motor vehicles and does

not require any signature.

Note - 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to http{ggﬁc:hgg{yaﬁan.govjn J
ik f Pl > 23

= r — V.'S

T T T R N S P
Authorised Signature with stamp of PUC Operator / g?" ) e \\;*-{f :
60mm x 20 mm i : ¢

(¥ Scanned with OKEN Scanner
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| @ ¢ Vehicle search |

Vehicle Number JH12F5098
Owner Name *SkQ* *AFWEN*
Registering Authority KODERMA, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE lil
Vehicle Age 9 Years &8 months
Hypothecated _ Yes
Vehicle Status ACTIVE
Tap to Check the impound/seizure document
status

RegistrationDate ~ 10-Apr-2015
Fitness Valid UpTo 11-Apr-2025
Tax Valid UpTo 09Jan-2025 0904’ 25
Insurance Valid UpTo 05-Apr-2025
PUCC Valid Upto 01-Apr-2025

Permit Valid UpTo 02-Jun-2029

(¥ Scanned with OKEN Scanner
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5 ¢ Venhicle search

JH10BK1845
*AK YR F AR *H*K*R*

Vehicle Number

Owner Name
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 6 Years & 11 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document

status

Registration Date 20-jan-201 8
Fitness Valid UpTo 19-Dec-2025
Tax Valid UpTo 14pjan-2025 140425
Insurance Valid UpTo 30-Dec-2024 30-$2:2°
PUCC Valid Upto 19-May-2025
Permit yalid UpTo 02-Feb-2028

(¥ Scanned with OKEN Scanner



4 Vehicle search

Vehicle Number
Owner Name

Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

384

JH10BK2578
*AK[FA* *AFTH

DHANBAD, Jharkhand
Goods Carrier(HGY)
DIESEL

BHARAT STAGE IV

- 6 Years & 10 months
No

ACTIVE

Tap to Check the impound/seizure document
status

Registration Date
Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

17-Feb-2018
27-Dec-2025
12-Feb-2025
05-Feb-2025
20-Nov-2025
15-Mar-2028

(¥ Scanned with OKEN Scanner
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oWb% .
b 8:34 s27! LTE (@)
< Vehicle Search

Vehicle No JH10BAOA4G3
Owner Name *ULY *A*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier{HGY)
Fuel Type DIESEL
Emission Norm BHARAT STAGE il
Vehicle Age . 8 years and 5 month.
Hypothecated Yes
Vehicle Status ACTIVE

Tap to check Vehicle impound & Seizure
Document Stafus

Registration Date 08-Aug-2016
Fitness Valid Upto | 10-Jan-2026
Insurance Valid Upto 04-Jan-2028 ~
Tax Valid Upto : 29-Apr-2025-
Permit Valid Upto ' 24-Jan-2030
PUCC Valid Upto |  25-Jul-2025

(¥ Scanned with OKEN Scanner
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< _Vehicle Search

Vehicle No JHO2VB042
Owner Name *HE*T*ATARI*N *A*
Registering Authority BORA;?O, Jl;iarkhand
véhicle Class Goods carrieé{HG\!j
Fuel Type DIESEL
Emission Norm BHARAT STAGE Il
Vehicle Age | 11 years and 3 month.
Hypothecated No
Vehicle Status | ACTIVE

Tap to check the impounded | seizure status

Registration Date - i5-Nov-2013

Fitness Valid Upto 16-0ct-20257
Insurance Valid Upto 30-0ct-2025<"
Tax Valid Upto 18-May-2025 <
Permit Valid Upto . 05-Mar-2029 <~

PUCC Valid Upto 17-Aug-2025 —

(¥ Scanned with OKEN Scanner
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Forpg59 : - |
W —38F
[See rules 115 (2)] -
| Pollu fl ‘
|- Authorised By : ' :
L Government of Jharkhand
| Date . 06/03/2025 1
Time: ~— ~ 15:50:23 PM / "4
Validity upto 't 05/09/2025
-Céﬂ‘ﬁcafeSL No. JH01000710003507
| Registration No. JH02AQ2892
-| - Date of Registration _ 18/Apr/2017
-1 Month & Year of Manufacturing December-2016
‘| Valid Mobile Number - sastengq57 %
Em:sszoims BHARAT STAGE III -
=Foll= DIESEL
PUC Code JH0100071
GSTIN :
~ Fees ~ Rs.300.00 !
No ;

Vehicle Photo wath Reglstratmn p!ate -
: 60mmx30mm e

. Measured Value |

not require any signature

= :
Pollutant (as Units {as
! Sr. No. £ " | Emission llmsts - (upto 2 decimal
appllcable).!. __ applicable) i i ) placp_-.) .
= Carbon Monoxlde (CG) g _P'ercer_'lt__agé (%) | -
: i Idliﬂg Emissions i—— s [ o e e e S e et e e
= , Hydmcarbon, (T HC/HC) - ppm =
o F_ co percentage (%) _
: i ngh id[ing e l..,..__ _.__..\..._._._.... A.-..__...__.....-'—.. -.-g.—n e o e _‘_ e Bl W gt e St}
S esions RPM i . RPM zsoo + zoo B
: Lambda - 1:!:003 o
oo Light absorption g : i L
D -~ coeffiddent. - |- -~ H/Mere 2457 0.41

’Fh?s PUC cemf' cate is system generated through the national register of motor vehlcles and does

Authonsed Slgnature wdh_stamp of li’y : ' .
SOmm x 20 rum i . Pl
. _'-_ Al =3 By }:

(¥ Scanned with OKEN Scanner



< Vehicle search

Vehicle Number JH10AK5940
Owner Name *REH*¥M*D*V* *O*jxA*
Registering Authority DHANBAD, jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE 1!
Vehicle Age 11 Years & 6 months
Hypothecated Yes
Vehicle Status ACTIVE
Tap to Check the impound/seizure document
status
Registration Date C 114u2013
Fitness Valid UpTo 22-Aug-2025
Tax Valid UpTo 10-Apr-2025.
Insurance Valid UpTo 28-Jun-2025
PUCC Valid Upto 14-Jun-2025 .

Permit Valid UpTo 05-Nov-2028

388

(¥ Scanned with OKEN Scanner
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Vehicle Number JH10BK9179

Owner Name *|*O* *A*

Registering Authority DHANBAD, Jharkhand

Vehicle Class Goods Carrier(HGV)

Fuel Type DIESEL
BHARAT STAGE IV

Emission Norm
6 Years & 11 months

Vehicle Age
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 20-Jan-2018

26-Sep-2025
179an-2025 /%'° 4

Fitness Valid UpTo
Tax Valid UpTo

Insurance Valid UpTo 03-Sep-2025
PUCC Valid Upto 25-Nov-2025
Permit Valid UpTo 15-Feb-2028

(¥ Scanned with OKEN Scanner
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¢  Vehicle seag?éh >0
Vehicle Number JH10AH3717
Owner Name *AYHEN® *U*A* #jxG*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV) 1
Fuel Type DIESEL
" Emission Norm BHARAT STAGE Il
Vehicle Age 12 Years &2 months
Hypothecated No
Vehicle Status T ACTIVE
Tap to Check the impound/seizure document
status
Reglstratlon Date - . | 10-Jan-2013
Fitness Valid UpTo 13-Nov-2025
Tax Valid UpTo \ 09-Apr-2025
Insurance Valid UpTo 17-Jan-2026
PUCC Valid Upto 17-Sep-2025
Permit Valid UpTo 02-Sep-2028

Create Virtual RC

(¥ Scanned with OKEN Scanner
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Vehicle Number JH10AH9338
Owner Name *NFL* FURA®
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE Il
Vehicle Age 11 Years & 10 months
Hypothecated No
Vehicle Status Fitness Expired

Tap to Check the impound/seizure document status

Registration Date " 28-Feb-2013

Fitness Valid UpTo 27-Dec-2024 301225
Tax Valid UpTo 27-Feb-2025
Insurance Valid UpTo 23-an-20252% >
PUCC Valid Upto ' 21 —Apr_-éﬂZS

Permit Valid UpTo 04-] ul-2028 -

(¥ Scanned with OKEN Scanner
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Vehicle search

Vehicle Number
Owner Name

Registering Authority

Vehicle Class

" Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

392

JH10AL5991

*H*M* *A* *A*A*I*
DHANBAD, Jharkhand
Goods Carrier(HGV)
DIESEL
BHARAT STAGE Ill
11 Years & 3 months
| Yes

ACTIVE

Tap to Check the impound/seizure document status

Registration Déte
Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

12-Sep-2013

02-Jul-2025
11-Mar-2025
07-Apr-2025
24-May-2025
27-Feb-2029

(¥ Scanned with OKEN Scanner
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Form 59
[See rules 115 (2)]
] Pollution Under Control Certifica .
Authorised By :
Government of Jharkhand
Date : 27/02/2025
Time 1 11:16:45 AM
Validity upto . 26/08/2025Y
Certificate SL. No. : JH01000650003625
Registration No. : JH10AL8102
Date of Registration - 20/Sep/2013
Month & Year of Manufacturing : September-2013
Valid Mobile Number : =830
Emission Norms g BHARAT STAGE III
Fuel : DIESﬁL
PUC Code : JH0100065
GSTIN : ;
Fees : Rs.300.00 »
MIL observation . No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value

Pollutant (as ! Units (as W £
Sr. No. — : Emission limits (upto 2 decimal
applicabie) applicabie) : places)
1 2 - " | a . 5
- Carbon Monoxide (CO) percentage (%)
Idiing Emissions : - e :
Hydrocarbon, (THC/HC) ppm
co | percentage (%) |
High idling . i e : =
emissions g i B i I 2 25.0_0 i 20‘0.‘_.;“
Lambda - -' 1+0.03
_— Light absorption- | e ; |
a Smoke Density coefficient | 1/metre . 2.45 | 1.9 ‘-

This PUC certificate is system generated through the national register of motor vehicles and does ,
. not require any signature. ;

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to hitps://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm

(¥ Scanned with OKEN Scanner



< Vehicle search

" ﬂ

Vehicle Number JH10AY0263
Owner Name *HE¥N*A* *U*A* *AFA*|*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE lil
Véhicle Age 8 Years & 9 months
Hypothecated Yes
Vehicle Status - Fitness Expired

Tap to Check the impound/seizure document status

Registration Date . 19-Mar-2016

Fitness Valid UpTo
Tax Valid UpTo

Insurance Valid UpTo
PUCC Valid Upto 29-Mar-2025
Permit Valid UpTo - 29-Jul-2026

(¥ Scanned with OKEN Scanner
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[See rules 115 (2)]

395

luti ntrol Certi
Authorised By ;
Government of Jharkhand
Date 27/02/2025 *
Time 10:54:33 AM
Validity upto 26/08/2025
Certificate SL. No. JH01001960031629
Registration No. JH10BZ2336
Date of Registration 23/1ul/2013
Month & Year of Manufacturing May-2013
Valid Mobile Number a4 725
Emission Norms BHARAT STAGE II1
Fuel DIESEL
PUC Code JHD100196
GSTIN
Fees R5.300.00
MIL observation No
Vehicle Photo with Registration plate
60 mm x 30 mm

T R

: : - Measured Value |

Sr. No. applicable) applicable) Emission limits | (up Dlaces)
: = Carbon- Monoxide (CQO) percentage (%) , ;
" Hydrocarbon, (THC/HC) ppm - |
i percentage (%) ! ’
High idling T ReM | 2500£200
emissions A TR R e JRTETSS. BION
| 1+0.03 s
This PUC certificate is system generated through the national register of motor vehicles and does E
not require any signature. =

Note : 1. Vehicle owners to iink their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

* Authorised Signature with stamp of PUC Operator

60mm x 20 mm

(¥ Scanned with OKEN Scanner



@ ¢ Vehicle search |

Vehicle Number JH10AL8263
Owner Name EAKIEAR FARTH
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE liI
Vehicle Age 11 Years &'2 months
Hypothecated No

Vehicle Status | ACTIVE

Tap to Check the impound/seizure document status

Registration Date ' 07-Oct-2013

Fitness Valid UpTo 26-Jun-2025

Tax Valid UpTo : 06-Jan-2025 06042
Insurance Valid UpTo 03-Oct-2025

PUCC Valid Upto 20-May-2025

Permit Valid UpTo - 02-Mar-2029

(¥ Scanned with OKEN Scanner
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¢ Vehicle search

Vehicle Number | JH10AG5621
Owner Name YA*J¥Ex *UkA* *HEU H*R*
Registering Authority DHANBAD, Jharkhand
~ Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE I
Vehicle Age 12 Years & 1 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 16-Nov-2012
Fitness Valid UpTo | 24-Sep-2025
Tax Valid UpTo - 15-Feb-2025
Insurance Valid UpTo 15-Nov-2025
PUCC Valid Upto 22-Apr-2025

Permit Valid UpTo 30-Oct-2027

397
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e
¢ Vehicle search

Vehicle Number
Owner Name

Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age -
Hypothecated

Vehicle Status

398

JH10A)5286

*E*P*K‘k *H*U*A*
DHANBAD, Jharkhand
Goods Carrier(HGV)
DIESEL
BHARAT STAGE Il
11 Years & 8 months
Yes

ACTIVE

Tap to Check the impound/seizure document status

Registration Date

Fitness Valid UpTo

Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

20-Apr-2013
12-Aug-2025
19-Jan-2025 {9047
26-Aug-2025
28-Mar-2025
12-Jan-2029

(¥ Scanned with OKEN Scanner
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'\Q' ¢ Vehicle search |

@

Vehicle Number JH10BK6610
Owner Name *ARK*N*H* *A*U*

Registering Authority DHANBAD, jharkhand
Vehicle Ciass Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age ‘ 7 Years & 0 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 28-Dec-2017
Fitness Valid UpTo 12-Dec-2025
Tax Valid UpTo 25-Mar-2025
Insurance Valid UpTo 23-D{ec-2025
PUCC Valid Upto 15-May-2025
g:_i;i_znal Permit Valid | 03-M§y-202 {" ’

(¥ Scanned with OKEN Scanner
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< Vehicle search

Vehicle Number
Owner Name

Registering Authority
Vehicle Class
Fuel Type

Emission Norm

400

JH10BH5837

*ARERVR FAREN

*H*U*A‘k

DHANBAD, Jharkhand
Goods Carrier(HGV)

DIESEL

BHARAT STAGE IV

e

Vehicle Age 7 Years &3 months
Hypothecated No |
Vehicle Status ' ACTIVE 1
Tap to Check the impound/seizure document
status
Registration Date 20-Sep-2017
Fitness Valid UpTo 25-Sep-2025
Tax Valid UpTo 03-Mar-2025
Insurance Valid UpTo 05-Sgp-202§ ;
PUCC Valid Upto 03-Sep-2025
Permit Valid UpTo 28-Sep-2028

(¥ Scanned with OKEN Scanner
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/f lution Under Con Certificate
Authorised By :
Government of Jharkhand
_Er’-ate 28/01/2025
'ﬂje 11:14:13 AM
Validity upto 27/07/2025
Certrﬁcate SL. No. JHO1000650003576
Registration No. JH10AKB477 "
Date of Registration 12/Aug/2013
Month & Year of Manufacturing April-2013
Valid Mobile Number ;e *2547
Emission Norms BHARAT STAGE 111
Fuel DIESEL
PUC Code JH0100065
GSTIN
Fees Rs.300.00
MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm B
[ ] " Measured Value
Pollutant (as Units (as
Sr. No. applicable) applicable) Emission limits (upt:l: cniess:lmal
i 2 3 4 5
Carbon Monoxide (CO) | percentage (%)
1dling Emissions
Hydrocarbon, (THC/HC) ppm
CcO percentage (%)
High idling RPM RPM 2500 = 200
emissions
Lambda _ - 1% 003
i ] o . - b 3
Smoke Density L'gg:fffc?éﬁﬁmn 1/metre 2.45 1.96

This PUC certificate is system generated through the national register of motor vehicles and does

not require any signature.

e

B

Note : 1. Vehicle owners to

link their mobile numbers to registered vehicle by logging to https:/puc.pariv

ahan.gov.in

|

60mm x 20 mm

Authorised Signature with stamp of PUC Operator

(¥ Scanned with OKEN Scanner



F’orm%

[See rules 115 (2)

Pollution Under Control Certificate
‘l_\ulhnnst'd By : _
Government of Jharkhand

Date LN 21/0319025
Time t 11:49:55 AM ©
Validity upto © 20/03/2026

“Certificate SL. No : : . JHO01000650003693
Registration No. : = i JH10BS5162

Date of Registration P i 23/Feb/2019
“Month & Year of Manu?acturmg AR SR PR gl October-2018

“Valid Mobile Number | e R e AL o
‘Emission Norms P e SRR B ARAT ETAGE 1\
5 e 7 SR HR R e e DIESELY sales e

- PUCCode - Ra i n St JHO10006S -
S A D e e Rs. 300 00
MiLobservation . R P

e

:""f_"Vehlcle Photo thh Registratlon piate"'.'-"f"f'._":"'
~-:-_60 mm X 3O mm A g

Pollutant (as = Unli& (as
- applicable) " applll:able)

o e ol ' Measured Value
mission limits ' (upto 2 decimal |
T s places)

perce ntage '(%)

..............

' 'co

High idling

o Lambda' .

: :Srria.)k'e:'Dehs'itY“ Bl ._Ugl;t: aa fbri?;ﬁ?m it

This. PUC cert:ﬁcate is 5ystem generated thmugh the natlonal reglster of motor vehicles and does
. not reqLure any s:gnature Forinan

Note : 1. Vehicle owners to link their mobile numbers o registered vehicle by logging to https://pug.parivahan.govin

Authorised Signature with stamp of PUC Operator
60mm x 20 mm ;

(¥ Scanned with OKEN Scanner



X
Form 59

403

[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :

Government of Jharkhand

Date 26/02/2025
Time 12:18:17 PM
Validity upto 25/08/2025

Certificate SL. No.

Registration No.

Date of Registration

Month & Year of Manufacturing
Valid Mobile Number

Emission Norms

Fuel

PUC Code

. g

GSTiN
Fees

MIL observation

JH01001960031608
JH10AY2582

21/Mar/2016
March-2016
*tﬁl"i4832

BHARAT STAGE III
DIESEL
JH0100196

Rs.300.00
No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. appiicable)

1 2

Carbon Monoxide (CO)

Idling Emissions
Hydrocarbon, {THC/HC)

co
High idling e
emissions RPM )
Lambda
" Smoke Density Light absorption

coefficient

Measured Value

Eg;;;:agai:) Emission limits (upto 2 decimai
piaces)

3 , 4 . ol
pérce.ntage. (%) ' . ; e R
_ ppm
percentage (%) - _

RPM 2500 = 200
= .. 1+ 0.03 s
1/metre ' .45 s

-This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature. '

Note : 1. Vehicle owners to link their mobile humbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signéture Witﬁ stamp of PUC GFII.E-EFBI(-JI‘
60mm x 20 mm

(¥ Scanned with OKEN Scanner
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< Vehicle search

Vehicle Number JH10AWA4879
Owner Name FARURE* *KHEURA*
Registerin'g Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission .Nerrn | BHARAT STAGE li|
Vehicle Age 9Years &0 months
M6thxated No
Vehicle Status ACTIVE
Tap to Check the impound/seizure document
status
Registration Date 07-Dec-2015
Fitness Valid UpTo 11-Dec-2025
Tax Valid UpTo 20-Feb-2025
Insurance Valid UpTo 08-Dec-2025
PUCC Valid Upto 134un-2025
Permit Valid UpTo 09-M§y-202_6

“"‘“‘ViéWChaﬁan*‘—“—“‘—"“

(¥ Scanned with OKEN Scanner
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i Amhaﬁsed By
[ Government of Jharkhand

T e R 5 i -

| Date u/oz/zozs
Time 11:51:41 AM _
Validity upte ¢ yugsu-mz_k/ Bt 5

[ Cenifcae SLNa.
RegistrationNo.
Date of Registaton = —
Month & Year of Manufacturing.

THE1001550030575
JH1DAY6085
- 21/Mai/2016

© March-2016 e e . ey

_éuﬁmr smc;'e m

S < B‘lESEL Sy

E=————————— ;
e
; Measured Value === |
~Units (a5 Emie=ion Bmifts  {upio Z decims!
- appiicabic] A " placas)
P : 3 5
_};éfi‘éﬂi.-ﬁge {o} e : =
_percentage (%)
] £500 = Z00
== S 1 +0.03
-ymetr& : e | G..ZE
.er&ted thmugh the national mgister of mur.or vehlcles and does
r{ot mqnim any. signature. :
== == - ——ci i iy
T Img:slomulslnmd vehicle by}é juhﬂpsjfpug.p' -

(¥ Scanned with OKEN Scanner
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Form 59

406
- [See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Gavernment of Jharkhand
Date . 27/02/2025
Time 12:03:42 PM
Validity upto 26/02/2026
fCarﬁﬁca’re SL. No. JHD01000650003629
Registration No. : WB37E1872
Date of Registration : 18/Feb/2022
Month & Year of Manufacturing January-2022
Valid Mohile Numbar wARRREDEAT
Emission Norms BHARAT STAGE VI
Fue! DIESEL
PUC Code JH0100065
GSTiN
Fees Rs.300.00
MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

s N applicable)

1 2
Carbon Monoxide (CO)

idiing Emissions . ;
Hydrocarbon, (THC/HC)

cO
High idling
emissions RPM
Lambda
' Smoke Density Light absorption

coefficient

Units (as I .
apgiicable) Emission limits
3 4

percentage (%)
percentage (%)
2500 % 200

RPM |
- | 1+ 0.03
1/metre 0.7

This PUC certificate is system generated through the national register of motor vehicles and does
| not require any signature.

Measured Value
(upto 2 decimal
places)

0.6

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm

(¥ Scanned with OKEN Scanner
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407

[See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Government of Jharkhand
Date 27/02/2025
Time :  12:01:18 PM
Validity upto 26/02/ 2026
Certificate SL. No. JHO1000650003628
Registration No. WB37E1827
Date of Registration 08/Feb/2022
Month & Year of Manufacturing January-2022
Valid Mobile Number 2647
Emission Norms BHARAT STAGE VI
Fuel DIESEL
PUC Code JH0100065
GSTIN
Fees Rs.300.00
MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. applicabie}

2

Idiing Emissions

co
High idling RPM
emissions : R?M
Lambda
smoke Density Ot Zpserpiion

This PUC certificate is system generated through the national register of motor vehicles and does

Carbon Monoxide (CO)

Hydrocarbon, (THC/HC) |

ag;:::a(;;:) ' Emission limits ?:;tz‘f;ege‘::::ﬁ
piaces)
percentage (%) - -
ppm
percentage (%) a
| RPM 2500 & 200
- 1+0.03 _ _
1/metre 0.7 0.5

not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature _&iih-starr_:b_bf PUC Operator
60mm x 20 mm

(¥ Scanned with OKEN Scanner
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408

[See rules 115 (2)]

Authorised By:

Government of Jharkhand

Date 26/02/2025

Time :  18:41:17 PM

Validity upto 25/08/2025

Cartificata SL.. No. JH01001960031623

Reglstration No. ! JH10AH3189

Date of Reglstration H 05/Jan/2013

Month & Year of Manufacturing April-2012

Valld Moblle Number sevan5395

Emission Norms

BHARAT STAGE III

This PUC certificate is system gene

Fusl :  DIESEL
PUC Code JH0100196
GSTIN
Fees Rs.300.00
MIL observation No
Vehicle Photo with Registration plate o
j G
60 mm x 30 mm
MIOAH -2
: Measured Value
pollutant (as Units (as e ez i
Sr. No. . " Emission limits | (upto 2 decimal
applicable) applicable) | places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
Cco percentage (%)
High idling
emissions RPM RPM 2500 * 200
Lambda - 1+ 0.03
Smoke Density '-‘gzgg%sc?gﬁg"’” 1/metre 2.45 0.46

rated through the national register
not require any signature.

of motor vehicles and does

Note : 1. Vehicle owners {0

link their mobile numbers to registered vehicle by logging to https:ﬂpuc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator

60mm x 20 mm

I

(¥ Scanned with OKEN Scanner
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¢ Vehicle search

Vehicle Number
Owner Name

Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated
Vehicle Status

JH10CG8286

*A*l* *U*A* *H*L*N*
DHANBAD, Jharkhand
Goods Carrier(HGV)
| DIESEL
BHARAT STAGE VI
3 Years &2 months

Yes

Tap to Check the impound/seizure document
status

Registration Date

Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

08-Oct-2021
09-Oct-2025
\04Jan-2025) 0 4 -04:25
29-Sep-2025
21-0ct-2025
26-Oct-2026

(¥ Scanned with OKEN Scanner



<  Vehicle search

Vehicle Number ; JH10CG0838
Owner Name | hpKpR RURAR FHELANF

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE Vi
Vehicle Age 3 Years &2 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document
status

Registration Date | ) 08-Oct-2021
Fitness Valid UpTo 09-Oct-2025
Tax Valid UpTo ~ 044Jan-2025
Insurance Valid UpTo 11-Nov-2025
PUCC Valid Upto 21-0ct-2025

Permit Valid UpTo 26-0ct-2026

410

04.0425

(¥ Scanned with OKEN Scanner
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|

~ TaxValid UpTo

_Registermg Authority?”'__; e

Fuel Type

-":Emissmn Norm
:-'-‘Vehicle Age
| Hypothecaged

: --vemae -Status

~ PUCCValid Upto ' £ _ 17-DEC-2025

OwnerName i *|*AwA4e *A*’T*

DHANBAD Jharkhand :'_. 

 Vehicle Class s """

Tap to Check the mpcund!seizur_

.Registratlor* Date 0 _ul-201_9
31 May-2025
27-Mar-2025

InsuranceValid UpTo | 204un-2025

;Fl.tness_ Valid -UpT_G_ o

Create VirtuallRC

View Challan

I

(¥ Scanned with OKEN Scanner



FofiR 59
[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

412

Date 30/12/2024
Time 12:29:20 PM
Validity upto 29/06/2025

Certificate SL. No. JH01000650003526
Registration No. JH10AF9561

Date of Registration 25/Sep/2012

Month & Year of Manufacturing May-2012

Valid Mobile Number 1819

Emission Norms BHARAT STAGE III
Fuel DIESEL

PUC Code JH0100065

GSTIN

Fees Rs.300.00

MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

- 10AF 9561

Pollutant (as Units (as I L.
Sr. No. applicable) applicable) Emission limits
1 2 3 4

Carbon Monoxide (CO)
Idling Emissions
Hydrocarbon, (THC/HC)

percentage (%)

ppm

(6(0) percentage (%)
High idling
emissions RPM RPM 2500 + 200
Lambda - 1+ 0.03
Smoke Density Light absorption 1/metre 2.45

coefficient

Measured Value
(upto 2 decimal
places)

5

1.16

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm




Form 59

[See nles 115(2)]

Pollution Under Control Certificate
Authorised By
Government of Jhamkhand
Date : 22/03/2025
Time i 12:57:02 PM
Validity upto : 21/09/2025
Certificatz SL. No: : JHO1DOZ 000000878 " |
Ragistration No. . JH10AGI 145 |
Date of Regisiration £ 10/Decf2012 |
Month & Year of Manufaciuring . Movember-2012
Walid Mobile Mumber Bl ANREER G028 |
Emission Norms : BHARAT STAGE 111
Fuel i DIESEL |
BUC Code g IHO100200
G5TIN 2 |
Fees : Rs.300.00 [
MIL observatian £ Mo

Vehicle Photo with Registration plate s

60 mm x 30 mm .Juﬁfﬂﬂfi

T = I‘--'I._‘-
|
Pollutant (as Units (as S b Measured 'nr'.lalue
SR applﬁ:ahite] appllcaghle} Emission limits (upto 2 d-e:xmmal |
places) |
1 2 3 & 5 |
I
Carbon Monoxide (CO) percentage (%) .
Idling Emissions |
Hydrocarbon, (THE/HC) PRm
co percentage (%) |
High idling . o
emissions RPM RPM 2500 = 200 |
Lambda - 1+ 003 |
Smake Density Light absorption

/ ; 045
cosimicient 1/metre 2.45 .46 |

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature. |

Nate . 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:/puc. parivahan.gov.in |

Authonised Signature with stamp of PUC Operater
B0mm ¥ 20 mm




& 414

Annexure-R2:

PUC Certificates of Vehicles used in Coal
transportations activities in BLOCK-1l AREA
by M/s BCCL



% Vehicle search

Vehicle Number JH10CX8776
Owner Name *EXAK|FH* *A*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE Il
Vehicle Age 8 Years & 3 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 21-Nov-2016
Fitness Valid UpTo 07-Jun-2026
Tax Valid UpTo 08-Apr-2025
Insurance Valid UpTo 10-Jul-2025
PUCC Valid Upto 05-Aug-2025
Permit Valid UpTo 04-Aug-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10BW2682
Owner Name SEHEIA HEE|#

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 5 Years &5 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 16-Oct-2019
Fitness Valid UpTo 04-Oct-2025
Tax Valid UpTo 13-Apr-2025
Insurance Valid UpTo 10-Oct-2025
PUCC Valid Upto 07-Jan-2026
Permit Valid UpTo 05-Mar-2025

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number BR51G4581
Owner Name *REN* FH*L*H*R*

Registering Authority BANKA, Bihar
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 6 Years & 10 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 18-May-2018
Fitness Valid UpTo 28-0ct-2026
Tax Valid UpTo 16-May-2025
Insurance Valid UpTo 25-Jun-2025
PUCC Valid Upto 25-Jun-2025

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CH1536
Owner Name *N*[*|* *A*R*E* *AKRSK Kk
*T*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 3 Years & 4 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 09-Nov-2021
Fitness Valid UpTo 26-Oct-2025
Tax Valid UpTo 30-Apr-2025
Insurance Valid UpTo 31-Oct-2025
PUCC Valid Upto 13-Nov-2025
Permit Valid UpTo 15-Nov-2026

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CH6126
Owner Name FN**1* *A*RFEXS* *AREH
*\/k *T*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 3 Years & 4 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 09-Nov-2021
Fitness Valid UpTo 26-Oct-2025
Tax Valid UpTo 30-Apr-2025
Insurance Valid UpTo 31-Oct-2025
PUCC Valid Upto 13-Nov-2025
Permit Valid UpTo 15-Nov-2026

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10BM7984
Owner Name *N**1* *A*R*E* *A*EH*
*\k * *T*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 6 Years & 10 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 21-Apr-2018
Fitness Valid UpTo 17-Jun-2026
Tax Valid UpTo 16-Apr-2025
Insurance Valid UpTo 25-Apr-2025
PUCC Valid Upto 19-Jan-2026
Permit Valid UpTo 14-May-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10BQ1052
Owner Name *A*M*S*WHR* *URA*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 6 Years & 4 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 30-Oct-2018
Fitness Valid UpTo 28-0ct-2020
Tax Valid UpTo 15-Jan-2025
Insurance Valid UpTo 15-Oct-2021
PUCC Valid Upto 06-May-2025
Permit Valid UpTo 08-Nov-2023

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10AA9801
Owner Name *H*T*A* *A*|*N* *A*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE Il
Vehicle Age 13 Years & 7 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 22-Jul-2011
Fitness Valid UpTo 03-Jul-2025
Tax Valid UpTo 21-Apr-2025
Insurance Valid UpTo 11-Jul-2025
PUCC Valid Upto 17-Aug-2025
Permit Valid UpTo 31-Mar-2028

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10BR7439
Owner Name FN**1* *A*RFE* ARG *
*T*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 6 Years & 3 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 26-Nov-2018
Fitness Valid UpTo 11-Dec-2026
Tax Valid UpTo 19-May-2025
Insurance Valid UpTo 07-Nov-2025
PUCC Valid Upto 19-Jan-2026
Permit Valid UpTo 07-Apr-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10BR5950
Owner Name *ARK*]* FUFA*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 6 Years & 3 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 08-Dec-2018
Fitness Valid UpTo 14-Jan-2027
Tax Valid UpTo 04-Jun-2025
Insurance Valid UpTo 12-Dec-2025
PUCC Valid Upto 06-May-2025
Permit Valid UpTo 24-Aug-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10BT3342
Owner Name FHEPESH RLIRAF

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 6 Years & 0 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 09-Mar-2019
Fitness Valid UpTo 02-Feb-2026
Tax Valid UpTo 22-Mar-2025
Insurance Valid UpTo 16-Jan-2025
PUCC Valid Upto 12-Feb-2026
Permit Valid UpTo 08-Apr-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CY9801
Owner Name *ARVHREF RURAF
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 28-Sep-2024
Fitness Valid UpTo 27-Sep-2026
Tax Valid UpTo 25-Mar-2025
Insurance Valid UpTo 25-Sep-2025
PUCC Valid Upto 27-Sep-2025
Permit Valid UpTo 04-Oct-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CY8901
Owner Name *VEN*S* *H*R*A*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 28-Sep-2024
Fitness Valid UpTo 27-Sep-2026
Tax Valid UpTo 25-Mar-2025
Insurance Valid UpTo 25-Sep-2025
PUCC Valid Upto 27-Sep-2025
Permit Valid UpTo 04-Oct-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CX9801
Owner Name * RLFAF & ROEPRNF

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 0 Years & 8 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 08-Jul-2024
Fitness Valid UpTo 07-Jul-2026
Tax Valid UpTo 29-Jun-2025
Insurance Valid UpTo 29-Jun-2025
PUCC Valid Upto 07-Jul-2025
Permit Valid UpTo 08-Jul-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CX8901
Owner Name *VEN*S* *H*R*A*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 0 Years & 9 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 18-Jun-2024
Fitness Valid UpTo 17-Jun-2026
Tax Valid UpTo 11-Jun-2025
Insurance Valid UpTo 09-Jun-2025
PUCC Valid Upto 17-Jun-2025
Permit Valid UpTo 18-Jun-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JHO1DK5584
Owner Name *H*N*A* *A*H* *N* *OQ*K*
*\/k *T*
Registering Authority RANCH]I, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 5 Years & 11 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 09-Apr-2019
Fitness Valid UpTo 12-Apr-2025
Tax Valid UpTo 15-Mar-2025
Insurance Valid UpTo 14-Feb-2026
PUCC Valid Upto 03-Jul-2025
Permit Valid UpTo 23-May-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JHO9BD1012
Owner Name *H*N*A* *A*H* *N* *OQ*K*
* *T*
Registering Authority BOKARO, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 6 Years & 1 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 07-Feb-2019
Fitness Valid UpTo 25-Apr-2025
Tax Valid UpTo 27-Apr-2025
Insurance Valid UpTo 30-Dec-2025
PUCC Valid Upto 13-Feb-2026
Permit Valid UpTo 25-Dec-2028

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JHO1DK6929
Owner Name *H*N*A* *AXH*
*N*|*EXR*N* *Q*K* *\/*
Registering Authority RANCH]I, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 5 Years & 11 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 09-Apr-2019
Fitness Valid UpTo 12-Apr-2025
Tax Valid UpTo 27-May-2025
Insurance Valid UpTo 14-Feb-2026
PUCC Valid Upto 03-Jul-2025
Permit Valid UpTo 23-May-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JHO1DK1242
Owner Name *H*N*A* *AXH*
*N*|*EXR*N* *Q*K* *\/*
Registering Authority RANCH]I, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 5 Years & 11 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 09-Apr-2019
Fitness Valid UpTo 12-Apr-2025
Tax Valid UpTo 27-May-2025
Insurance Valid UpTo 14-Feb-2026
PUCC Valid Upto 03-Jul-2025
Permit Valid UpTo 23-May-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JHO9AP3784
Owner Name *H*N*A* *A*H* *N* *OQ*K*
* *T*
Registering Authority BOKARO, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 6 Years & 1 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 07-Feb-2019
Fitness Valid UpTo 02-Jan-2027
Tax Valid UpTo 29-Apr-2025
Insurance Valid UpTo 30-Dec-2025
PUCC Valid Upto 03-Jul-2025
Permit Valid UpTo 26-Feb-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CV0127
Owner Name *A*|EY® *D*Q* *y* AT*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 1 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 29-Jan-2024
Fitness Valid UpTo 28-Jan-2026
Tax Valid UpTo 26-Apr-2025
Insurance Valid UpTo 26-Jan-2025
PUCC Valid Upto 27-Jan-2026
Permit Valid UpTo 29-Jan-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CR7550
Owner Name *A*S* FRIN*LFN* FN*
*Q*|*T*C*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 9 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 07-Jun-2023
Fitness Valid UpTo 06-Jun-2025
Tax Valid UpTo 03-Jun-2025
Insurance Valid UpTo 03-Jun-2025
PUCC Valid Upto 30-Jul-2025
Permit Valid UpTo 08-Jun-2028

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CU0089
Owner Name TA* ELRAF *REDERE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 3 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 12-Dec-2023
Fitness Valid UpTo 11-Dec-2025
Tax Valid UpTo 03-Jun-2025
Insurance Valid UpTo 08-Dec-2025
PUCC Valid Upto 11-Dec-2025
Permit Valid UpTo 21-Dec-2028

National Permit Valid

21-Dec-2024
UpTo ec

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CM2489
Owner Name TA* ELRAF *REDERE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 2 Years &5 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 08-Oct-2022
Fitness Valid UpTo 24-Sep-2026
Tax Valid UpTo 29-Mar-2025
Insurance Valid UpTo 19-Sep-2025
PUCC Valid Upto 08-Jun-2025
Permit Valid UpTo 10-Oct-2027

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CM2189
Owner Name TA* ELRAF *REDERE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 2 Years &5 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 08-Oct-2022
Fitness Valid UpTo 24-Sep-2026
Tax Valid UpTo 29-Mar-2025
Insurance Valid UpTo 19-Sep-2025
PUCC Valid Upto 08-Jun-2025
Permit Valid UpTo 10-Oct-2027

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CV9376
Owner Name *N**1* *A*R*E* *A*EH*
*RE\EAT* *T*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 1 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 30-Jan-2024
Fitness Valid UpTo 29-Jan-2026
Tax Valid UpTo 29-Mar-2025
Insurance Valid UpTo 26-Jan-2026
PUCC Valid Upto 19-Jan-2026
Permit Valid UpTo 30-Jan-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CR1359
Owner Name *A*S* FRIN*LFN* FN*
*Q*|*T*C*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 8 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 12-Jul-2023
Fitness Valid UpTo 11-Jul-2025
Tax Valid UpTo 06-Apr-2025
Insurance Valid UpTo 11-Jul-2025
PUCC Valid Upto 30-Jul-2025
Permit Valid UpTo 12-Jul-2028

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CR7544
Owner Name *A*S* FRIN*LFN* FN*
*Q*|*T*C*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 8 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 12-Jul-2023
Fitness Valid UpTo 11-Jul-2025
Tax Valid UpTo 29-Mar-2025
Insurance Valid UpTo 11-Jul-2025
PUCC Valid Upto 30-Jul-2025
Permit Valid UpTo 12-Jul-2028

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CS8889
Owner Name TA* ELRAF *REDERE
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 21-Sep-2023
Fitness Valid UpTo 19-Sep-2025
Tax Valid UpTo 17-Jun-2025
Insurance Valid UpTo 13-Sep-2025
PUCC Valid Upto 22-Sep-2025
Permit Valid UpTo 21-Sep-2028

National Permit Valid

21-Sep-2024
UpTo P

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CV3394
Owner Name *N**1* *A*R*E* *A*EH*
*R¥VATH *|*|*E*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 1 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 30-Jan-2024
Fitness Valid UpTo 29-Jan-2026
Tax Valid UpTo 26-Apr-2025
Insurance Valid UpTo 26-Jan-2026
PUCC Valid Upto 19-Jan-2026
Permit Valid UpTo 30-Jan-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JHO1DK8191
Owner Name *H*N*A* *A*H* *N*G*
*Q*K* *\yk *T*
Registering Authority RANCH]I, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 5 Years & 11 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 09-Apr-2019
Fitness Valid UpTo 12-Apr-2025
Tax Valid UpTo 15-Mar-2025
Insurance Valid UpTo 14-Feb-2026
PUCC Valid Upto 03-Jul-2025
Permit Valid UpTo 23-May-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CV9838
Owner Name *A*|EY® *D*Q* *y* AT*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 1 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 29-Jan-2024
Fitness Valid UpTo 28-Jan-2026
Tax Valid UpTo 26-Apr-2025
Insurance Valid UpTo 26-Jan-2025
PUCC Valid Upto 27-Jan-2026
Permit Valid UpTo 29-Jan-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CX0089
Owner Name TA* ELRAF *REDERE
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 04-Sep-2024
Fitness Valid UpTo 03-Sep-2026
Tax Valid UpTo 27-May-2025
Insurance Valid UpTo 01-Sep-2025
PUCC Valid Upto 03-Sep-2025
Permit Valid UpTo 09-Sep-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CY8900
Owner Name TA* ELRAF *REDERE
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 04-Sep-2024
Fitness Valid UpTo 03-Sep-2026
Tax Valid UpTo 27-May-2025
Insurance Valid UpTo 01-Sep-2025
PUCC Valid Upto 03-Sep-2025
Permit Valid UpTo 09-Sep-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CM8889
Owner Name TA* ELRAF *REDERE
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 10-Sep-2022
Fitness Valid UpTo 28-Aug-2026
Tax Valid UpTo 07-Jun-2025
Insurance Valid UpTo 28-Aug-2025
PUCC Valid Upto 26-Nov-2025
Permit Valid UpTo 06-Dec-2027

National Permit Valid

06-Dec-2024
UpTo ec

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CZ8900
Owner Name TA* ELRAF *REDERE
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 18-Sep-2024
Fitness Valid UpTo 17-Sep-2026
Tax Valid UpTo 27-May-2025
Insurance Valid UpTo 10-Sep-2025
PUCC Valid Upto 17-Sep-2025
Permit Valid UpTo 18-Sep-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CT6532
Owner Name *A*S* FRIN*LFN* FN*
*Q*|*T*C*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 4 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 09-Nov-2023
Fitness Valid UpTo 08-Nov-2025
Tax Valid UpTo 05-May-2025
Insurance Valid UpTo 05-Nov-2025
PUCC Valid Upto 30-Jul-2025
Permit Valid UpTo 13-Nov-2028

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CM1489
Owner Name TA* ELRAF *REDERE
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 02-Sep-2022
Fitness Valid UpTo 28-Aug-2026
Tax Valid UpTo 26-May-2025
Insurance Valid UpTo 08-Aug-2025
PUCC Valid Upto 26-Nov-2025
Permit Valid UpTo 06-Dec-2027

National Permit Valid

06-Dec-2024
UpTo ec

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CM1189
Owner Name TA* ELRAF *REDERE
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 02-Sep-2022
Fitness Valid UpTo 28-Aug-2026
Tax Valid UpTo 26-May-2025
Insurance Valid UpTo 08-Aug-2025
PUCC Valid Upto 26-Nov-2025
Permit Valid UpTo 06-Dec-2027

National Permit Valid

06-Dec-2024
UpTo ec

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CM2289
Owner Name TA* ELRAF *REDERE
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 02-Sep-2022
Fitness Valid UpTo 28-Aug-2026
Tax Valid UpTo 26-May-2025
Insurance Valid UpTo 08-Aug-2025
PUCC Valid Upto 26-Nov-2025
Permit Valid UpTo 06-Dec-2027

National Permit Valid

06-Dec-2024
UpTo ec

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CM1789
Owner Name TA* ELRAF *REDERE
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 02-Sep-2022
Fitness Valid UpTo 28-Aug-2026
Tax Valid UpTo 26-May-2025
Insurance Valid UpTo 08-Aug-2025
PUCC Valid Upto 26-Nov-2025
Permit Valid UpTo 07-Dec-2027

National Permit Valid

07-Dec-2024
UpTo ec

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CM1689
Owner Name TA* ELRAF *REDERE
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 02-Sep-2022
Fitness Valid UpTo 28-Aug-2026
Tax Valid UpTo 26-May-2025
Insurance Valid UpTo 08-Aug-2025
PUCC Valid Upto 26-Nov-2025
Permit Valid UpTo 06-Dec-2027

National Permit Valid

06-Dec-2024
UpTo ec

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CT0407
Owner Name *A*S* FRIN*LFN* FN*
*Q*|*T*C*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 4 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 07-Nov-2023
Fitness Valid UpTo 06-Nov-2025
Tax Valid UpTo 06-May-2025
Insurance Valid UpTo 05-Nov-2025
PUCC Valid Upto 30-Jul-2025
Permit Valid UpTo 08-Nov-2028

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number UP16CT4690
Owner Name *|* *N¥*|I*E*R*N*
*OQ*U*|*N*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE llI
Vehicle Age 10 Years & 4 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 17-Nov-2014
Fitness Valid UpTo 20-Apr-2024
Tax Valid UpTo 16-Mar-2026
Insurance Valid UpTo 17-Feb-2026
PUCC Valid Upto 08-Sep-2025

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10BE8157
Owner Name *A*M*S*WHR* *URA*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE Il
Vehicle Age 7 Years & 11 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 08-Apr-2017
Fitness Valid UpTo 27-Nov-2026
Tax Valid UpTo 28-Mar-2025
Insurance Valid UpTo 29-Jul-2025
PUCC Valid Upto 27-May-2025
Permit Valid UpTo 19-Dec-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number UP16CT4689
Owner Name *|* *N¥*|I*E*R*N*
*OQ*U*|*N*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE llI
Vehicle Age 10 Years & 4 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 17-Nov-2014
Fitness Valid UpTo 20-Apr-2024
Tax Valid UpTo 16-Mar-2026
Insurance Valid UpTo 17-Feb-2026
PUCC Valid Upto 08-Sep-2025

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CT8900
Owner Name TA* ELRAF *REDERE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 3 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 12-Dec-2023
Fitness Valid UpTo 11-Dec-2025
Tax Valid UpTo 05-Jun-2025
Insurance Valid UpTo 27-Nov-2025
PUCC Valid Upto 11-Dec-2025
Permit Valid UpTo 21-Dec-2028

National Permit Valid

21-Dec-2024
UpTo ec

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CM8900
Owner Name TA* ELRAF *REDERE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 2 Years &5 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 08-Oct-2022
Fitness Valid UpTo 24-Sep-2026
Tax Valid UpTo 29-Mar-2025
Insurance Valid UpTo 19-Sep-2025
PUCC Valid Upto 08-Jun-2025
Permit Valid UpTo 10-Oct-2027

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CG2595
Owner Name TA* ELRAF *REDERE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 3 Years &5 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 21-Oct-2021
Fitness Valid UpTo 10-Oct-2025
Tax Valid UpTo 29-Mar-2025
Insurance Valid UpTo 11-Oct-2025
PUCC Valid Upto 25-0Oct-2025
Permit Valid UpTo 02-Dec-2026

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CG5213
Owner Name TA* ELRAF *REDERE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 3 Years &5 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 21-Oct-2021
Fitness Valid UpTo 10-Oct-2025
Tax Valid UpTo 17-Apr-2025
Insurance Valid UpTo 19-Oct-2025
PUCC Valid Upto 25-0Oct-2025
Permit Valid UpTo 02-Dec-2026

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CR0O089
Owner Name TA* ELRAF *REDERE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 3 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 06-Dec-2023
Fitness Valid UpTo 05-Dec-2025
Tax Valid UpTo 03-Jun-2025
Insurance Valid UpTo 27-Nov-2025
PUCC Valid Upto 05-Dec-2025
Permit Valid UpTo 21-Dec-2028

National Permit Valid

21-Dec-2024
UpTo ec

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CG5890
Owner Name *A* *U*N*M* *R*D*R*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 3 Years &5 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 21-Oct-2021
Fitness Valid UpTo 10-Oct-2025
Tax Valid UpTo 17-Apr-2025
Insurance Valid UpTo 11-Oct-2025
PUCC Valid Upto 25-0Oct-2025
Permit Valid UpTo 02-Dec-2026

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CTO089
Owner Name *M*FT* *UU*A*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 3 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 09-Dec-2023
Fitness Valid UpTo 08-Dec-2025
Tax Valid UpTo 04-Jun-2025
Insurance Valid UpTo 04-Dec-2025
PUCC Valid Upto 07-Dec-2025
Permit Valid UpTo 19-Dec-2028

National Permit Valid

19-Dec-2024
UpTo ec

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CG3969
Owner Name TA* ELRAF *REDERE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 3 Years &5 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 21-Oct-2021
Fitness Valid UpTo 10-Oct-2025
Tax Valid UpTo 17-Apr-2025
Insurance Valid UpTo 19-Oct-2025
PUCC Valid Upto 25-0Oct-2025
Permit Valid UpTo 02-Dec-2026

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CG7102
Owner Name TA* ELRAF *REDERE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 3 Years &5 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 21-Oct-2021
Fitness Valid UpTo 10-Oct-2025
Tax Valid UpTo 17-Apr-2025
Insurance Valid UpTo 11-Oct-2025
PUCC Valid Upto 25-0Oct-2025
Permit Valid UpTo 02-Dec-2026

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JHT0AN9519
Owner Name *REEDF FHGH

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE Il
Vehicle Age 11 Years & 1 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 21-Feb-2014
Fitness Valid UpTo 03-Jan-2026
Tax Valid UpTo 20-May-2025
Insurance Valid UpTo 17-Feb-2026
PUCC Valid Upto 21-Jun-2025
Permit Valid UpTo 25-Jun-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CM5489
Owner Name TA* ELRAF *REDERE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 2 Years &5 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 08-Oct-2022
Fitness Valid UpTo 24-Sep-2026
Tax Valid UpTo 29-Mar-2025
Insurance Valid UpTo 19-Sep-2025
PUCC Valid Upto 08-Jun-2025
Permit Valid UpTo 10-Oct-2027

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number BR28GA0905
Owner Name *A*R*B* *UrA*

Registering Authority GOPALGAN], Bihar
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 7 Years & 3 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 29-Nov-2017
Fitness Valid UpTo 12-Jan-2027
Tax Valid UpTo 21-Apr-2025
Insurance Valid UpTo 22-Aug-2025
PUCC Valid Upto 22-0Oct-2025
Permit Valid UpTo 15-Nov-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CW3427
Owner Name *K*S* *URA* FAFDFYF

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 0 Years & 9 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 12-Jun-2024
Fitness Valid UpTo 11-Jun-2026
Tax Valid UpTo 10-Jun-2025
Insurance Valid UpTo 09-Jun-2025
PUCC Valid Upto 11-Jun-2025
Permit Valid UpTo 12-Jun-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CM5889
Owner Name TA* ELRAF *REDERE
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age

Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 10-Sep-2022
Fitness Valid UpTo 28-Aug-2026
Tax Valid UpTo 07-Jun-2025
Insurance Valid UpTo 28-Aug-2025
PUCC Valid Upto 26-Nov-2025
Permit Valid UpTo 06-Dec-2027

National Permit Valid

06-Dec-2024
UpTo ec

Create Virtual RC

View Challan

|1 O <
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[See rules 115 (2)]
Authorised By :
Government of Jharkhand
Date 07/05/2024
Time 17:41:51 PM
Validity upto 06/05/2025
Certificate SL. No. JH01001400005568
Regislration No. JH10CQ1221
Date of Registration 11/Mar/2023
Month & Year of Manufacturing January-2023
Valid Mobile Number 7484
Emission Norms BHARAT STAGE VI
Fuel DIESEL
PUC Code JH0100140
GSTIN
Fees Rs.300.00
MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

—~ . e 2
D JM10Ca ,; :
. Measured Value
Pollutant (as Units (as & T b
Sr. No. : : Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CQ) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
cOo percentage (%)
High idling RPM RPM 2500 + 200
. emissions :
Lambda - 1+0.03
. Light absorption
Smoke Density coefficient 1/metre 0.7 0.24

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:/puc.parivahan.gov.in

Authorised Signature with stamp of PUC operator

60mm x 20 mm




g
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[See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Government of Jharkhand
Date : 07/05/2024
Time : 17:39:29 PM
Validity upto : 06/05/2025
Certificate SL. No. : JH01001400005567
Registration No. s JH10CQ2997
Date of Registration H 11/Mar/2023
Month & Year of Manufacturing i January-2023
Valid Mobile Number H w7484
Emission Norms ! BHARAT STAGE VI
Fuel : DIESEL
PUC Code : JH0100140
GSTIN H
Fees : Rs.300.00
MIL observation i No

Vehicle Photo with Registration plate

60 mm x 30 mm E} T e

e b -

s il

Measured Value
Pollutant (as Units (as ission limits (upto 2 decimal
Sr. No. applicable) applicable) Emission limits  (up plces)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High idling RPM RPM 2500 + 200
emissions
Lambda - 1+0.03
Light absorption
Smoke Density coefficient 1/metre 0.7 0.32
This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

ﬁote - 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC operator
60mm x 20 mm




~ IH01000710002776
JH10BRB908
08/Dec/2018

_ Sentember 2018
t=eT027
BHARAT STAGE [V
DIESEL

JH0100071

®s,300.00
-Ng




% Vehicle search

Vehicle Number JHO1DK7384
Owner Name *H*N*A* *A*H* *N* *OQ*K*
*\/k *T*
Registering Authority RANCH]I, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 5 Years & 11 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 09-Apr-2019
Fitness Valid UpTo 12-Apr-2025
Tax Valid UpTo 15-Mar-2025
Insurance Valid UpTo 14-Feb-2026
PUCC Valid Upto 03-Jul-2025
Permit Valid UpTo 23-May-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10BW1236
Owner Name *U*A* *H*N*N*A*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 5 Years &5 months
Hypothecated No
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 16-Oct-2019
Fitness Valid UpTo 09-Oct-2025
Tax Valid UpTo 13-Apr-2025
Insurance Valid UpTo 10-Oct-2025
PUCC Valid Upto 07-Jan-2026
Permit Valid UpTo 05-Nov-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CT2901
Owner Name * RLEAE ENF XOFPENF

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 3 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 29-Nov-2023
Fitness Valid UpTo 28-Nov-2025
Tax Valid UpTo 08-May-2025
Insurance Valid UpTo 21-Nov-2025
PUCC Valid Upto 29-Nov-2025
Permit Valid UpTo 29-Nov-2028

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10BP5036
Owner Name *[* FAR|RYER AD*Q* *RIVATH
*T* *
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE IV
Vehicle Age 6 Years & 6 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 29-Aug-2018
Fitness Valid UpTo 29-Jul-2026
Tax Valid UpTo 06-Jun-2025
Insurance Valid UpTo 14-Jul-2025
PUCC Valid Upto 23-Jul-2025
Permit Valid UpTo 11-Jan-2029

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CT5242
Owner Name *A*S* FRIN*LFN* FN*
*Q*|*T*C*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 4 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 10-Nov-2023
Fitness Valid UpTo 09-Nov-2025
Tax Valid UpTo 29-Apr-2025
Insurance Valid UpTo 09-Nov-2025
PUCC Valid Upto 30-Jul-2025
Permit Valid UpTo 15-Nov-2028

Create Virtual RC

View Challan

|1 O <



% Vehicle search

Vehicle Number JH10CT7451
Owner Name *A*S* FRIN*LFN* FN*
*Q*|*T*C*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 4 months
Hypothecated Yes
Vehicle Status ACTIVE

Tap to Check the impound/seizure document status

Registration Date 10-Nov-2023
Fitness Valid UpTo 09-Nov-2025
Tax Valid UpTo 08-May-2025
Insurance Valid UpTo 09-Nov-2025
PUCC Valid Upto 30-Jul-2025
Permit Valid UpTo 15-Nov-2028

Create Virtual RC

View Challan

|1 O <



Annexure-R3:

PUC Certificates of Vehicles used in Coal
transportations activities in GOVINDPUR
AREA by M/s BCCL
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e [See rules 115 (2)]
ST PR S N ,
Foliution Under Controi Certificate
Authorised By :
|__Government of Jharkhand |
Date L ‘_1‘4)01/2025 7 A _ o -Tl‘rbf D |
Time 14:59:36 PM 1w “" '
Validity upto 13/07/2025 ﬁ "'""'"”% |
| P /07/ WL 00 1A
g T T
3:*__ el
[ Certticate SL No_ Ct101000790002736 !
Registration No JHO9BF5621

Nata of Ragistration

Month & Year of Manulacturing

19/Apr/2016 ‘
March-2016

i Valid Mobile Number — eesses 0164 t

Emission Norms BHARAT STAGE I1I .
| Fuo DIESEL }
| PUC Code JH0100079 ‘
| GSTIN 1
| Eoas Rs.300.0 |
{ MIL observation No l‘
| Vehicle Photo with Registration plate . . 18
I F . =, == =
| 60 mm x 30 mm E\J\'\UB BF /A

.t o
l f
| =
; . Measured Value
Pollutant (as Units (as I ks a h
Sr. No. ' Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbun Fuonoxide {CG) peicentayge (o)
| Idling Emissions
Hydrocarbon, (THC/HC) ppm
CcO percentage (%)
| High idiing RPM RPM 2500 & 200
| Amiscinneg
l Lambda - 1+ 0.03
Smoke Density Light ahsorption 1/metre 2.45 1,238

coefficient

This PUC certificate is system generated thirougi the nationai register of Motor vehicies and does
not require any signature.

vahan.parivahan.gov.in

Nole : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://

Aulhonsed Signalure will n?[m)-& PUC Operalor
60mm x 20 mm

lofl

372072025, 12:33 PN

Scanned with CamScanner



Firefox

b

e fl arivale . .
https://puc.parivahan. gov.in/puc/vicws/pu cPublicNew.xhtm]
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[See rules 116 (2))

Pollution Under Control Certificate
Authorised By :
| Government of Bihar

486

Emission Norms

Date 06/08/2024 :L..o“gi‘ el
- RETINITLE

Time 17:52:07 PM RN AT

Validity upto :  05/08/2025 ”51?1‘5\“{4,“
IJ* AR T
_.l'kl' v- '}A' "

Certificate SL. No. BRO0201400002302

Registration No. JH0458585

Date of Reqistration 06/Aug/2010

Month & Year of Manufacturing May-2019

Valid Mobile Number 7592

BHARAT STAGE 1V

Fuel DIESEL
PUC Code BR0020140
GSTIN

Fees Rs.500.0
MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

- T W
" ‘}l:.l 2l &
B E = L M 4 s e
- e & r‘.;-f ‘.i’ '1““
R ooty -

E: '.v‘_—i-:gi E\"S;...

Pollutant (as

Sr. No. applicable)

1 2

[ ala)]

Carbon Monoxide (CG)

Hydrocarbon, (THC/HC)

Idling Emissions

CO
High idling RPM
emissinns
Lambda
Smoke Density 190 Z2RPOn

ertificate is system generated L

Units (as
applicable)

ppm
percentage (%)
RPM

1/metre

through the national register of
not require any signature,

Measured Value
Emission limits (upto 2 decimai

places)
4 5
2500 £ 200
1+ 0.03
1.62 0.54

vahan.parivahan.gov.in

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:/

Authorised Signalture wilh stamp of PUC Operalor
60mm x 20 mm

lofl

3/20/2028, 12:34 PN

Scanned with CamScanner
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Pollution Under Control Cerlificale
Authorised By :
GovernmEI)LOI B}!_\at

FB059

~ [See rules 115 (2)]

hup".:f."pm:.parivnh:m.gnv.iu,’pucf-.'icwr.lpucPuhlic.“lc'.-.'.xhtm! 1

487

Date 21/07/2024 SALtGas
Time 21:31:21 PM A A T
Validity upto 20/07/2025 s

AT XK e AT/
Centificate SL. No. BRO0201400002260 -
Registration No. BR02GD0676 \
Data of Reglistration 26/Apr/2018
Month & Year of Manufacturing February-2018
Valid Mobile Number sesesegags
Emission Norms BHARAT STAGE IV
Fuol DIESEL
PUC Code BR0020140
GSTIN &
Fees :

| MIL observation

Vehicle Photo with Registration plate s —

60 mm x 30 mm U g, e W
. ‘t::.\ .-,.\n s 11 =€ (0 -
P?-?“"L-- .~ Py = o

Pollutant (as
Sr. No. applicable)
1 2

Carbon Fonoxide (CO)

Hydrocarbon, (THC/HC)

Idling Emissions

cO
High idling RPM
emissions
Lambda
. Light absorption
Smoke Density gcoefficlent

This PUC certificate is system

Units (as
applicable)

3
percentage (%)
ppm
percentage (%)
RPM

i/metre

generated through the national regi
not require any signature.

—

Measured Value
Emission limits (upto 2 decimai

places)
4 5
2500 £ 200
1+ 0.03
1.62 0.57

ster of Motor vehicies and does

|

vahan.parivahan.gov.in

Note : 1. Vehicle owners 10 link their mobile numbers to registered vehicle by logging to https:/

‘ Authorised Signalure wilh stamp of PUC Operalor

60mm x 20 mm

1ofl

3/20/2025,12:33 P

W\ FET

3202025, 1232 a1 I
Scanned with CamScanner ‘
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[See rules 115 (2)]

Poliution Under Control Certificate
Authorised By :
b Government of Jharkhand

Date : 24/12/2024 et AN
RN £ Y A
Time : 11:42:04 AM CRAVSG,
‘s . 2 THOIRAISS [} »
Validity upto : 23/06/2025 SR
s T
Bl P |
Certificatc SL. No. : JH01000650003511
Registration No. : JHO2R4365
Date of Ragistration : 19/Nov/2010
Month & Year of Manufacturing : November-2010
Valid Mobile Number : 0896 J
Emission Norms : BHARAT STAGE 111 f
Fuel : DIESEL
PUC Code : JH0100065 {
GSTIN : E
Fees :  Rs.300.0 l
MIL observation : No I
i

Vehicle Photo with Registration plate
60 mm x 30 mm

K | Measured Value
Pollutant (as Units (as LR :
Sr. No. ? : Emission iimits (upto 2 decimai
applicable) applicabie) : places)
1 2 3 4 5
Caibon Monoxide (CO) peiceintage (%)
1dling Emissions - ‘
Hydrocarbon, (THC/HC) ppm
Co percentage (%)
High idling
emissions RPM RPM 2500 + 200
Lambda - 1+0.03
. Light absorption N
Smeke Density coefficient 1/metre 2.45 1.49

This PUC certificate is system generated tiirough the national register of Motor vehicles and does
not require any signature,

e Sm———

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:/#/
vahan.parivahan.gov.in
Aulhorised Signalure with stamp of PUC Operator
60mm x 20 mm
I‘\t
lofl 3/20/2025, 12:32 PM

i

”” e ————ta e e ATV TG RTINS

Scanned with CamScanner
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[Sea rules 115 (2)]

Poliution Under Contro
Authorised By :
| Government of Jharkhand

ol Cerlificate

Date :  25/02/2025 DR ) ",{}1
E { -\? !’1’1' :,,l' b‘
Time . 19:05:44 PM \ Lo B ,-,.a,
Validity upto :  24/08/2025 | ’“.';Z‘Jé,’.“"m,
‘ 23'61 i
“ 3 ?‘% |
Certificate SL. No. : JH010020300107329
Registration No. : JHO9U2105
Data of Ragistration : 08/Apr/2013
Month & Year of Manufacturing : April-2013
Valid Mobile Number : w4270
Emission Norms : BHARAT STAGE III
Fuel ! DIESEL
PUC Code : JH0100203
GSTIN : \
Fees : Rs.300.0 . '
MIL observation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value

Pollutant (as ~ Units (as AR RN :
Sr. No. applicable) | applicable) Emission limits ! (uptolz decimal
places)
1 2 3 4 ' 5
Caibon Monoxide (CO) perceintage (Jo)
Idling Emissions -
Hydrocarbon, (THC/HC) ppm
Cco percentage (%) i
| High Idling RPM 7 RPM 2500 + 200
| emigscinng .
| Lambda - : 1+ 0.03

Smoke Density nggt):r?;?éﬁzlon 1/metre 2.45 2.02 q

This PUC cerlificate is system generated thiough the nationai register of Motor vehicies and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://
vahan.parivahan.gov.in

Authorised Signature with stamp of PUC Operalor
60mm x 20 mm

lofl 3/20/2025, 12:30 PM

Scanned with CamScanner
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Pollution Under Control ¢ Cemhcale
Authorised By :
|_Governmentof Jharkhand

Date 30/09/2024 {Ea?ﬁcﬁw?r‘g |
Time 11:09:54 AM _,—';";’::)':& |
Validity upto 29/03/2025 g cte |

Ao |

Certificate SL No.

JH01002580015994

Vehicle Photo with Registration plate
60 mm x 30 mm

Reqistration No. JH10CY0259
Nata of Registration 29/Noy/2014
Month & Year of Manufacturing November-2014
Valid Mobile Number “*****0000
Emission Norms BHARAT STAGE IT
Fuel DIESEL
PUC Code JH0100258
GSTIN
Fees Rs.300.0
MIL observation No
S S T S R

e ™ Nt . bt . . e e LR

T

[ JH10CY 0259

- T
Py LT o -

g

r-—-v—--_..., n1

S —— Y

Pollutant (as

Sr. No. applicable)

1 2
Carbon Monoxide (CO)

1dling Emissions
Hydrocarbon, (THC/HC)

cO
High idling RPM
emicgions
Lambda

Light absorption

Smoke Density coefficient

This PUC ce

al;;;ltga(;::) Emission limits (uptglgciiq):imal
3 4 5
percentage (%o}
ppm
percentage (%)
RPM 2500 £ 200
N 1= 0.03
1/metre 2.45 0.42

ficate is system generai:c:u unuugu the nationai register of
not require any signature.

Measured Value

otor vehicies and does

vahan.parivahan.gov.in

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:// 1

Authorised Signalure wilh stamp of PUC Operator
60mm x 20 mm

1ofl

372072025,

12:29 PA

Scanned with CamScanner



Firefox

Fwsg
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Pollution Under Control Certificate
Authorised By :
| Government of Jharkhand gy - L L :
Date 21/12/2024 Ef':gaﬁi;‘ O]
Time 13:00:35 PM A A
Validity upto :  20/06/2025 ﬁ:ﬁg'@{%@

- -
Ry

25
o
s

Certificate SL. No.

J11010002100078%9

Registration No, JH10BD0893

Data af Registration 24/Mar/2017
Month & Year of Manufacturing January-2017

Valid Mobile Number "ReRet5793

Emission Norms BHARAT STAGE III
Fuel DIESEL

PUC Code JH0100021

GSTIN

Fees Rs.300.0

MIL obsorvation No

%Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. applicable)

1 2

Carbon Fonoxide {CG)
Idling Emissions
Hydrocarbon, (THC/HC)

cO
High idling
amissinns RPM
Lambda

Light absorption

Smoke Density coefficient

- ]
I

iis PUC certificate is system generated thiough the national register of Motor vehicles and d
not require any signature,

Measured Value

a33i?§a‘512)  Emission limits (uptgl zcc;zt):imal
3 4 =
perceniage (%)
ppm
percentage (%)
RPM 2500 + 200
- 1+ 0.03
1/metre 2.45 0.27

oes

vahan.parivahan.gov.in

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:/

Aulhorised Signalure with stamp of PUC Operalor
60mm x 20 mm

lofl

3120/2025, 12:28 PA

Scanned with CamScanner
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N el [See rulos 115 (2)]

Pollution Under Control Celliilcale

Authorised By :

Govemmenlgj_qhmkhnnd

Date 14/01/2025 "‘;r k|

Time 15:01:13 PM \}".,_ / *’ '

Validity upto 13/07/2025 ARy l
Bt |
j W !‘ (] 4.'1: n'i' J

Cortificate SL. No. 31101000790002737 !

Registration No. JH17E6146

Data of Reglistration 15/Mar/2008

Month & Year of Manufacturing March-2008

Valid Mobile Number 0164

Emission Norms BHARAT STAGE II

Fuel DIESEL

PUC Code JH0100079

GSTIN

Fees Rs.300.0

MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as
Sr. No. applicable)

1 2

Carbon Monoxide {CO)
Idling Emissions
Hydrocarbon, (THC/HC)

co
Higt} ic}llng RPM
emissions
Lambda
. Light absorption
Smoke Density coefficient
This PUC certificate is systeni gene

a‘;;,‘,‘;;ga,g) Emission limits (upt;':cgiesg);imal
3 4 ' 5
percenl.aée (%) i
ppm
percentage (%)
RPM 2500 = 200
- 1£0.03
1/metre 2.45 1.52

ated u'llquil the national regisier
not require any slgnature.

Measured Value

—F ma -

of Motor venicies and does

vahan.parivahan.gov.in

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:/

Aulhorised Signalure wilh stamp of PUC Operalor
60mm x 20 mm

lofl

3/20/2025, 12:27 PM

Scanned with CamScanner
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Follilien Unsier Contrel Certficats

Rt Ly

| Critverronan! ol Jhatidas)
Dale 21/11/2024
Tine 13:00:35 PH
Validity upto 20/06/12025

I'H"..H =l L]

IR0 JODOTELY
Hagatztw b 1Bl ) '
Dt od Fimgndran I Mari oL ?
SLnin L Yot of Mhaructormg darygry Sa17
Levikn = Moy BHARST STAGE 1 [
Fuml BUESEL
PLIC Cenle Hoiteaal
it 171
Fraa Hz 30003
._"'"‘ wilimd e miiom hiz
Vehicle Photo with Registration plate
60 mm x 30 mm
JH1OBD
r
0853
Pollutant [as Uniis (o PRODINERE Vst
5r. No. applicable) spplicable) Emisaion limits  [upte 2 dl:llnll
m i
1 F i L 4 3
Carpon Manamgde (C0) aertentage (%) |
ldling Emisslans
Hydracarban, [TH/HS) ¥1s G .
co pereembase [Ty)
Hagh igling 5 S
rkEgianG i ik SIS .
Lambaa 1480}
Smoue Densily e ;L:;flﬁﬁ:‘“ ifmetre ails . &7

This PUC certificate is system generated through the natisnal register of motor vehices snd Soss
nel require a0y signatuTe,

Peoliz - 1. Ve ”“FWW" trglale Rurrbers (o regsiornd veucie Oy 10ggng 10 NSDE . (fut parvaman g0 =

Authonsed Jigrakioe Wi sbmp of F‘Un.. Dparater

{:I.'rm'nl.‘ﬂ'lrnlnu . EEI =

!. -\._
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ot Unde! Canted & enlifticale
Facrinal] thy
wprtarvmii OF e W e 2 &
Liata JId;0n/20a4
Tine U4 .49 P
|
Validity upto Q02/08/202%
|
¥ .5 N l*l‘uil\l‘r}ull M
W ML Ohy :-r.-'
I ih g @ |J1Irri--it'lul--ll"
e dn il e o Bl ey Adgest 4210
v blodnm ladt, w —_—
Lripssmss FMan s GrARAT STALDE |
Foad CIESEL
Upug Code IHG1T0263
\..._.I-'l-
| Feuw s JUG. 00

il Llemvdlani Paa

'_ln.-l icie Photo with Registration plate
g0 mm x 30 mn

T
| F 3 4 5
Cerbun Menoxige (CO) perteniage ()
| laing Enusslons ot
| co pertentage (e :
righ iding RPM RPM 2500 & 200 '
Lambda - 1408C)

Ught abscrption

ficient 1.62 136

Smcxe Density

:
I Trus PUC cartificate 1§ syatem ganerated trough the natichal regstar of NRAer vell<ies 3nd Jles
NGE require any s-gnature.

et | 1 Velilo® owners 10 knk et Mube NuMbe’s 10 Negislonad velie by Oggng 10 hitss »puc parvalar gov

Junorsed Signalure wimh ST of PUC Cpavatar
Sinm x 20 mm
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Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

495

Date 21/03/2025
Time 09:23:06 AM
Validity upto 20/03/2026

Certificate SL. No. JH01002030010999
Registration No. UP64BT7940
Date of Registration 09/Jun/2023
Month & Year of Manufacturing April-2023
Valid Mobile Number 9143
Emission Norms BHARAT STAGE VI
Fuel DIESEL
PUC Code JH0100203
GSTIN
Fees Rs.300.00
MIL observation No
Vehicle Photo with Registration plate
60 mm x 30 mm a UP 64
BY17940|
. Measured Value
Pollutant (as Units (as I L .
Sr. No. . . Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
(6(0) percentage (%)
High idling RPM RPM 2500 + 200
emissions
Lambda - 1+0.03
Smoke Density Light absorption 1/metre 0.7 0.32

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

Date : 21/03/2025

Time : 09:24:46 AM

Validity upto : 20/03/2026

Certificate SL. No. : JH01002030011000
Registration No. : UP64BT7939

Date of Registration : 09/Jun/2023

Month & Year of Manufacturing : April-2023

Valid Mobile Number : 9143

Emission Norms : BHARAT STAGE VI
Fuel : DIESEL

PUC Code : JH0100203

GSTIN :

Fees : Rs.300.00

MIL observation : No

Vehicle Photo with Registration plate

60 mm x 30 mm ' i
uP64BT}

A7S39)

Measured Value

Pollutant (as Units (as I L .
Sr. No. . . Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
(6(0) percentage (%)
High idling
emissions RPM RPM 2500 + 200
Lambda - 1+0.03
Smoke Density Light absorption 1/metre 0.7 0.48

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm




Fotif059 497
[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

Date : 21/03/2025

Time : 09:32:41 AM

Validity upto :  20/09/2025

Certificate SL. No. : JH01002030011005
Registration No. : JH16A4984

Date of Registration : 06/Sep/2010

Month & Year of Manufacturing : August-2010

Valid Mobile Number : 9035

Emission Norms : BHARAT STAGE III
Fuel : DIESEL

PUC Code : JH0100203

GSTIN :

Fees : Rs.300.00

MIL observation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

p——

1BA-4984

Measured Value

Pollutant (as Units (as I L .
Sr. No. . . Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
(6(0) percentage (%)
High idling
emissions RPM RPM 2500 + 200
Lambda - 1+0.03
Smoke Density Light absorption 1/metre 2.45 2.07

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm




Fotif59 498
[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

Date : 21/03/2025
Time : 09:26:27 AM
Validity upto : 20/03/2026
Certificate SL. No. : JH01002030011001
Registration No. : UP64BT7941
Date of Registration : 09/Jun/2023
Month & Year of Manufacturing : April-2023
Valid Mobile Number : 9143
Emission Norms : BHARAT STAGE VI
Fuel : DIESEL
PUC Code : JH0100203
GSTIN :
Fees : Rs.300.00
MIL observation : No
Vehicle Photo with Registration plate b
60 mm x 30 mm * UP 64
BYI7941
. Measured Value
Pollutant (as Units (as I L .
Sr. No. . . Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
(6(0) percentage (%)
High idling RPM RPM 2500 + 200
emissions
Lambda - 1+0.03
Smoke Density Light absorption 1/metre 0.7 0.38

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm




Fotif259

[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

499

Date 21/03/2025
Time 09:28:15 AM
Validity upto 20/09/2025

Certificate SL. No. JH01002030011002
Registration No. JH10AH9312
Date of Registration 26/Feb/2013
Month & Year of Manufacturing December-2012
Valid Mobile Number 6138
Emission Norms BHARAT STAGE III
Fuel DIESEL
PUC Code JH0100203
GSTIN
Fees Rs.300.00
MIL observation No
Vehicle Photo with Registration plate
60 mm x 30 mm JH 10 AH
-
. Measured Value
Pollutant (as Units (as I L .
Sr. No. . . Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
(6(0) percentage (%)
High idling RPM RPM 2500 + 200
emissions
Lambda - 1+0.03
Smoke Density Light absorption 1/metre 2.45 2.32

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm




Foti#359

[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

500

Date 21/03/2025
Time 09:30:06 AM
Validity upto 20/09/2025

Certificate SL. No.
Registration No.
Date of Registration

Month & Year of Manufacturing
Valid Mobile Number
Emission Norms

Fuel
PUC Code

GSTIN
Fees

MIL observation

JH01002030011003
JH10ALO521

17/3ul/2009
July-2009
******2222

BHARAT STAGE II
DIESEL
JH0100203

Rs.300.00
No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. applicable)

1 2

Carbon Monoxide (CO)
Idling Emissions
Hydrocarbon, (THC/HC)

CO
High idling
emissions RPM
Lambda

Light absorption

Smoke Density coefficient

Units (as Emission limits
applicable)
3 4

percentage (%)

ppm

percentage (%)

RPM 2500 + 200
- 1+ 0.03
1/metre 2.45

Measured Value
(upto 2 decimal

places)

5

0.26

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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Annexure-R4:

PUC Certificates of Vehicles used in Coal
transportations activities in KATRAS AREA by
M/s BCCL



< Vehicle search

Vehicle Number JH10DA2901
Owner Name % BUFAR = XORPEN*

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 0 Years & 0 months
Hypothecated Yes

P,

Vehicle Status

(

1 " . " A & . "
i k - - -_ - - o p— .
. = -~ el =T o v /)7 =Walal Mmool
o B! =1 1'% s 1 % =1 1% s Bl N .8 - f - e 8 & L L] - L S = ] L™ %

Registration Date 25-Feb-2025
Fitness Valid UpTo 24-Feb-2027
Tax Valid UpTo 20-May-2025
Insurance Valid UpTo 19-Feb-2026
PUCC Valid Upto 24-Feb-2026
Permit Valid UpTo 03-Mar-2030



< Vehicle search

Vehicle Number

Owner Name
Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

JH10CU2601

*S* irD*Y* *N*E* Pi"*Ei—

DHANBAD, Jharkhand
Goods Carrier(HGV)
DIESEL

BHARAT STAGE VI

1 Years & 2 months

Yes

P,

(

& " " . i s . "
' i . . e R i
P = aTa " Tala - "I"--|5 7 =Walal aal=1
o ! =1 1% s % =1 1% P s Bl Nl . 0 - ¥ - e 8 & L ] - L = e I 1% 1%

Registration Date

Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

06-Dec-2023

05-Dec-2025
22-May-2025
17-Dec-2025
29-Nov-2025
06-Dec-2028



< Vehicle search

Vehicle Number

Owner Name
Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

BR02GC5126
*\AN*SH FHFRFAR
DHANBAD, Jharkhand

Goods Carrier(HGV)
DIESEL

BHARAT STAGE VI

2 Years & 10 months

Yes

P,

(

1 " . " A & . "
i k - - -_ - - o p— .
. = -~ el =T o v /)7 =Walal Mmool
o B! =1 1'% s 1 % =1 1% s Bl N .8 - f - e 8 & L L] - L S = ] L™ %

Registration Date

Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

06-Apr-2022
05-Apr-2026
10-Apr-2025
30-Mar-2025
04-Apr-2025
22-Jan-2030



< Vehicle search

Vehicle Number

Owner Name
Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

BR02GC5127
*\AN*SH FHFRFAR
DHANBAD, Jharkhand

Goods Carrier(HGV)
DIESEL

BHARAT STAGE VI

2 Years & 10 months

Yes

P,

(

1 " . " A & . "
i k - - -_ - - o p— .
. = -~ el =T o v /)7 =Walal Mmool
o B! =1 1'% s 1 % =1 1% s Bl N .8 - f - e 8 & L L] - L S = ] L™ %

Registration Date

Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

06-Apr-2022
05-Apr-2026
16-Apr-2025
30-Mar-2025
04-Apr-2025
22-Jan-2030



< Vehicle search

Vehicle Number

Owner Name
Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

JH10CX2601
kDFY* kN KERPH|FER

DHANBAD, Jharkhand
Goods Carrier(HGV)
DIESEL

BHARAT STAGE VI

0 Years & 8 months

Yes

P,

(

& " " . i s . "
' i . . e R i
P = aTa " Tala - "I"--|5 7 =Walal aal=1
o ! =1 1% s % =1 1% P s Bl Nl . 0 - ¥ - e 8 & L ] - L = e I 1% 1%

Registration Date

Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

18-Jun-2024
17-Jun-2026
12-Mar-2025
12-Jun-2025
17-Jun-2025
17-Jun-2029



< Vehicle search

Vehicle Number JH10CV1101
Owner Name *A® w*G*
*O*GRR*CH|*N*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 0 months
Hypothecated Yes

Vehicle Status

Registration Date 13-Feb-2024
Fitness Valid UpTo 12-Feb-2026
Tax Valid UpTo 29-Apr-2025
Insurance Valid UpTo 29-Jan-2026
PUCC Valid Upto 12-Feb-2025
Permit Valid UpTo 27-Feb-2029



< Vehicle search

Vehicle Number JH10CT1701
Owner Name *A® wrG*
*O*GRR*CH|*N*
Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 1 Years & 3 months
Hypothecated Yes

Vehicle Status

Registration Date 24-Nov-2023
Fitness Valid UpTo 23-Nov-2025
Tax Valid UpTo 08-May-2025
Insurance Valid UpTo 13-Nov-2025
PUCC Valid Upto 29-Nov-2025
Permit Valid UpTo 28-Nov-2028



< Vehicle search

Vehicle Number

Owner Name
Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

BR02GB6065
*\[RN*SH FHFRFAK

DHANBAD, Jharkhand
Goods Carrier(HGV)
DIESEL

BHARAT STAGE IV

5 Years &4 months

Yes

P,

(

1 " . " A & . "
i k - - -_ - - o p— .
. = -~ el =T o v /)7 =Walal Mmool
o B! =1 1'% s 1 % =1 1% s Bl N .8 - f - e 8 & L L] - L S = ] L™ %

Registration Date

Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

12-Oct-2019

19-Oct-2025
24-Apr-2025
18-Sep-2025
20-Oct-2025
01-Nov-2029



< Vehicle search

Vehicle Number BR02GC9565
Owner Name *AF|FARHE AYRAF *|FGE

Registering Authority GAYA, Bihar
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 2 Years & 9 months
Hypothecated Yes

P,

Vehicle Status

(

& " " . i s . "
' i . . e R i
P = aTa " Tala - "I"--|5 7 =Walal aal=1
o ! =1 1% s % =1 1% P s Bl Nl . 0 - ¥ - e 8 & L ] - L = e I 1% 1%

Registration Date 26-May-2022
Fitness Valid UpTo 25-May-2026
Tax Valid UpTo 25-May-2025
Insurance Valid UpTo 13-May-2025
PUCC Valid Upto 31-May-2025
Permit Valid UpTo 27-May-2027



< Vehicle search

Vehicle Number JH10CX1101
Owner Name EARKT]* FUSAN ZpRGE

Registering Authority DHANBAD, Jharkhand
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 0 Years & 8 months
Hypothecated Yes

P,

Vehicle Status

(

& " " . i s . "
' i . . e R i
P = aTa " Tala - "I"--|5 7 =Walal aal=1
o ! =1 1% s % =1 1% P s Bl Nl . 0 - ¥ - e 8 & L ] - L = e I 1% 1%

Registration Date 18-Jun-2024
Fitness Valid UpTo 17-Jun-2026
Tax Valid UpTo 11-Mar-2025
Insurance Valid UpTo 10-Jun-2025
PUCC Valid Upto 17-Jun-2025
Permit Valid UpTo 17-Jun-2029



< Vehicle search

Vehicle Number BR02GC3349
Owner Name HEPE *UEA*

Registering Authority GAYA, Bihar
Vehicle Class Goods Carrier(HGV)
Fuel Type DIESEL
Emission Norm BHARAT STAGE VI
Vehicle Age 3 Years &4 months
Hypothecated Yes

P,

Vehicle Status

(

& " " . i s . "
' i . . e R i
P = aTa " Tala - "I"--|5 7 =Walal aal=1
o ! =1 1% s % =1 1% P s Bl Nl . 0 - ¥ - e 8 & L ] - L = e I 1% 1%

Registration Date 29-Oct-2021
Fitness Valid UpTo 03-Nov-2026
Tax Valid UpTo 12-Apr-2025
Insurance Valid UpTo 30-Dec-2025
PUCC Valid Upto 02-Nov-2025
Permit Valid UpTo 02-Nov-2026



Form 5086

51
[See rules 115 (2)]
Pollution Under Control Certificate
Authorised By : '
Government of Jharkhand
Date ' : 29/10/2024 -
Time : 15:05:56 PM
Validity upto : 28/10/2025
» '.‘.F- 3
E O Be 228V F5uin
Certificate SL. No. ’ : JH01002790022548
Registration No. : JH10BL3203
Date of Registration : 05/Mar/2018
Month & Year of Manufacturing : January-2018
Valid Mobile Number : 4422309
Emission Norms : BHARAT STAGE 1V
Fuel : DIESEL
PUC Code : JH0100279
GSTIN :
Fees - : Rs.300.00
MIL cbhservation : No .
Vehicle Photo with Registration plate
60 mm x 30 mm
|
|
- i Measured Value ‘
Pollutant (as | Units (as ! .z i . en | N \
Sr. No. - " ' Emission limits ' (upto 2 decimal
applicable) applicable) { places) _ ’k.
1 2 -3 i 4 5 ‘
' Carbon Monoxide (CO) percentage (%) ; ' q
1dling Emissicns B R H !
Hydrocarbon, (THC/HC) . ppm
Cco percentage (%) f‘
High idling , i e —
iasinns RPM RPM | 2500200
Lambda - 5 1+ 0.03
e Light absorption ‘
Smoke Density coefficient 1/metre 1.62 . 0.26
This PUC certificate is system generated through the national register of motor vehicles and does
not require any slgnature.
\ Note - 1. Vehicle owners to link their mobile numbers 1o registered vehicle by logging to hltps://puc.parivahan.gov.ln

Authorised Signature with stamp of PUC Operator
60mm x 20 mm

~~—

Scanned with CamScanner



Form 59

[See ruled 875 (2)]

—ition Under €. 514
Pollution Under Control Certificate
Authorised By : o
Govemment of Jharkhand
Date 30/04/2024
Time 14:27:06 PM
Validity upto 29/ 04/202.5
:‘f
Certificate SL. No. JH01000900002558
Registration No. JH10BP2018
Date of Registration 31/3ul/2018
Month & Year of Manufacturing © June-2018
Valid Mobile Number TAeare2309
Emission Norms BHARAT STAGE 1V
Fuel DIESEL
PUC Code JH0100090
GSTIN
Fees , Rs.300.00
MIL cbservation

No - i s

60 mm x 30 mm

| Vehicle Photo with Registration plate |

e 7 Pollutant (as
Sr. No. applicable)
1 2

Carbon Monoxide (CO)
Idling Emissions
Hydrocarbon, (THC/HC)

CO
High idling
emissions RPM
Lambda

Light absarption -

Smoke Density coefficient

Units (és ~ Measured Value

applicable) Emission limits (uptglzcies‘;h-nal A
= ) el :
percentage (%)
ppm
percentage (%)
RPM 2500 + 200
- 1+ 0.03
1/metre 1.62 1.32

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https:/puc.parivahan.gov.in

Authorised Signature with stamp of PUC operator
60mm x 20 mm

&\»\..

Scanned with CamScanner
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Form 59

. | [See rules 115 (2)]
Pollutlon Under Control Certlflcate
Autharised By : _
_EoveLmeent of Jharkhand %

- e ]
Date

| * . 29/10/2024
Time . 14:58:40 PM
Vahdtty upto - 28/04/2025

L - 1

— — e
- —

Certificate SL. No. , > T
Registration No.

e e
B

- JH01002790022543

s &F Fandilead : : JH13B5407
- Date of Registration - LY :
| 8- 23/0ct/2014 |

Month & Year of Manufacturing g September-2014
Valid Mobile Number 2309 I |

| N
,; F:;’lss""’“ oS :  BHARAT STAGE III
© DIESEL

: .

PUC Code
JHO1
GSTI_N 00279

Fees

| MIL obserﬁatien A . No

— e — — g
—

| ,‘VEthIE Photo with Reglstratlon plate
'760 mm x 30 mm

e el
i

" - i
Lt & :
& .
- L] -
U drr -
" . . 3 4
Ferh 4
l'J“-I 1'- 4
P g oy o
.I-\'r -
5 I-.J-. l'-'.
w oy *n -
v B b
i kT
B E RSl .
% |
s 14 ¥ i i

e — . T e e — s ———— = == e — =
i == — e e —— — =~ _ . o
. .

~ Pollutant (as : | Measured Value

Units (as , .. . ,
TR applicable) ; applicable) 1 Emission limits | _ (upto 2 decimal | ' ;_
- | - B - places) -; ;

Ll B e Fogpt b B e Fest R - I [ ——— - i & —_ n
- - L] L] L 4 —rwre B i o A - - e i e - L e ——— - ]

) [——

) e W - - (o R (L TR T 1 - — ] R e — - e " - ]
L] : i :
. .- ) I.

1 . 2 - | - 3 a 4 | 5 -

3 e ik x £ ! ' I
: d
i i e e e e | o e e LT R - mm R T - PR ———— [ - e ow - il oy lI

L T | -
- - - - —— S . g B - — r....._a_..---h.-- - — e T - — L g (T —

L L

_ Carbon Monox1de (CO) - percentage (%) i s
Idling Emissions: — — S e T S
Hydrocarbon (THC/HC) i ppm % |

- - - - — - — S T =. -
L o — o ok ow EE g E———— —— - -, - = i 8 e R ol Bt R e i ey W Bnia® Bl - 8 o —g L . )l o WO o, s s 8 e iy g S E— T g ey Ty v s, il e e ar w 1.—-.--—:—..—-.—-.. R R A —] — e R -l Ay o e

_co percentage (%) |

- H
e e T R T T M —— W e B WS e S P——— U F e B b il e Bt B . g B e Bl s b SR T LT L R I A A e g p—— B e . S e, o T Tl o, e—— i W T — T i iy e —— T
: T

RPM RPM o 2500 £ 200

I
!
|
!
I i

High idling
emissions

T T i ——— = i

B e e e e~ S S B —— i o o e, 3 e wmm e am S = & e Y

Lambda = - 1 + 0 03

= LI wmy wom R i L R e i R B S e RS B b o — | e e TIE T ———— - et L LR T e S R o - ey -

nght absprptlon ;
coefficient -‘ 1/metre 2.45 0.5

LI e L T I B igme, g @ 4 & 1 W = b i ——mem i B SR R SRR Rl S Bl gy S i W S - S Sl Bl S i 4 il is i — e e W W, e S n R S PR —— P e p—— S e e

Smoke Densil:y

This PUC certificate is system generated through the national register of motor vehicles and does v |
not require any sighature.
Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in
Authonsed Slgnature with stamp of PUC Operator
60mm X 20 mm |
N
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' Form 59

. |Sae rules. 115 (2)]

T i, TS i e s Dy
I ——_— R N TR | o et W, T i W il e ol ol b o g R e P e e W T e B il g "

«tion Under Control Certificate
thon%d By :
Cm ornment of Jharkhand

“-r o e e e 2 s e ) T Sl R T a—— e i | i | —lE § i -

rﬁatemmwﬁ o 29/?6/2024

| Time : 14:50:38 PM
t Validity upto r 28/04/2025
| Cotficate SL.No . "t JH01002790022540
| Registraton No, i JH10AZ7050
| Date of Registration : 18/Jun/2016
i Month & Year of Manufacturing : May-2016
’ \‘ald Mobile Number : exeesen3()0
Emission Norms : " BHARAT STAGE III |
Fuel : DIESEL
FUC Codge : JH010027/9
GSTIN :
Fees : Rs.300.00
MIL observation : No -
S ——— ST — o e L
Vehicle Photo with Registration plate PR -;.b mf:..,?h es &

60 mMm X 30 mm

' Measured Value

Pollutant (as Units (as | .. ..
- . . Emission limits (upto 2 decimal
applicable) applicable) . places)
2 - B | 4 . 5
Carbon Monoxnde (CO) percentage (%) -. |
Idling Emissions ey S T St
- Hydrocarbon (THC/HC) | ppm 5
CO percentage (%) 1
High idling RPM . RPM 2500 " 200 |
emissions - i e .y L
Lambda | - | 1 + 0 03 |
. Light absorption |
Smoke Density coefficient 1/metre : 2.45 | 0.46

Thic PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note - 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to hitps://puc.parivahan.gowv.in

M

Authorised Signature with stamp of PUC Operator |

‘WMW‘

| B0mMm x 20 mm o

Scanned with CamScanner



atfon Undot Gontrol Gortfisata

dthorised By
~Government of Jharkhand

L |

Time :
| Validity upto :

|1f

<1
e e e T Tl o RS S —— _.i-"ltl_ﬂ“”“hu--'_.“H‘r;.;t‘“-quﬂ,._‘;wm‘
s T ol L g s e o B T e

Cortificate 8L,
|

Registration No.

Date of Registration

AMonth & Year of Manufacturing
Valid Mobile Numberp

Emission Norms

Fuel

FUC Code

GSTIN
Fees

NMIL observation

60 mm x 30 mm

~Idling Emissions

High idling
emissions

Smoke Den'sity

lr—'—!-\-"—ﬁir;'_-.ll—u g ey Sy

‘- ey e b b el iy Tl R e T Y aP F el l..l.[_--l-_,-*_-.. '."‘-\'1."'-‘.7 T '.'.-'l | =
J‘HIF \
. | Dnt&
[ !; __1 o
A " ’

R PP SRt FE A P eruan B T e
No.

e — S\ R .

Pollutant (as
applicable)

Carbon Monoxide (CO)

Light absorption

This PUC certificate is system generated through the national register of motor vehicles and does

0

Form §9
~|Seo rules 115 (2))

- """‘H_W

- W s W il el ey -.-Il - — AT e e gy < -

AT — —_—" AWl e H-_-ﬁm“

"""-"‘|_"‘_'._"'l|li-.-l*‘--—--—--._|_r-:-+““-4...“ —

S "--‘- T e il l_-l-l-‘.._l-_ o -

29/10/2024
14:59:56 PM
28/04/2025

—— = -
' JH01002790022544
JH10AZ9891
18/Jun/2016
May-2016
sasasrnang
BHARAT STAGE III

DIESEL
JH0100279 |

Rs.300.00

& g il TR 1
- 2 s 1'1‘.1'-' - Jx.

Vehicle Photo with Registration plate e e

l Measured Value | |
Emission limits | (upto 2 decimal .
| places)

2 3 4 5

Units'(as |
~applicable) |

percentage (%) |

 Hydrocarbon, (THC/HC) pom T *

. I ", O S ha
RPM RPM | aso0s200
T I BT S S

coefficient 1/metre

not require any signature, ;

60mm x 20 mm

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to hitps://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator

= =

— ]

Scanned with CamScanner

d



yfé'&)ernment of Jharkhand

Ao ¢ 29/10/2024 m_.w“_m.._m_;mgg s

Form 59

(See rules 115 (2)]

Time . 15:01:43 PM fZ/‘
validity upto 28/04/2025 A
q
— e e e e——————————————————————————————————————— e A e AL S LN
- - e ——————————
Centificate SL. No. -’- . JH01002790022545 ]
Registration No. JH10BC08823
Date of Registration 19/]Jan/2017
| Month-& Year of Manufacturing December-2016
Valid Mobile Number sreerr2309
Emission Norms BHARAT STAGE I1I
Fuel - DIESEL
PUC Code JH0100279
GSTIN
Fees Rs.300.00
MIL observation _ _ _ - Mo
Venhicle Photo with Registration plate
6O mMmx 30 mm

) ) Pollutant (as Units (és | ' Measured Value
| o . ' ission limi 2 decimal
| Sr. No. applicable) applicable) | Emission limits (uptglaceiglm
- Carbon Monoxide (CO) . percentage (%) |
| Id”ng Emissions e — _ e 0 .o Bt S e i B Y ol e R il S S s . —— -
~ - Hydrocarbon, (THC/HC) ppm
| CO ' percentage (%)
High idling s YRS S _.,.__.i____.é___,..__“ = — e
emissions __~eM ok MccliilecccudiE SRDR
Lambda - 1 £0.03
_ S Light absorption
Smoke Density coefficiant . 1/metre 2.45 0.37
. This PUC certificate is system generated through the national register of motor vehicles and does |
| not regquire any signature. |

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.

=

parivahan.gov.in |

| Authorised Signature with st;_rnp of PUC Operator -
~60mm x 20 mm
v e 5y ; ' . - M H ‘

918,



oy | " T
Form 59
See rules 115 (2)]
R e e e o
Abn Under ControJ_Ccmflcgte 3
j{)lmt‘d By %
tmrpmmcnl of .tharkhand E
- ; 29/10/?024 S
Time o 15:02:54 PM
Validity upto . 28/04/2025
T Ceniniate SL N, . JHO100279002 2546 T
L Regictration N, : JH10BC3031
| Daie of Regisiration . 14/Dec/2016 ‘;
'1 Month 8 Year of Manufacturing : December-2016 ,
P Valid Mobie Numbaer teereennng %
1‘ Emisson Norms BHARAT STAGE III |
| Foel DIESEL
| PUC Code JH0100279 |
L GSTIN E
- Fees Rs.300.00 |

| WL cbervation B | ; No . i
Vehicle Photo with Registration plate g o i e
60 mm x 30 mm

S s e =B

L pollutant ( . Units (as Measured Value \
ollutant (as = " Emission limits ~ (upto 2 decimal

| Sr. No. ‘applicable) applicable) ( places) |
' 1 2 - 3 4 S5 i
fl: Carbon Monoxide (CO) percentage (%) !
I 1dling Emissions - e il
! Hydrocarbon, (THC/HC) ppm . | | o |
i! | CO percentage (%) i
| High idiing  RPM ' RPM 2500 % 200 |
| £missions - |
i Lambda - 1 +0.03 f
‘ | tion . *
1 Crnle Df_.‘.ncgty ng‘{;{t]:f%i?gf\t I/mEtre 2.45 | 0. 16 P
.l. 53
| This PUC certificate is system generated through the national register of motor vehicles and does *
| not require any signature. |
e
e — ) s

1 : AR e S e e -

——l e i L W S S SRR =T, O (R ST e "'"r'--lﬂpy—}

-—
‘ Note @ 1. Yeruole owners 10 link their mobile numbers to registered vehicle by logging lo hitps:/ puc. panvanin gav.in J

e ———

i~ T et 8 e s N f b e, T B e e ek 8 amman g

gt g o gy 8 g W ™ T i e TR o P e R

Authonsed Sign'ah.:m with sipmp of PUC Operator ;
BOmm ¥ 20 mm

- N7 T re ham v mile ol S Rl o S sty sl S i T R ™ Al P
1—..‘1- -...,,.r-ilpui-.-.-.. L T L e -. g o e ] -u.:,-.. L g B - J -
| . :.':i- “ w . - ' e




_'j‘ : —_ i T i FURRP VR = LA A S R I S s w AL ARyt
f““B"a‘tE' - : 29/10/2024

JI— 1

.-::'-“75{ . Form 59

[See rules 115 (2)]

i, B gy 5 oy e ) P i S A R R S et m.--—-l-—-—-—-“qm 1

Hn Under Control Certlﬁcate

il L f*

f{ chrrrmeﬂl Of Jhmkhand

A i ——— i, Ny Sy, W - —

. =
- LAk i e WML ———— R —— S

P
- il

Time : 15:09:04 PM
Validity upto . 28/04/2025

4
»
i i— e — el N S el s e e e g PR S — - - A —p— — - — - -— - -
L

| S T S " i JH01002790022550
| Regstabon No. . JH10BC8206
| Date of Raguistration . 21/Dec/2016

- Aonth & Year of Manufacturing : December-2016

| Vahd Mobile Number - *eere*2309 _
. Emission Norms . BHARAT STAGE III
i el : DIESEL
| PUC Code : JH0100279
| GSTN :
1 ooy : Rs.300.00 i
L IL c'*“'en.'a*tcn : No B |

. Vehicle Photo with Registration plate
| 60 mm x 30 mm

!

i
f

e

)

| . ex L - Measured Value
\ Sr. No. -Folutant (as Units (as Emission limits (upto 2 decimal !‘
| - applicable) applicable) places) 1
| | | |
1 2 3 4 5 ’
’. | , :
| Carbon Monoxide (CO) percentage (%) i
1dling Emissions ' | ;
| | Hydrocarbon, (THC/HC) ppm
1 CcO percentage ( ‘b) :
| High idling RPM RPM 2500 £ 200 -5
: CMISSIONS | | |
Lambda - 1 £0.03
. Srmoke Density gy leas 1/metre 2,45 0.36

This FUC certificate is system generated through the national register of motor vehicles and does
| not require any signature.

;
| :

Bl e st iy b - s b e e = 0 i By ST DT im0 102 4T ) e

il -

i
i
i

r b} ol o e -ﬂw_fy-l-ﬁl"_‘lim |

Nots o 1 Yehicl: owners (o link their mobile numbers lo registered vehicle by logging ta hitps /o ;?;t.f-‘t*.:tmﬁ:'i.gm Y j

T T AT ey A R T T R i S, A e gy ] -r-r-u-l'-‘
B

TP ST B T T T T T T e T TR T Sy,

i it ) e e N PEF o | e ety DO TR L S O e i e o S Sr S ———

T T el ke e e Bl ¥ AR cmmh oy e e el il e g f B gl gy e L, e e W S, e DL e e (el b e o Y, Y

Authornsed -..-JF“‘!?"WH# wth stiamp of PUC Operalor
cO0mm ¥ 20 mim

PR S PR e e R TN T T ST e g e ] P

dafery B Cerad] abig el B Y i T ey Sl i ey e il e s T o

Scanned with CamScan

ner
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Form 59

[See rules 115 (2)]

on Uﬁde'[‘Con_t_rol Certificate

e | i vl =l o Wb B e—— o — — e EaE . r— O —— T e R e | E i s e —

This PUC certificate is system generated through the national register of motor vehicles and does

overnment of Jharkhand B
Date 29/10/2024 Ef" ’*@‘3@
Time . 14:55:56 PM ey
_ Ialnacpp
Validity upto . 28/04/2025 X ?‘"TJ"
2 |
Certificate SL. No. ‘ . JH01002790022541 |
Registration No. : JH10BC9918
Date of Registration ; 14/Dec/2016
Month & Year of Manufacturing : December-2016
Valid Mobile Number : sawrar23089
Emission Norms : BHARAT STAGE III '
Fuel | : DIESEL |
PUC Code ‘ : JH010027S
GSTIN : B
Fees : Rs.300.00
MIL observation B No - ~ i _ =
Vehicle Photo with Registration plate
60 mm x 30 mm
T - [N . | | Measured Value
Sr.No. | Pollutant (as . Units {as ' Emission limits = (upto 2 decimal
applicable) | applicable) '. 5_ places)
S 2 - 3 4 5 :
' Carbon Monax:de (CO) percentage (%) | | .
Idl:ng Emissions - S e e e
Hydrocarbon (THC/HC) B pprn | '
| ] CO percentage (%) l
High id”ng e e | RF;_P.; _,-.:_.._...-__.,...- __..:._..“,_.. RPM ..,_.....h.__,.;._._._.,_z..SOO :l: 200 I e P p—
emissions el e e —— __ i}
R Lambda Sl - - i 1 + 0 03 |
ISP Ltght abserptlon | I |
Smoke Density ; 7 coofficient | 1/metre . 2.45 | : 0.35

|
not require any signature.
. _ . S |
VI . . - . P . |
Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to hitps://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm X 20 mm

Scanned with CamSca

or
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ion Under Control Certlflcate
forised By :

186

Form 59
See rules 115 (2)]

P overnment of Jharkhand
-_—— W
.fT Date : 29/10/2024

Time 15:07:06 PM
Validity upto 28/10/2025
Certificale SL No : ~ JH01002790022549 B
Registration No. JH10BL2809

| Date of Registration 05/Mar/2018

| Month & Year of Manufacturing January-2018

| Valid Mobile Number *ree2e23009
Emission Norms BHARAT STAGE 1V r
Fuel DIESEL
PUC Code JHO0100279
GSTIN
Fees Rs.300.00
MIL observation No

Vehicle Photo with Reglstratlon p\ate
60 mm x 30 mm

Measured Value_‘

Pollutant (as Units (as .. reranl . -
Sr'. No. applicable) applicag::le) Emission limits (upto 2 decimal
e, e ! - places)
I 2 B 3 : 4 > |
L .' Carbon Monoxude CO , erc t 0 - | |
Id“ng Emissions ~—-——- I ____..__.(__H...) K5 Pl D - .enﬂ?_gf. ( /D_)H ._..,,1-._-.-_,.____.__.- F
= o} Hydrocarbon (THC/HC) ppm |
PRI S - S tiin i e e 5 |
| co | percentage (%) !
| ; emissions - .RPM | ; RPM I 2500 == 200
Lambda - I ]. + O 03
| G v R e i = e O e son ]
! : | Light absorptlon |
Smoke Density coefficient 1/metre | 1.62 0.25
This PUC certificate is system generated through the national register of motor vehicles and does |
not requwe any signature.
| — — - — — - ——
| Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

AIltho-rirsed Signature with stamp of PUC Operat{;r

_60r£1_m X 20 mm

Scanned with CamScanner
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< Vehicle search

Vehicle Number

Owner Name
Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

JH02AZ2929

*R*M* *H*Ni—A* 1’r|1‘rGir
HAZARIBAG, Jharkhand

Goods Carrier(HGV)
DIESEL

BHARAT STAGE IV

5 Years &4 months

Yes

 Yak LYVl =
AN | |\ =
ot .V

—y o 1 . i i " 1 2
1 ¥t + hog ly Tho v ™ Talalfi~= - oo i el |
¥ N el 1T L | 3 B N Nl el - :I'. g B e Bl | N S Mt = |

Registration Date

Fitness Valid UpTo
Tax Valid UpTo

Insurance Valid UpTo

PUCC Valid Upto
Permit Valid UpTo

16-Oct-2019

06-Nov-2025
03-Apr-2025
30-Sep-2025
24-Apr-2025
25-Nov-2029
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Annexure-R5:

PUC Certificates of Vehicles used in Coal
transportations activities in SIJUA AREA by
M/s BCCL



e

U P P VAL, 0. W JHC e pucy erincnerse® Py

FUTETE
Form 58
[Ses rules 115 (2]
Pollution Under Control Cerificate
Aulhonsed By |

Govarmment of Cdisha

Dato ¢ 18/10/2024

Tima v 10:42:29 AM

Validity upto o 17/10/2025

Cariificamm 5L, No OR9GID0050010034
Regalratian Mo ODoaK 7325

Deste of Ragetralion Al Marf 2020

Mty & Year of Maniifaching bl - 3000

el Ploesde Moumbee 000 o e TEN

Emizsion Morms BHARAT STAGE IV
Fuaai DIESEL

PLIC Coda ORGS0 E0005

ST 20CBOMEIF4G 1T
Fassn Rs. 173,00

MIL. ciliiei il M

Vehicle Photo with Registration plate
B0 mm x 30 mm

coeffcient

n I
Messured Valus
Pollutant {as Units (as
Sr. Nou applicabie) applicabie) Emission limits ﬁupl:ﬂ:::-;htﬂ
1 F | 3 il 5
Carbon Monowids (CO) percentage [
Idhking Emissenns
Hydromarton, [THCHE) ppmy
o parcentage (%)
High idling
el AP RFEM 2500 & 200
Lambas - 1 £ 0.03
Smoks Density Light absorptian 1/mietre 1.62 0.67

This PUC certificate is systemn generated through the national register of motor vehicles and does
not require any slignature.

Mk - 1. ehacke dwners o link thelr mabile numbBers (o registensd vehicle by loggng 1o htpaipus parahan gov i

Authionsed Sigreture with stemp of PLUC Operator
B0mm » 20 mm

lal |

[ -1 0=200,

(42



Firefiox 1 QQ hipe) poc. parivahun, gov. in‘puc e b'pmt'mrullllgﬁgmu
Form 58
Ioee rules 115 (2]

Bollution Under Control Certificato
fsthorsed By ;
Govarmmeni of Qdisha
Date : 18/10/2024
Tima i 10:43:29 AM
Validity upto : 1771072025
Carliliass 5L Mo ORGSO ILO0CS0010035
Regstratian ho OD09r31 16
Dot 0f Ragistation 08y Julf 2021
Merdh & Yeer of Manulsciurng M pren- 2001
Wl Moddle ympee o R TEEh
Emissicn Mamms 5 BHARAT STAGE W]
Fue : DIESEL
PUC Coda : RS0 0005
GETA AP 2IFG 1
Frsak Rs. 177,00
ML edysdraniion L]
Viehicle Photo with Registration plate
B0 mm x 30 mm J g @
Measured Value
Pollutant (as Units [as
Sr. No. appli | II!:‘I lp-plF bile) Emissian limits [upl::d:.“ﬂ-:t]i:mli
1 2 3 b 5
Carbon Monowide {CO) percentage (%)
fdling Emissions
Hydrocaroon, [THCSHE) PR
cor percentage (%)
High idling
TR NG P RPM 2500 &+ 200
Lambos - 1 % 0.03
Light absprpbon
Smake Density cofficiant 1/ mElre 0.7 i0.67
This PULC cetificate s system generated through the national register of motor vebicles and dons
nat require any signature.
Mots | 1 Mehasle owners 1o link thelr mobile numbers 1o registersd vehicle by logong to hitpe Vpuc parvahan Gov
fulhonsed Signature with siemp of PUC Dpsralor
BOmm & 20 mm




FodB059

[See rules 115 (2)]

527

Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

Date 21/10/2024

Time 12:44:59 PM

Validity upto 20/10/2025

Certificate SL. No. JH01001960026579
Registration No. JH10BP7442

Date of Registration 10/Sep/2018
Month & Year of Manufacturing September-2018

Valid Mobile Number T 160

Emission Norms : BHARAT STAGE 1V
Fuel : DIESEL

PUC Code : JH0100196

GSTIN :

Fees : Rs.300.00

MIL observation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

;t ¢ ’

’u-:!l—-‘
. Measured Value
Pollutant (as Units (as I . h
Sr. No. . . Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
(6(0) percentage (%)
High idling
emissions RPM RPM 2500 = 200
Lambda - 1+ 0.03
Smoke Density Light absorption 1/metre 1.62 0.42

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm




Fo20i59 528
[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

Date : 04/12/2024

Time :  15:55:46 PM

Validity upto : 03/12/2025

Certificate SL. No. : JH01000790002653
Registration No. : JH02BB8710

Date of Registration : 26/Feb/2020

Month & Year of Manufacturing : June-2019

Valid Mobile Number : 4062

Emission Norms : BHARAT STAGE 1V
Fuel : DIESEL

PUC Code : JH0100079

GSTIN :

Fees : Rs.300.00

MIL observation : No

Vehicle Photo with Registration plate _ L

60 mm x 30 mm ; HOEBE

Measured Value

Pollutant (as Units (as I . h
Sr. No. . . Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
(6(0) percentage (%)
High idling
emissions RPM RPM 2500 = 200
Lambda - 1+ 0.03
Smoke Density Light absorption 1/metre 1.62 1.3

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm




Firefox

https://puc.parivahan.gov.in/puc/views/pucCertificateNew.xhtml

Fo2f259 529

[See rules 115 (2)]

Pollution Under Control Certificate
Authorised By :
Government of Odisha

Date 24/01/2025
Time 10:18:13 AM
Validity upto 23/01/2026

Certificate SL. No.
Registration No.
Date of Registration

Month & Year of Manufacturing
Valid Mobile Number
Emission Norms

Fuel

PUC Code
GSTIN

Fees

MIL observation

OR01100560000674
ODO09K8859

23/Sep/2020
June-2020
******3704

BHARAT STAGE VI
DIESEL
OR0110056
21ANKPP8754F1ZS

Rs.177.00(Including GST)
No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. applicable)

1 2

Carbon Monoxide (CO)
Idling Emissions
Hydrocarbon, (THC/HC)

CO
High idling
emissions RPM
Lambda

Light absorption

Smoke Density coefficient

Measured Value

aggliitsa(ba::) Emission limits (upt;laz'cii;imm
3 4 5
percentage (%)
ppm
percentage (%)
RPM 2500 £ 200
: 1+0.03
1/metre 0.7 0.35

This PUC certificate is system generated through the national register of motor vehicles and does
not require any sighature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm

1of1

1/24/2025, 10:18 AM




Fo20:359 530
[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

Date : 21/03/2025

Time : 17:31:32 PM

Validity upto : 20/03/2026

Certificate SL. No. : JH01001060004055
Registration No. : JH10BQ7352

Date of Registration : 30/0ct/2018

Month & Year of Manufacturing : September-2018

Valid Mobile Number : 6184

Emission Norms : BHARAT STAGE 1V
Fuel : DIESEL

PUC Code : JH0100106

GSTIN :

Fees : Rs.300.00

MIL observation : No

Vehicle Photo with Registration plate
60 mm x 30 mm

352

Measured Value

Pollutant (as Units (as I . .
Sr. No. . . Emission limits (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
(6(0) percentage (%)
High idling
emissions RPM RPM 2500 = 200
Lambda - 1+ 0.03
Smoke Density Light absorption 1/metre 1.62 0.73

coefficient

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm




Fa2ev59 531

[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
Government of Odisha

Date 18/11/2024
Time 09:28:00 AM
Validity upto 17/11/2025

Certificate SL. No.

Registration No.

Date of Registration

Month & Year of Manufacturing
Valid Mobile Number

Emission Norms

Fuel

PUC Code
GSTIN

Fees

MIL observation

OR90100040020990
OD09P3148
09/Jul/2021

April-2021

*erkRrEQ17

BHARAT STAGE VI
DIESEL

OR9S010004
21BEHPD1932E179

Rs.177.00(Including GST)
No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as

Sr. No. applicable)

1 2

Carbon Monoxide (CO)
Idling Emissions
Hydrocarbon, (THC/HC)

Cco
High idling
emissions RPM
Lambda

Light absorption

Smoke Density coefficient

Measured Value

aggliitsa(ba::) Emission limits (uptglaz‘c(;esgimm
3 4 5
percentage (%)
ppm
percentage (%)
RPM 2500 + 200
} 1+0.03
1/metre 0.7 0.36

This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm




256

Form 59

[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :
Government of Jharkhand

532

Date 05/06/2024
Time 13:08:37 PM
Validity upto 04/06/2025

Certificate SL. No.

Registration No.

Date of Registration

Month & Year of Manufacturing
Valid Mobile Number

[ Emission Norms

Fuel

PUC Code

GSTIN

Fees

MIL observation

JH01001960023279
JH10CK9797
13/Apr/2022
January-2022
RR2422

BHARAT STAGE VI
DIESEL

JHO0100196

Rs.300.00
No

Vehicle Photo with Registrgtion plate
60 mm x 30 mm

=Y £, e

|

" Pollutant (as Units (as coci .. | Measured Value

! Sr. No. applicable) applicable) Emission limits | (upto 2 decimal

li places)

: 1 2 3 5

Carbon Monoxide (CO) percentage (%)

' Idling Emissions —

? Hydrocarbon (THC/HC) ppm |
; CO percentage (%) BB “E
! — High idlin — — = = - | — —
If er?ﬂssionsg — _BBMV_M = . _AR_P[J‘,_M,_h,“ zsof’f 2_00 L

| Lambda = 1+ 0.03 i
i Light absorptlon T 1
f Smoke Density chethelon 1/metre 0.7 0.26

f = e

This PUC certificate Is system generated through the national register of motor vehicles and does
not require any signature.

[ ——— . —~

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

— .

Authorised Signature with stamp of PUC operator
60mm x 20 mm




286 533
Form 59
: [See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Government of Jharkhand
?_ate 03/05/2024 El:.:jp 2=
-Time — .33 = S ST
ome 18:33:56 PM = = g@ 9;. :
alidity upto : 02/05/2025 ‘ G
l l“' “ :
..-' Ty
EL’ P8 -t‘
Cert.iﬁcztteﬁl- No. - JH01001960022279
Registrafion No. JH10CK3474
Date of Registration 13/Apr/2022
Month & Year of Manufaciuring January-2022
‘Viatid Mobile Number ' - .= 3234 - -
Emission Norms BHARAT STAGE VI
Fuel DIESEL
PUC Code JHO100196
GSTIN
Fees Rs.300.00
MIL observation No
Vehicle Photo with Registration plate
60 mm x 30 mm O}
S e
P 7 = -7 R ) Measiurerdi\rralil.lev
Pollutant (as Units (as issi ; i
Sr. No. applicable) applicable) Entlcslon Tt (upt:;]gc‘;e‘):‘mal
1 2 B 4 :
Carbon Monoxide (CO) percentage (%)
Idling Emissions -
. Hydrocarbon, (THC/HC) ppm
co percentage (%)
| High idiing e - RPM - 25002200 | — 3
emissions '
Lambda - 14003
: - Liaht absorption i 0.41
Smoke Density gcoefﬁcig\,t d/metre i

This PUC certificate is system gene

rated through the national register of motor vehicles and daes
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered ve

hicle by logging to https://puc.parivahan.gavin

Authorised Signature with stamp of PUC operator

60mm x 20 mm




2 Y 534

Form 69
[Gee rules 115 (2)]

ion Under Control Certifi
Authorised By :

Government of Jharkhand

Date © 03/05/2024 LIt

Time - - : 17:14:49 PM - - R AL
Validity upto : 02/05/2025 st
Certificate SL. No. . . : JH01001960022272

Registration No. s JH10CK2776

Date of Reglstration : 13/Aprf2022

Month & Year of Manufacturing i January-2022

Valid Mobile Number - - w234 R i ==
Emission Norms : BHARAT STAGE VI

Fuel : DIESEL

PUC Code : JH0100196

GSTIN H

Fees : Rs.300.00

MIL observation 6 No

Vehicle Photo with Registration plate
60 mm x 30 mm

) Measured Value
Pollutant (as Units (as 2
Sr. No. . Emission limits | (upto 2 decimal
applicable) applicable) places)
1 2 3 . 4 5 ,
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
co percentage (%) N
High idling . = i - —
emissions RPM RPM 2500 £ 200 —
Lambda _ - 1+0.03
Light absorption
Smoke Density coeffident 1/metre 0.7 0.32
This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

Note ; 1, Vehicle owners to link their mobile numbers to registered vehicle by logging to https:/lpuc. parivahan.gov.in

Authorised Signature with stamp of PUC operator
60mm x 20 mm
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Form 59
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Pollution Under Control Certificate
Authorised By :
Government of Jharkhand
Date :  04/05/2024 Elggf*Fé‘;, Ei
i . A6 - e
Tmfe. i~ 10:46:01-AM rE’,;-;,,_, Mﬁt
Validity upto . 03/05/2025 ' R
I—LQ* r‘ : 'bfu,,
MEPALHEY
Certificate SL. No. - Hh JH01001960022290 - =
Registration No. : ‘JH10CK5916
Date of Registration 4 13/Apr/2022
Month & Year of Manufacturing 2 January-2022
Valid Mobile Number ST H w2234 - - o - -
Emission Norms : BHARAT STAGE VI
Fuel : : DIESEL
PUC Code : JHO0100196
GSTIN :
Fees’ 2 Rs.300.00
MIL observation 5 No
Vehicle Photo with Registration plate ‘
60 mm x 30 mm Rgrs
 pelhatanefae | Umberse . | - |Meagured value
Pollutant (as Units (as i are :
. ; . limit t
Sr. No. applicable) applicable) kmisxion limits | (up ;l:ccézc):lmal
1 | 2 3 4 5
Carbon Monoxide (CO) percentage (%) v )
Idling Emissions , : :
Hydrocarbon, (THC/HC) . ppm
co percentage (%)
High idiing ™ ™ ppy —  RPM — 2500 200 - — | —
emissions ] §
Lambda - 1+ 0.03
o ' Light ébsdrptlon- | . ) : -
Smoke Density coefficient 1/metre Q.? 0.36
This PUC certificate is system generated through the national register of motor vehicles and does
nat require any signature.
Note : 1. Vehicle owners to Jink their mobile numbers to registered vehicle by logging to htips://puc. parivahan.gav.in

Authorised Signature with stamp of PUG operator
60mm x 20 mm
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Form 59

[See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
Government of Jharkhand
Date : 04/05/2024 Eg.‘"}tﬁ:‘&f':j:—
Time :  10:53:15 AM == ’ %:51_33.,,'13‘:&1"_ -
Validity upto . 03/05/2025 e

e‘gftu{bf i
ok Y3
Certificate SL. No. O JH01001960022292
Registration No. : JH10CK9380
Date of Registration : 13/Apr/2022
~ Month & Year of Manufacturing 2 January-2022

Valid Mobile Number- = Do 2234 T - -
Emission Norms : BHARAT STAGE VI
Fuel . :  DIESEL
PUC Code H JH0100196
GSTIN '
Fees : Rs.300.00
MIL observation : No

Vehicle Photo with Registration plate
60 mm X 30 mm

. Measured Value
Pollutant (as Units (as . . :
Sr. No. . Emission limits | (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
_ Carbon Monoxide (CO) percentage (%)
Idling Emlssions
Hydrocarbon, (THC/HC) ppm
co percentage (%)
_High Idling - RPM— - RPM — — 2500 + 200 — B
emissions e H
Lambda ; - 1+£0.03
. Light absarption
Smoke Density coefficlent 1/metre 0.7 0.31
This PUC certificate Is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC operator
60mm x 20 mm
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Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

o X A ]
Date 24/06/2024 Q_‘_ga,--sh iz
Time. _ i 12:33:22 PM - - — ED vt
Validity upto 23/06/2025 S gt

S
E H’- .'-:'.lz

Certificate SL. No. _ JH01001960023691 -
Registration No. JH10CF8834
Date of Registration 09/Jun/2021
Month & Year of Manufacturing : February-2021
Valid Mobile Number . - - = Hhrant2422 - = - =
Emission Norms BHARAT STAGE VI
Fuel DIESEL
PUC Code JH0100196
GSTIN
Fees Rs.300.00
MIL observation No
Vehicle Photo with Registration plate
60 mm x 30 mm
o, £
. iileasured Value
Pollutant {(as Units (as VTN :
Sr. No. - . Emission limits | (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CO) percentagé (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High idling . . . I _
emissions REM _— RPM — 2500 + 200
Lambda ~ 1+ 0.03
Smoke Density ”gzgjf?}i?gﬁ?”” 1/metre 0.7 0.02

This PUC certificate is system generated through the national re
not require any signature.

gister of motor vehicles and does

Note : 1."Vehicle owners to link their mobile numbers to régistered vehicle by logging to https://puc.parivahan.govin

Authorised Signature with stamp of PUC Operator
80mm x 20 mm
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Form 59
[See rules 115 (2)]

538

ion Under Control Certificate
Authorised By :
Government of Jharkhand
Date 24/06/2024
Time S 10:12:449 AM -
Validity upto 23/06/2025

Certificate SL. No.
Registration No,
Date of Registration

Month & Year of Manufacturing
- Valid Mobile Number -
Emission Norms

JH01001960023685

JH10CF3429

09/3un/2021
February-2021
ﬁki.i02432

BHARAT STAGE VI

Fuel DIESEL
PUC Code JH0100196
GSTIN
Fees Rs.300.00
MIL observation No
Vehicle Photo with Registration plate |
60 mm x 30 mm ) &
Measured Value
Pollutant (as Units (as " .
. No. i Emission limit to2d
Sr. No applicable) applicable) mission limits | (up ;Iaceit)“mal
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High idling . — _
emissions = - RPM — RPM 2500 £ 200
Lambda - 1+0,03
Smoke Density ngl;‘t):f?lsccl);git:&on 1/metre 0.7 ' 0.36

ThIs PUC certificate is system generated through the national register of motor vehicles and does
not require any slgnature.

Note : 1. Vehicle ownersTo link thelr mobile numbers to registéréd vehicle by logging ta https://puc. parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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Form 59

[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :

Government of Jharkhand
Date 24/06/2024 %;
L/
Time 10:39:54 AM - S eRRddy ot
Validity upto 23/06/2025 £ =
:ﬁ%&ﬁ%
“entificate SL. No. JH01001960023688 B
Registration No. JH10CF5320
Date of Registration 09/Jun/2021
Vionth & Year of Manufacturing February-2021
falid Mobile-Number = et 1 - -
—mission Norms BHARAT STAGE VI
“uel DIESEL
UC Code JHO0100196
3STIN
‘ees z Rs.300.00
AIL observation = No

/ehicle Photo with Registration plate
0 mm x 30 mm

Sr. N Pollutant (as Units (as Emission limits ?ue:tsouge:ezar::l
ol applicable) applicable) places)
T 2 3. | 4 5
— Carbon Monoxide (CO) percentage (%)
iling Emissions
Hydrocarbon, (THC/HC) ppm
coO percentage (%)
High idling B RPM - RPM  — 2500+ 200 T -
emissions
Lambda = 1+£0.03
t Light absorption . 0.35
moke Density 9 g g’t 1/metre 0.7
i i hicles and does
te is system generated through the national register of mator ve
This PUC cortica Y o not require any signature.

-

—~—

- 1. Vehide owners to link their mobile numbers to registered vehicle by logging to https-/puc. parivahan.gov.in

orised Signature with stamp of PUC Operator

m x 20 mm
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Form 59

[See rules 1156 (2)]

/ ’ Pollution Under Control Certificate

Authorised By :
Government of Jharkhand
Date : 24/06/2024
Time : 10:34:59-AM =
Validity upto : 23/06/2025
= Certificats SL. No. JH01001960023687
Registration No. JH10CF3599
Date of Registration 09/3un/2021
Month & Year of Manufacturing : February-2021 .
Valid Mobile Number - - - ST TARna2422 - = -
| Emission Norms BHARAT STAGE VI
Fuel DIESEL
PUC Code JH0100196
GSTIN
Fees Rs.300.00
MIL observation No
Vehicle Photo with Registration plate e i :
60 mm x 30 mm bt ) ,.;g
T Measured Value
Pollutant (as Units (as "
Sr. No. applicable) applicable) Emlssion (tmits wptg.;‘:c‘;ﬁ;imal
1 2 _ 3 4 5
Carbon Monoxide (CO ercenta %
Idling Emissions (€0 P ge (%)
Hydrocarbon, (THC/HC) ppm
co percentage (%)
_ High idling
emissions ” RPM . — RPM -t 2500 200 - i L
Lambda - 1 0.03
Smoke D Light absarption
oosiy coefficient 1/metre 0.7 0.42
This PUC certlificate Is system generated through the natlonal reglster of motor vehicles and does
not require any signature.
Note : 1. Vehicle owners toTink their moblle numbers to reglstered vehicle by logging to htips:/puc.parivahan.gov.in
Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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Pollution Under Control Certificate

Authorised By :

Government of Jharkhand

541

Date
Time
Validity upto

:  19/11/2024
:-10:20:34 AM
18/05/2025

-a.{gfsgl
-

v

#f"’ 2
E]% b Fw@

Certificate SL. No. JH01001960027376
Registration No. ) JH10BE3086

Date of Registration 26/Apr/2017

Month & Year of Manufacturing : October-2016

Valid Mobile Number = ; w2422 T
Emission Norms BHARAT STAGE III
Fuel DIESEL

PUC Code JHO0100196

GSTIN

Fees Rs.300.00

MIL cbservation No

Vehicle Photo with Registration plate
60 mm x 30 mm

r . Measured Value
Pollutant (as Units (as Emission limits | (upto 2 decimal
Sr. No. applicable) applicable) i (up places) m
1 2 . 3 4 5
Carbon Monoxide (CO) percentage (%)
1dling Emissiens
Hydrocarbon, (THC/HC) ppm
co - percentage (%)
~High idling _ ~ RPM |- reM— | 2s00:200 | - =
emissions
Lambda - 1+ 0,03
» ngh; absorption )
Smoke Dengsity coefficient 1/metre 2.45 2.34
This PUC certificale Is system generated through the national register of motor vehicles and does
not require any signature.

Note : 1. Vehicle owners 10 link Eleu mebile numbers to registered vehk?la by logging to https://puc.parivahan gov.in

v

Authorised Signalure with stamp of PUC Operator

60mm x 20 mm
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Pollution Under Control Certificate

542

Authorised By :
Government of Jharkhand
Date 19/11/2024 'f*f e
- Time ) 10:16:48 AM . %;{:;fw
Validity upto 18/05/2025 o

= Jmumm.ﬁf
-

ofd!

+

Certificate SL. No.
Registration No.
Date of Registration

Month & Year of Manufacturing
Valid Mobile Number = ~
Emission Norms

JH10BE1671
26/Apr/2017
October-2016
maa422

BHARAT STAGE III

Fuel : DIESEL
PUC Code : JHO0100196
GSTIN

Fees Rs.300.00
MIL observation No

JH01001960027374

60 mm x 30 mm

Vehicle Photo with Registration plate

4 Measured Value
Pollutant (as Units (as — — ! :
Sr. No. . Emission limits | (upto 2 decimal
applicable) applicable) _ places)
1 1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
1dling Emissions ; r -
Hydrocarbon, (THC/HC) ppm
co percentage (%)
Highdling -~ ~ . - == . — = —
amissions RPM RPM —2500 £ 200
Lambda - 1+0.03
Smoke Denslty Light sheorption 1/metre 2,45 0.48

- -

This PUC certificate Is system generated through the natlonal register of motor vehicles and does
not require any signature.

b e

Note : 1. Vehicle owners to link their mobllg rmbers to registered vehicle by Iogging—E) https://puc.parivahan.gov.in

60mm x 20 mm

Authorised Signature with stamp of PUC Operator




26

Form 59

[See rules 115 (2)]

Pollution Under Control Certificate

543

Authorised By :
Govemnment of Jharkhand
Date : 19/11/2024
Time — : 10:23:51 AM - -~ -
Validity upto 18/05/2025
Certificata SL. No. - JH01001960027378_ i _
Registration No. : JH10BEB204
Dzte of Registration :  26/Apr/2017
Month & Year of Manufeciuring Ociober-2016 i
Valid Mobile Number - = 470
Emission Norms BHARAT STAGE III
Fuel DIESEL
PUC Codz JHO1001S6
GSTIN
Fees Rs.300.00
MIL observztion No
Vehicle Photo with Registration plate
60 mm x 30 mm Y
] : [ Measured Va?ue ;
Pollutant (as Units (as Emission limits 2 decimal '
S No. applicable) applicable) misston Tt (ul:'tglaco;w;l me |
1 2 3 4 5 ;
Carbon Monoxide (CO) percentzge (%) }
1dling Emissions a
Hydrocarbon, (THC/HC) PPmM !
co percentage (%) J
“L Highidling =~ —ppy " - — “ReM T 2500 = 200— = ==
emissions ]
Lambda - | 1£0.03 |
Smoke Density et e 1/metre 2.45 2.12 |

‘ not require any signature,

- g -

This PUC certificate is system generated through the national register of motor vehicles and does

- e

Note : 1. Vehicle owners o link their mobile numbers to registered vehicle by logging to hitps://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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Pollution Under Control Certificate
Authonisad By :
Government of Jharkhand

544

Date : 19/11/2024

Time - —=! 10:18:53 AM 2 =
Validity upto ! 1870572025

Certificate SL. Na, 3 JH01001960027375
Registration No, ) ! JH10BE2678

Date of Registration S 26/Apr/2017

Month & Year of Manufacturing 8 October-2016

Valid Madile Number ; -3 w2422 = -
Emission Norms : BHARAT STAGE III

Fusl = DIESEL

PUC Code - JHO100196

GSTIN :

Fees g Rs.300.00

MIL obsarvation B Na

Vehicle Photo with Registration plate
60 mm x 30 mm

" - Measured Value
Pollutant (as Units (as - x :
Sr. No. s * Emission limits | (upto 2 decimal
applicable) applicable) places)
1 2 3 4 5
Carbon Monoxide (CQ) percentage (%%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
co percentage (%)
High Idling - = - _ il > e B —
emlssions RPM RPM 2500 % 200
Lambda ' - 1+0.03
Light absorption .
Smoke Density coefficient 1/metre 2.45 0.44
This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature,

Note : 1. Vehicle owners to fink their mobile numbers to registered véhi::l_f; by logging to https:t/puc,

S

parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm
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[See rules 115 (2)]

Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

545

[-
K

i

I S

e ————

link molr mobila numbou to mglotemd ve

et A
————————— L ———

]

Note « 1, Vishicle omu{ra 0

Ll W‘——_.._..-. -

Nﬂhmwd 2 anatura with sv:mp of PUC Opmutor
B0mm » 20 rmm -

A S

D.ate 19/11/2024
Time - 10:22:10 AM - ‘v’
Validity upto 18/05/2025 - : ﬁ, :5
CeM SL. No. = _ JH01001960027377 _ = ~
Registrztion No. JH10BE6194
Datz of Registration 26/Apr/2017
Month & Year of Manufacturing October-2016
-t Valid Mobile Number™ — - nermmIATD . i
Emission Norms BHARAT STAGE III
Fuel DIESEL
PUC Code JH0100196
GSTIN
Fees Rs.300.00
MIL observation No
Vehicle Photo with Registration plate
60 mm x 30 mm
. - Meésured Value
Pollutant (as Units (as Emission limits | (upto 2 decimal
Sr, No. app"cable) appllcable) places)
g . 2 3 4 5
{ —
1 Carbon Monoxide (CO) percentage (%)
Emigcions r—
| 3oWng £ Hydrocarbon, (THC/HC) ppm
{ - PP
= coO percentage (%)
High idling _ | = 1pM - - RPM 2500 £ 200
emisslons Wr“*mm[‘,;;nfgaa ‘ 1 4 0.03
prsmm———T J“D“;;t_abwrptfon etre 2,45 2.35
Smoke Density gwemrlent 1/m - -
e s Ister of motor vehicles and does
: ystem generated through the natlonal reg
This PUC certificate 15 vy g not require any signature.
S hicle by logging o https Hpuc. pﬂf'Vﬂ""" 9°Zf"

————————

et




\

Firefox
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hllps://puc.parivahan.gov.in/puc/vicws/pucCcﬂiﬁCMS‘/-Xhlm

Form 59
[See rules 115 (2)]

Pollution Under Control Certificate

Authorised By :

Government of Jharkhand

- AL

Date -t 19/02/2025 = o} é«
Time : 15:22:15 PM _
Validity upto 18/02/2026

Certificate SL, No.

JH01003810004518 i
Registration No. - " JH10CV9863
Date of Registration 19/Feb/2024
Month & Year of Manufacturing " January-2023 -
Valid Mobile Number _ e 2458 S —
Emission Norms BHARAT STAGE VI
Fuel DIESEL
PUC Code JH0100381
GSTIN
Fees Rs.300.00
MIL observation No

Vehicle Photo with Registration plate

60 mm x 30 mm

E Measured Value
Pollutant. (as Units (as Emission limits to 2 decimal
Sr. No. applicable) applicable) mission limi (up ;Iacees():lma
1 2 | 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions
Hydrocarbon, (THC/HC) ppm
Cco | __ percentage (%) L _ B
Highi idling— - RPM T T RPM ™ T~ 2500+200 | — -
emissions
Lambda - 1=0.03
. Light absorption 1
Smoke Density coefficient 1/metre 0.7 0.36 i
4 1
This PUC certificate is system generated through the national register of motor vehicles and does §
not require any signature. ]

—

-—

—

-

—

s =

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan gov.in

Authorised Signature with stamp of PUC Operator

60mm x 20 mm




Yyd DiItL 2LV /U R

547

ww 0Z X wwog
Jojeiadg DNd jo dwes W|iM aimeub|g pasuouiny

uyaob-ueyeaued-ondj/:sdny o) BuibBol Aq ejaiyaa paiays|Bal 0} s1aquinu aj|qowu Jjau Huli 0} SJ5UMO BJIY3A ‘1 S1I0N

P —_—

*aimjeub|s Aue aljnbal jou
o ~ S20P pue S3PIYSA Jojoul Jo 1235163l jeuoneu ay) ybnoayy pajesausb Wo)sAs si 23eDYIHI ond syl
[ . UaDLIR02
62’0 2'0 2P/t wond10sqe 3uBr Ajisuaqg ¥ows
] €00 F T : “epquie]
J ? - Suo|Ssiwo
=, _ - | -00CF 00se¢ | - — Wdd _ .. _ WdYd.— 4 BuypLybiH L.
(%) 2be3usoiad, . . m
tudd (OH/oHL) ‘uoaeIoIpAH
= e R = ! suo|ssiwug bullpl
(%) sbejuaniad (0D) @pjxoualy uogied
s b € z T
_m,E_MMMuM_Mun:V mu_E__ uolissjwgy n@_nmu__n_n_m (ajqedyndde *ON *1S
u:.m.b_ paInsesp i s se) sjun se) juejnjjod

oY V71
N

ww O§ X ww 09

N
aje(d uonensiBay Yim 0joyd SIRIYBA
OoN 2 ) uope/nasqo A
00°00£°sd : saad
: NLLSD
T8E00TOHL : apod ONnd
13s31d - . |en4

IA 39V1S 1VdvHE

P T GL6Zererrn
e == - gzoz-AIne : S BupnioBINUEKIO JBSA B LIUWOW
_ ¥Z02/1eW/90 : uonensiBay Jo 21eq
= LTETADOTHL : i e "oN uojensifay
- ; /1SH000TBEOOTOHL ) ‘N 1§ 2120UH3D

P SULION Uoiss|u3
: 18quINfT SIIGON PlIEA

- _9zoz/To/81 _ : oydn AyplieA

im..pwm. .c\w_., % B Wd 9€:6T:ST awil
mm_r.r.wmmmw gzoec/co/6T ajeq =

PUEUMIEY[ JO JUSWILISAOD

: Ag pasuoyiny
a}edl}IHa) [oNjuU0] 18pun uonnjod

[(2) 511 seinu 89g]

6G Wio4

_EExs»uzuumuEcuou:&maum&u:n\:_.>om.=usm>tma.o:a.__\_mn=;

x0j2114




Firsior htips://puc p.'irl\mlmn,p)nv,ln/puc/\.'lcv./slplJ(I(,'C:NirFC““-"""’”’"'-"I'”"r
Form 59 548
—— [See rules 115 (2)]
Pollution Under Control Certificate
Authorised By :
__Government of Jharkhand
e E—’T‘f?"'_‘,'.",“ -
Date : 19/02/2025 _ - 22 i ;gg;i
Time :  15:58:10 PM AP A B AT
s Lo et . o P mmcvz.ua@
Validity upto : 18/02/2026 g&k?*"ﬁ”,;;
e
Certificate SL. No. : J_HO 1603810004520
Registration No. ' ) : JH10CV2428
Date of Reglstration g 23/Feb/2024
= Month & Year of Manufacturing - - i — February-2023 = -
_ Valid Mobile Number L : L2451 5z o i
Emission Norms - BHARAT STAGE VI
Fuel : DIESEL
PUC Code : JH0100381
GSTIN . :
Fees ¢ Rs.300.00

MIL observation No

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant Units (3 Measured Value
Sr. No. o u"anbl(as 5 nll‘ca(bE:: Emission limits | (upto 2 decimal
1 2 3 4 5
Carbon Monoxide (CO) percentage (%)
Idling Emissions |—
Hydrocarbon, (THC/HC) ppm
. co percentage (%)
el = High idling = = —1 =2 e _— — = = |-
emissions . RPM RPM 2500 + 200
Lambda - 1+ 0.03
’ Light absorption
Smoke Density coefficient 1/metre 0.7 0.38
This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature.

—— = s — ] = ==
—_— — e —

Note : 1. Vehicle owners to link their mobile numbers to registered vehicle by logging to https://puc.parivahan.gov.in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm

1 of 1 j 19/02/2025. 3:58 PM
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Wgoirlrl‘lrtlon Under Control Certificate

Authorised By :
Government of Jharkhand

549

Date
- -Time
Validity upto

13/01/2025
12:37:02 PM
12/01/2026

Certificate- SL. No.

' Registf’ation No.
Date of Registration
Month & Year of Manufacturing

-. | Valid Mobile Number

Emission Norms

Fuel

PUC Code

GSTIN

Fees

MIL o'bservation

JH01003810003854
JH10CC6743
19/Dec/2020
August-2020

Il VI . ..
BHARAT STAGE VI
DIESEL
JH0100381

Rs.300.00
No

60 mm x 30 mm

Vehicle Photo with Registration plate

A,
P “"'& 3

A ﬁw&r«&mﬁwﬂ

S ’,&jﬂ-a‘lg %

’ o : "y s Measured Value
Pollitant (as Units (as TN T R
St. No. e T E on limits | (upto 2 decimal
3 applicable) applicable) misston fim s places)
1 2 3 4 5
) Carbon Monoxide (CO) percentage (%) .
Idling Emissions ' = _‘ - =
~ Hydrocarbon, (THC/HC) ~ ppm
co percentage (%)
- Highidling [~ e : P i -
T emissions - i Rl ek 25 OO :E 200 _
' Lambda - 1+0.03,
, . Light absorption N ,
Smoke Density coefficient 1/metre 0.7 0.48
This PUC certificate is system generated through the national register of motot vehicles and does
not require any signature.

“Note : 1. Vehlcle owners to link their mobTre numbers to registered vehicle by logging to https:/puc. panv71an gov.in

60mm x 20 mm

Authonsed Signature with stamp of PUC Operator

lof]

13/01/2025, 12:37 PM

B0 s S —



https://p, 1¢.parivahan.gov.in/puc/views/pucCentificateNew x|

2XForm 59 550

== [See rules 115 (2)]

rPollutlon Under Control Certlificate
Authorised By
Government of Jharkhand
Date 13/01/2025 Eld_,;z}?‘??“fifr
Time -12:27:04 PM - | - ’ ’;g‘: ‘f'-"g;_
Validity upto 12/01/2026 JHIGCC3008

o,

e

Certificate SL. No,

L ] . JH01003810003851 -
Registration No. JH10CC3066
Date of Registration 19/Dec/2020
Month & Year of Manufacturing August-2020
Valid Mobile Number - t5234 T )
Emission Norms BHARAT STAGE VI
Fuel DIESEL
PUG Code JH0100381
GSTIN
Fees Rs.300.00
MIL observation ! No

Vehicle Photo with Registration plate
60 mm x 30 mm

Measured Value ,

Pollutant (as Units (as . : ]
Sr. No. . . Emission limits | (upto 2 decimal
[0 applicable) applicable) misston lim (up places) ’
1 2 3 4 5
Carbon Monoxide (co) bercentage (%)
Idling Emissions . -
Hydrocarbon, (THC/HC) ppm
co percentage (%)
— High Idling b ; - v = . - - -
" emissians | RPM At RPM 2500°% 200 — =
Lambda ) - 1+£0,03
, Light absorption
Smoke Density coefficlent 1/metre 0.7 0.43 }
This PUC certificate is system generated through the national register 6f motor vehicles and does
not require any signature,

Note : 1. Vehicle owners to link their mobile numbers

&:"egistered vehicle by- legging to http,sV/puc-.parivahan.gov.in —

Authorised Signature with stamp of PUC Operator
60mm x 20 mm '

lofl

13/01/2025, 12:27 pM



irefox https://puc.parivahan,gov.in/puc/views/pucCertificateNew xht
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-

Pollution Under Control Certificate
Authorised By :
Government of Jharkhand

Date : 13/01/2025 A
" - 1

Time .1 12:30:07Z.PM - - vy ’%-ﬁég

- . : ~ - - : JH10CC3398 (-1

Validity upto : 12/01/2026 ﬁ&;}%ﬂ‘f‘f &3
o
51-.-':51-'“43.4 (¥4

Ce_artiﬁcate SL. No. - _ : JH01003810003852 o

Registration No. : JH10CC3398

Date of Registration : 24/Dec/2020

Month & Year of Manufacturing 3 September-2020

Valid Mobile Number = . _ S, TTYMB125 L . - = o o

Emission Norms : : BHARAT STAGE VI

Fuel : DIESEL

PUC Code . : JH0100381

GSTIN : '

Fees 7 : Rs.300.00

MIL observation t . No

5 Vehicie Photo with Registration plate !

60 mm x 30 mm

: <lr\-1e'as'u‘red Value
Sr. No. "°"“|?a“l§'|(as bl o Emission limits | (upto 2 decimal
applicable) applicable) places)
1 ] 2 3 b 4 . 5
_ Carbon Monoxide (CO) percentage (%) .
Idling Emissions P
Hydrocarbon, (THC/HC) ppm
co. percentage (%)
- High idling- - ooy _ - —— ; S . - - i
= _|  emissions il . RPM e ol e
Lambda - 1+ 0.03
B Light absorption B _
Smoke Density coefficient 1/metre 0.7 0.41
This PUC certificate is system generated through the national register of motor vehicles and does
not require any signature. ‘

Note : 1. Vehicle owners 1o link their mobile numbers to registered vehicle by logging to htips:l!puc.parivahan.gov.

in

Authorised Signature with stamp of PUC Operator
60mm x 20 mm

10f 1 13/01/2025, 12:30 PM
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Form 58
o [See ndes 115 (2]
Pollution Undgr Control Cerificate
Aurtfionsed By
Governmant of dhaslchand
Date 13/01/2025
Tfn_!e 12:33:36 PM
Validity upto 12/01/2026
Cortficats SL. No. IHO100381 0003853
Regmtrutics He. JHIDCCS0E2
Dista of Regisiratian 15/ Dec/ 2020
biorth B Year of Manufzctuing AugIE-2020
Wl Mobse Mgmber bl 15 L
Ermdssion Momms BHARAT STAGE VI
Fusl DIESEL
PLIC Code JH0100381
GSTIN
Fansg Rs, 30000
RIL obsardalion P

Vehicle Photo with Registration plate
60 mm x 30 mm

Pollutant (as Units {as ey g e
i 2 3 4 5
Carbon Monoxide {(C0) percentags (%%
Idling Emissions 9e: %)
Hyd rocarbon, (THCHC) P
0 percentage (%)
High idling = N
gmissions REM REH 2300 :I:_i!ﬂ"ll
Lambda - i £ 0.03
Light absorpticn
| Smoke Density coefficient Limatre Q.7 0.27

This FUC certificate is system generated through the national register of motor vehicles and does
nat require any signakwre.

Mote | 1. Vehicle owners 10 ok thelr mabie numbers 10 regisierad vehicks by logging to hitpsfpuc, parivahan.gov, in

Avthodsed Sgnatuna with stamp of PUC Operator
Glnm x 20 mm




Vehicle Number

Owner Name
Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

e JH10DA20685

*H*M*A* *A*R*E*S*
DHANBAD, Jharkhand
Goods Carrier(HGV)
DIESEL
BHARAT STAGE VI
0 Years & 1 months
Yes

ACTIVE

Tap to Check the impound/seizure document

Registration Date

Fitness Valid UpTo
Tax Valid UpTo
Insurance Valid UpTo
PUCC Valid Upto
Permit Valid UpTo

status

13-Feb-2025

12-Feb-2027
10-May-2025
10-Feb-2026
12-Feb-2026
20-Feb-2030




Vehicle Number
Owner Name

Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

JH10DA9010
*H*M*A* *A*R¥E*S*

DHANBAD, Jharkhand
Goods Carrier(HGV)
DIESEL

BHARAT STAGE VI

0 Years & 1 months
Yes

ACTIVE

Tap to Check the impound/seizure document

Registration Date

Fitness Valid UpTo
Tax Valid UpTo

Insurance Valid UpTo

PUCC Valid Upto
Permit Valid UpTo

status

13-Feb-2025

12-Feb-2027
10-May-2025
10-Feb-2026
12-Feb-2026
20-Feb-2030

554



Vehicle Number
Owner Name

Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

995

JH10DA2030
*H*M*A* *AXR*E*S*

DHANBAD, Jharkhand
Goods Carrier(HGV)
DIESEL

BHARAT STAGE VI

0 Years & 1 months

Yes

ACTIVE

Tap to Check the impound/seizure document

Registration Date

Fitness Valid UpTo
Tax Valid UpTo

Insurance Valid UpTo

PUCC Valid Upto
Permit Valid UpTo

status

13-Feb-2025

12-Feb-2027
10-May-2025
10-Feb-2026
12-Feb-2026
20-Feb-2030



Vehicle Number
Owner Name

Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated

Vehicle Status

JH10DA7896
*H*M*A* *A*R*E*S*

DHANBAD, Jharkhand
Goods Carrier(HGV)
DIESEL

BHARAT STAGE VI

0 Years & 1 months
Yes

ACTIVE

Tap to Check the impound/seizure document

Registration Date

Fitness Valid UpTo
Tax Valid UpTo

Insurance Valid UpTo

PUCC Valid Upto
Permit Valid UpTo

status

13-Feb-2025

12-Feb-2027
10-May-2025
10-Feb-2026
12-Feb-2026
20-Feb-2030
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Vehicle Number
Owner Name

Registering Authority
Vehicle Class

Fuel Type

Emission Norm
Vehicle Age
Hypothecated
Vehicle Status

JH10DA9589
*H*M*A* *A*R*E*S*

DHANBAD, Jharkhand

Goods Carrier(HGV)

DIESEL

BHARAT STAGE VI

0 Years & 1 months

Yes

ACTIVE

Tap to Check the impound/seizure document

Registration Date

Fitness Valid UpTo
Tax Valid UpTo

Insurance Valid UpTo

PUCC Valid Upto
Permit Valid UpTo

status

13-Feb-2025

12-Feb-2027
10-May-2025
10-Feb-2026
12-Feb-2026
20-Feb-2030

957
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PART I1—Section 3—Sub-section (ii)
ST & werTfar
PUBLISHED BY AUTHORITY

. 1400)
No. 1400)

¢ Rl ggeafam, w21, 2020/89m@ 31, 1942
NEW DELHI THURSDAY, MAY 21.2020/VAISAKHA 31, 1942

AL, a9 R qearq TRadd gAAg

FftrEAT

% f2eAT, 21 72, 2020

FT.3T. 1561 (3F).—S(" o Feamq A7F 17 7 73370 (770 oy, 1986 F a9 5 F ary

oty watar (@) sffam, 1986 (1986 T 29) &7 o1 3, &MeT 6 AT oTeT 25 F d2d d+!
STFAT FT WART 7T g, Uo7 ATHAT (37 F22) F1 34% T T Aw7 A Fraer F1 300 737 ¥
form &g Brem "=t 1 FAT7 GfvEt F1 qFI=f0T F7q T0 AV F AT, FAEE § AavE S
02 (), ATHE 2 FaAT, 2014 T T4T=7w (Fvem) fraamadt, 1986 F fFaw 3 F safaay § =7
HOTTe FATIor f3m

A wafF mrATf 02 (), ATE 2 FA, 2014 FT T AfEEAr g At

AWI-HT AF F59 A4a7 WIS F9a7 ATAEE T F10 (FrEfavts £m), S ter amf 314w
FfF9rT (34%) 7 99 A7 21, #7 T0AM F7 & o FArE v 0w g srarfa e Eee

2143 G12020

()
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2 THE GAZETTE OF INDIA © EXTRAORDINARY [PART 11— SEC. 3(i1)]
wwe, | fa A A e (-3 z)AreT A AT | s
Az m#wmﬁﬁ*ﬁ | ]
@) | e A e wa (R oft | e e et o 2014 7|
a9ar #) v Ffera 17 AR E ﬁ?ﬁq‘ramﬁvﬁmeﬁ‘mﬂ_ﬁl
4 (100 AoTETE 3T erfRrw etar g =
ST Ae) ‘ At st ot srerferr rm‘rm‘
o R E i | N
(=) 1000 Faft 3t #forfs 77 > o7 2014 @
= G .
() 750-1000 Fft 3 fr=r 1 s 2015 @
TATATI -
K& 500-749 Frft ¥ A= 5 w2016 @
il

T ST lF, Tl TR ¥ qF =T (qern) Fremraent F frerw 5 % 3w (3) F arg 15
T (HTEroT) eAferfm, 1986 (1986 &7 29) 1 &7 6 v =TT 25 F AefiA AAT orfFAT A
YANT FIS U AT F SIS, FETERO ¥ GALET. 3305 (), ATE 7 EEav, 2015 @7
A1.%7.14.503 (1), AT 28 S, 2018 g1 RAega Seqrad v grwar A B @ 1 Fearrar 7
ATE 7 FHT-ag AT & 91eq 6w s & swee o7 At fegw ==t A @ afver ¥ G
IS AT 37 fafAfdse S Iaenn 1 s far am)

T Stafe, TaTEww, g T Serarg gftads wurerT J e due g AT 13 591m,
2017 1 F=I T TE AT AT AT F e &t A7 g @1 #1217 2022 7F g7
oy IoeRor et Fe e F o agtavor (F@veon) afafee, 1986 €7 o1 5 F AET frser 7
F7 F o St wger =T e i fa 7 Reaw, 2017 ¥ w1 A. F1-15017/40/2007 -
Z1T fzer R

A =, FeE w=maT T o977 G F Are-Ary a8 qyaraad AT 5 gmr S
SR F I+ g & |19 of a7 [@ea 947 ged AT § e Fere-Uer FT AT AT ¥
TZAT ITHION F AT gu 2 37 &R g Frasr qfvw porerar @i fqswaar T winr Sy 5
AFAT g; ATT B q971 F 7TE sragat S A Rt % @y s F o Reres ey aar 2
A7 = gAET 7T (ST Uon) AeTes, IEHT T FE S 1w F 39 F o argf gt A
IR FITAT TAT 2, G FIAer & START H FASTedl IeqTae HEw & ey 2 avq A w4y § 3o
FATE-Tror Wiz fAtor, £3 a9, 9T AR, @99 F 3T e gu el s e oy 11 ey ¥
o F#-fFer AT S S ATAERTT ITFE 6 o sy Y S ol &) st Oer Y w5 34% A%
AATT 73T AT ArA9TFAT TANT AT FAA T AT A2 % oo Gfa At 2 B @By gy o=y
FT ATZATE (ATHZFAT) Z1AT 21

AT SR, ATAAT HATAT | A7 ATAT F ATL-AT ST foar @ B e et avd & #=
AT AT ATAAT, A A A At § e & o A A s a w2 B e
At T A7 Z2-gE 0 ﬁn—rfrq FHT AT 2, AT qeAre atmar WAL g v 20 2
AT FTTAT ATAT A AATEFAAT (AT A% AP AN L AT AT A G A A iy fe s

559
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[9TT [1—=Ug 3(11)] AT &7 7 3171'1 L AHTITIT

FrTer 7 AT AT | Fiedt & Fath afaq wrra £ 73 £ v 320 w24 2 e aoft Fogen
AT FATOTE T2 W ITAAFAT IR F, afars wgror arf2 gfHa w7+ 2

T s, Frer g v @ e § At gwqa B 2 R 2 w1,
2014 ¥ AfA=AT 07 7 A= g, FEm G5 B g g v F woann F oo afaafoe #v 0
M 3 S s @ e b o7 sfiger gam = Bar Fom Ay 2t 797 oz F
sttt & Teomae & sraTy 2R

AT fE, AR s 7 orq+ft B & Avorfs, Frorer mee, afaeT @ G g g
A A @qq 3 F 7w Avy & @eaww Y ¥ Am 4w aAr F AavaaArs @A § g
s g B e seieit & arerdy smfore @ sermTer fi sgwer dEr wear 8 A4
et sraterss s FE 3§ Rt g §, Tty frepe w6 a7 3ere sgu A qeer #
AT Y e SO A AR we st w5 2var & e wfiar # e 7 (fen) A
FOT F Arg-AT I A of agfia A ¥ i TEeT AraEeT S w2 B ST A, F e
geTs T ®§ T T AT SR 2T 2 sfores ge= 2T 2 Ao waforez F fAaEe #
TS 9% SAE T ST § A e A€ A § fu Aot Fer At aver s
FIAT EIAT 8, FIAAT LATE FT FAATHA, oA [ Fae=T 67 qoraer, s Sy, 73 G
wfaaeft = e a7 A wfiger yar azar &) gers 9bem & e sema A o § o 9t
2T 2 T Frg qutavofty ara searfy of 725 2ram

AT s, AT smnr ¥ zafom fefro 6 ¢ & gataof s sgwr s@st #7 Geior
FAT AT 375 AR FAT Gt gom, S Fraer § o A wen gfE@fm Ho s F g,
TEET T F MUY T7 AT SATeht & AT ST S ;e

I STafeh, qaTaeor, a9 Sl STqaTg TREa HAed So1 WATed, F T AT F 3 qTa==T,

A A i wE Baawat i e w fEEs 7 o aeareE s B e ¥ g A
sAfed & fmferfad feed v ag=r 2—

i) AT Fge | o AT FT AT AT TEAT 21 AT A Tor ATt 27wy (AT
e et sier) & R 21 ot & st BT qe A R A § g
3T AT 8, T w1 wer e v e st g e & B o 2

iy AT e wE agmr e, Do weee F o aee w1 F et ey § ity
IAR FATE-TOT AT AR F F T IS wwAr A 3w 2 & Trs ver

i) gAET, g9 AT A aREdd wAe § 3 A st o @ e
Fwer: a7 g waEt o Ay A T 5T ATt #1 area w3 ¥ o gfaafe

560



4 THE GAZLETTLE OF INDIA- EXTRAORDINARY [PART [T—SrcC 3(n)] 561

S i, FATe vor waue A i s 97 @A g7 Fere F awma F AT e ofer
AT 21

AR st Fraar d=reT F wvrEEs B § & wsmn swenfoa #ifz-19 qErr g
T FAFART 297 H Z97 IeATRA F forT HIAerr e 1 7T A TreAriZd F qvd F A F I £
TATA AASTFAT T 2@ g0 78 AT 17 2 o aenret aftrsen sy s

A, TN, FoT 7T watavwr (mqeeron) Faaredt, 1986 F o 5 % zafar (4) F =g
Tf3 iAo AT sfafiwn, 1986 (1986 #1 29) A 41T 3, 17T 6 #iv 4TT 25 F AEA ATH
o= T W 7 g, = At 7 forw 5 39w (3) F 96 () F A=A g 24 AT
ATFATIAT #1821 3 F I AR § AT (e Frormae, 1986 F AN 9T FT 2
Az et g g 2, gatq

1. (1) =7 FwT 1 qfavor (wveqn) deitaa faamaet, 2020 F27 F77m)
2) T TR TS IHTOT g A AT & g 2

2. AT (F7er) et 1986 #, fromw 3 #, 39w (8) ¥ foru Rrefarfem 39t

“(8) AT T HAAT i, Ter AR srerar it "l srqawt % faar, feferfaT oAt
ALATHI FPT F T £T orata i

(1) Zoasi AEveT F oo srerfrd qargm gt

L AAETE ATIEEATE 7 AR G A AT g 9T 9 AT A5 F
AT At Al F o Gt et w1 s #vm

i. AT F oA /R A @iy A nwdefi a9 g2 St
sty A= Jaar § 3 G s vET w1 foefenr s satoret ¥
o Aot & worere (i) 2T =)

2. T TIF8 FT TG

i, AT R wEF g g A 7 G747 gu wvrer ov Raw ¥ ety
atre (et faea 3earea omarn) i1 afafvar awar £ qrar sro fBFo @47, a9-
A 97 AT AT T ATIFAATA F FAT-AfErg =T ot oo w1

i, Ter sEE F o e Y @uT F ATEA T g AT SR LT o A

i A draeaE F1 AT FAE-Ie AT AtiEAn 3ranr gt wva F A waa fAfoe
et F e 77 T FT qUFRI TR -e R daaT (e w e e
T

iv., AT e A IE 2(0) F Aerel|, wrEt g2 qear Are |l @ qree) §
(AT ATfeT T AT a7 SI) T a0 g f{7er 3UTar & w72 Felre-1er 7
=T #:71




[\ 11772 3(1)] qTeda F1 e

8 & OV @ g1 ATEH (FeT7) FIOT A ARTA AT AR e s A, s
Yo R AEA/ATEE TOREZAAT IR AT 21 FAT, T2 aaEd 2 g7 B s
ST AT sporar faft s Arerm ® &% gu gl

i, ATy faega w4 greT A o s

(F) ¥ FUAT FAqT g OAgd F form FE o # wrar 2wy v Azt
AT 23T Fra g qEgr 24770 21, &l

(@) 3 X sgar FeAaw A f suersyar F A 9T T 21 6, AT 77
qiRfaa BT STo & gefad @ F Refiadt w3 & fwrger w1 90FET @ 70
T (Rrearer sroram BefY sy wream grRT), ot fedY e Ao 7% 2 7 72
BT 2

(4)  =A FAetT a1 2020-21 37 3% aT7 F g Hafad afvarsw st gq @ wtEr A
F afafraT ot st wwe SO HisEr mafavfia St @ Sonfa S s At
HITT et o oI IUTTEd ordt AT WA ST S W AGAAT FA AT 15T T A

ATE FIRT YA AT AH T ST A S

[T, 13014/01/2020-4T£0-1(£1)]
AT e, A A

foqur—a@r o aea % 7o F JATA 844(3), aTE 19 TEAT 1986 FTRT THTOA R A0
T qATTAAT HOTIT AFLIT. 82(H), AT 16 AT, 1987; FT.AT. 64(), AT IE
18 A, 1988; #THI.M. 931(:), aréra 27 #%qa<,1989; Fr.am. 23(H), A=
16 ST=a<r, 1991; arar.fa. 95(37), avta 12 wvadr, 1992; ar.#1.f4. 329(s7), a¥ra 13
T4, 1992; a@r.#1.f3. 562(3), aii@ 27 WL, 1992; AT.#1.[4. 884(), aHI@ 20 7947,
1992; |T.#1.f7. 386 (31), ATEIE 22 378«, 1993; ATH.FA. 422 (31), A= 19 w2, 1993;
Ar.#1./. 801 (1), AT 31 femaw, 1993; Ar.F1.[A. 320 (31), 997 16 @14, 1994;
(

a1.#1.5. 560 (=), adra 19 f{daw, 1997, ar.#1.f7. 378 (3r), a@ 30 A, 1998;
aranf. 07 (%), ara 22 fewaw, 1998; arF1.f. 407 (%), A7 31 #%, 2001,
qr.#nfA. 826 (31), a@ 16 a4y, 2009; ATALF. 513 (), a@ 28 A, 2012,
arar . 02 (%), arE 02 JaT, 2014; Fr.am. 3305 (), air@ 07 f=Eaw, 2015,
14754, 593 (), AT 28 A, 2018; ¥ FT.31. 236 (), AR 16 FHa71, 2020 FT7T
ekl

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 21st May, 2020

S.0. 1561(E).—Whereas the Central Government had, in exercise of its powers under Section 3,
Section 6 and Section 25 of Environment (Protection) Act, 1986 (29 ot 1986) rcad with rule 5 of Environment
(Protection) Rules, 1986, published draft rules further to amend sub-rule (8) of rule 3 of Environment
(Protection) Rules, 1986, in the Gazette of India, Extraordinary, vide number G SR, 02(E), dated the
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2™ January. 2014 mandating certam categorics of thermal power plants to use coal with ash content restricted to
34%

And whereas, the said Notification vide number G S.R.02(I5) dated the 2™ January, 2014, mandated
coal based thermal power plants to use raw or blended or beneficiated coal with ash content not exceeding
thirty-four percent (34%), on quarterly basis, by the time lines given below:

SI. No. | Category of Power Plant Distance  of location of Thermal | Time lines
Power Plant from pit-head/coal mine

(a) Stand-alone Thermal Power Plants Located in urban  arcas.  or | With effect from
(any capacity), and ccologically  sensitive  arcas  or| ..
N g 2" June, 2014
critically polluted areas, irrespective
of distance from pit-head, except pit-
head power plants

Capuive Thermal Power Plants (with
capacity of 100 MW and above)

(b) beyond 1000 km With effect from
2" June, 2014

(c) between 750-1000 km With effect from

1™ January, 2015.

(d) between 500-749 km With effect from

5™ June, 2016

And whereas, the Central Government had, in exercise of its powers under sections 6 and 25 of the
Environment (Protection) Act. 1986 (29 of 1986) read with sub-rule (3) of rule 5 of the Environment
(Protection) Rules, m the Gazete of India, Extraordinary, vide number $.0. 3305 (E), dated the 7" December,
2015 and G.S.R. 593 (). dated the 28" June. 2018 published the emission standards and specific water
consumption for various category of thermal power plants, based on capacity of power generation and date of
mnstallation of power plant and to be achieved m tme bound manner

And whereas, the Munstry of Environment, Forest and Chmate Change directed the Central Pollution
Control Board vide F.No Q-15017/402007-CPW dated the 7" December, 2017 to issue Directions under
Section § of Environment (Protection) Act. 1986. to various Thermal Power Plants to install pollution control
equipment as per the revised plan submitted by the Ministry of Power dated the 13" October, 2017 by 2022

And whereas. the Ministry of Power has. inter alia, represented that with advancement in pollution
control technologies, thermal power plants are better equipped to capture fly-ash generated i combustion
process and unwashed coal can be used more efficiently and economucally: thermal power plants are designed
for coal with wide variety ot ash content and are equipped with dry ash evacuation, handling and supply systems
for ash utihsation; using washed coal makes power generation costlier; fly ash generated in thermal power
plants is being used in several beneficial uses like cement manufacturing, brick making, road laying, back-fill
material for reclamation of mine voids and low lying areas; requirement of maintaining average ash content to
34% prompts industries to undertake import of coal, resulting in outflow of foreign exchange etc.

And Whereas, the Ministry of Coal has, inter alia, represented that the coal mines are constantly
striving to improve raw coal in terms of quahty, size and extraneous material over the years which has
considerably reduced wear and tear of all related equipment. coal washing process involves multiple handling
and avoidable road transportation of huge quantities of coal from coal mines to washenes and then to rail
sidings for onward transport to power plants; the washing process only divides the coal into washed coal and
washery rejects while the ash content of mined coal remains the same: use of low grade coal washery rejects, in
the multiple small user industries, generates more pollution ete

And Whereas, the Ministry of Coal and Ministry of Power have, therefore, represented that the
mandating power plants to use washed coal requires to be revisited by reconsidering the notification dated the
2" January, 2014 which will help ease power generation for long distance haulage of coal without adverse
impact on the environment

And Whereas, the NITI Aayog, in its report after analysmg the issue from the perspective of

washeries, Coal minng, transportation and consumption of coal at power plants has, ineer alia, summed up that
use of washery rejects in nearby industries generates more pollution; sice washery rejects are distributed n
number of smaller industries, the pollution control at numerous points 1s more difficult than controlling the
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pollution at power plant end. Ash generated n the washing process pollutes water along with coal particles and
cannot be gainfully utilised. Coal washing process mvolves mereased water use. effluent generation. Disposal of
washery rejects has negative environmental impact as 1t has to handle and dispose huge quantity ot low grade
coal washery rejects. hiquid effluent streams. coal storage, handhing coal dust. runoff and fugitive dust, Coal
washimg also adversely impacts topography, water drainage pattern and quahity, water bodies, surrounding air
quality at large scale; Washing process increases the cost of power generation with no commensurate
environmental advantages etc

And Whereas. NITI Aayog has. therelore. recommended that it may be prudent to determine and
enforce the environmental and pollution norms, to be complied with by the power generators, rather than
restricting the ash content in coal. based on distance of transportation

And Whereas. the Ministry of Environment, Forest and Chmate Change. after dehberating the
representations from Ministry of Power, Ministry of Coal, report of NITI Aayog and various stakeholders and
after careful considerations & in larger public interest. arrived at the following:

(1) The extent of ash content in mined coal remains the same. With washeries, the ash content gets divided
attwo places (washeries and the power plant), whereas if unwashed coal 1s used m power plant, the ash
content 1s handled at only one place viz. the power plant;

(in Thermal power plants are technologically equipped to address pollution control, ash management as
they have high efficiency equipment to capture fly ash. dry ash evacuation and handling systems, ash
supply systems for ash utilisation and tall stacks for wider dispersal of flue gases;

(1) I'he Ministry of Environment. Forest and Climate Change has notified emission norms, mandating
respective thermal power plants to adhere to such norms i a time bound manner:

And Whereas, 1t 15 expedient 1o adopt best possible framework towards handling of unwashed coal
meluding management of fly ash and other associated environmental aspects arising out of processing of
unwashed coal at different stages

And Whereas, the Mimisiry of Coal has represented that in view of the existing unprecedented
COVID-19 pandemic and the resultant immediate requirement of utthzation of domestic coal by stimulating
coal sector demand for power genceration i the countryv. 1t s desirable to issue the notification at the carliest.

A

Now, therefore. i excraise of the powers conferred by Section 3, Section 6 and Section 25 of the
Environment Protection Act. 1986 (29 of 1986 read with sub-rule (4) of rule 5 of the Environment (Protection)
Rules, 1980, the Central Government. after having dispensed with the requirement of notice under clause (a) of
sub-rule (3) of rule S of the said rules. in public mterest. hereby makes the following rules to further amend the
Lovironment (Protection) Rules, 1986, namcly -

I (1) These rules mav be called the Environment (Protection) Amendment Rules, 2020

(2) They shall come mto force on the date of therr publication i the Official Gazette

2 In the Environment (Protection) Rules, 1986, 10 rule 3, for sub-rule (8), the following sub-rule
shall be substituted. namely -
(W) Use of coal by Thermal Power Plants. without stipulations as regards ash content or distance.

shall be permitted subject to following conditions

(1) Setting Up Technology Solution for emission norms:

(1) Comphance of specificd emission norms for Particulate Matter, as per extant
notifications and instructions of Central Pollution Control Board, issued from time to
ume

(1) In case of washeries. Middhing and rejects to be utilized in FBC (Fluidised Bed

Combustion) technology based thermal power plants. Washery to have linkage for
middling and rejects in Fluidised Bed Combustion plants.

(2) Management of Ash Ponds:

(1) The thermal powers plants shall comply with conditions, as notified i the Fly Ash
notification issued from time to time, without being entitled to additional capacity of
fly ash pond (for existing power generation capacity) on ground of switching from
washed coal to unwashed coal

() Appropriate Technology solutions shall be apphied to optimise water consumption for
Ash management;

-
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(un1) - The segregation of ash may be done at the Llectro-Static Precipitator stage, if required,
based on site specific conditions, to ensure maximum utilization of fly ash;

(1v)  Subject to 2(1) above, the thermal power plants to dispose flyash in abandoned or
working mines (to be facilitated by mine owner) with environmental safeguards

(3) Transportation:

(1) Coal transportation may be undertaken by covered Railway wagon (railway wagons
covered by tarpaulin or other means) and/or covered conveyer beyond the mine area
However. ull such time enabling Rail transport/conveyer infrastructure 1s not
available, road transportation may be undertaken i trucks, covered by tarpaulin or
other means

() It shall be ensured by the thermal power plant that

a. Rail siding facility or conveyor facility is set up at or near the power plant, for
transportation by rail or conveyor; and

b If transportation by rail or conveyor facility is not available, ensure that the coal is
transported out from the Delivery Point of the respective mine in covered trucks
(by tarpaulin or other means), or any mechanized closed trucks by road.

(4) This shall also be deemed to be additional conditions of the relevant Environmental Clearances for
respective projects for financial year 2020-21 and onwards. The existing Environmental
Clearances shall stand modified so as to make the above conditions operative for relevant sectors
The Consent to Operate shall be issued by respective State Pollution Control Boards accordingly.”

[F.No.13014/01/2020-1A.1(T)]
GEETA MENON, Jt. Secy

Note:-The principal rules were published in the Gazette of India vide number S.0 844(E), dated the
19th November, 1986 and subsequently amended vide numbers S.0. 82(E). dated 16th February.
1987:5.0. 64(E), dated18th January, 1988; G.S.R. 931(E), dated 27th October, 1989; S.0. 23(E).
dated 16th January, 1991, G.S.R. 95(E), dated 12th February, 1992, G.S.R.329(E), dated
I3th March, 1992, G.S.R. 562(E), dated 27th May, 1992; G.S.R. 834(E), dated 20th November,
1992: G.S.R. 386(L), dated 22nd April, 1993; G.S.R. 422(F), dated 19th May. 1993, G SR
80I(E). dated 31st December, 1993: G.S.R. 320(E), dated 16th March, 1994: G.S.R 560(E).
dated 19th September, 1997; G.S.R. 378(E), dated 30th June. 1998;G.S.R. 7(E). dated 22nd
December, 1998; G.S.R. 407(E), dated 31st May, 2001; G.S.R 826(E). dated 6th November.
2009. G.S.R. S13(E). dated 28th June, 2012; G.S.R. 02(E) dated 2nd January, 2014; S.0. 3303
(E), dated 7th December, 2015; G.S.R. 593(E), dated 28th June, 2018 and S.0. 236 (E). dated
16th January, 2020.
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